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to certain classes of establishments.
[Placed in Library. See No. S-249/57].

Motion re

Sir, I beg to lay on the Table under sub-
section (2) of section 7 of the Employees'
Provident Funds Act, 1952, a copy of the
Ministry of Labour and Employment
Notification S.R.O. No. 2706, dated the
17th  August, 1957, publishing an
amendment in the Employees' Provident
Funds Scheme, 1952. [Placed in Library.
See No. S-250/57],

REPORT ON LABOUR-MANAGEMENT
RELATIONS IN THE TATA IRON AND STEEL
COMPANY

SHRI ABID ALI: Sir, J would also lay
on the Table a copy of the Report on the
study of Labour-Management relations in
the Tata Iron and Steel Company,
Jamshedpur. [Placed in Library. See No.
S-256/57].

AMENDMENT IN TEA RULES, 1954

THE DEPUTY MINISTER or COM-
MERCE AND INDUSTRY (SHRI SATISH
CHANDRA): Sir, I beg to lay on tha Table,
under sub-section (3) of section 49, of the
Tea Act, 1953, a copy of the Ministry of
Commerce and Industry Notification
S.R.O. No. 2744 [No. 8(7) PLANT (A)
/57], dated the 24th August, 1957,
publishing an amendment in the Tea
Rules, 1994. [Placed in Library, See No.
S-257/557].

REPORT or Comarra OM luemxc
TURHAOB, STKEL FOUNDRIES in STOL RE-
RoOIUNO Mm*

SHRI SATISH CHANDRA: Sir, on
behalf of Sardar Swaran Singh, I beg to
lay on the Table a copy of the Report
(April, 1957) of the Committee on
Electric Furnaces, Steel Foundries and
Steel Re-rolling Mills. [Placed in Library.
See No. S-252/57].

MESSAGE FROM THE LOK SABHA
THE INTER-STATE CORPORATIONS BILL,
1957

MR. DEPUTY CHAIRMAN: There is
a message from the Lok Sabha.
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SECRETARY: Sir, I have to report to
the House the following message
received from the Lok Sabha, signed by
the Secretary of the Lok Sabha: —

"In accordance with the provisions
of Rule 96 of the Rules of Procedure
and Conduct of Business in Lok Sabha,
I am directed to enclose herewith a
copy of the Inter-State Corporation
Bill, 1957, as passed by Lok Sabha at
its sitting held on the 7th September,
1957."

Sir, I lay the Bill on the Table.

ALLOTMENT OF TIME FOR CONSI-
DERATION OF THE EXPENDITURE
TAX BILL, 1957

a

MR. DEPUTY CHAIRMAN: I have to
inform hon. Members that, under Rule
162,(2) of the Rules of Procedure and
Conduct of Business in the Rajya Sabha,
the Chairman has allotted seven hours for
the completion of all stages involved in the
consideration and return of the Expenditure
Tax ' Bill, 1957, by the Rajya Sabha,
including the consideration and passing of
amendments, if any, to the Biit

MOTION REGARDING INTERNA-
TIONAL SITUATION

MR. DEPUTY CHAIRMAN: The
Prime Minister. Motion on the inter-
national situation.

THE PRIME MINISTER AND THS
MINISTER oF EXTERNAL AFFAIRS
(SHRI JAWAHARLAL NEHRU): Mr. Deputy
Chairman, I beg to move:

"That the present international
situation and the policy of the Gov-
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ernment of India in relation thereto be
taken into consideration."

I have spoken on this subject, Sir, on many
occasions in this House and elsewhere, and |
feel a little unhappy to relate the same story
again and again, to go through more or less the
same ground and to confess that all the major
problems of the world still remain unsolved
problems. It is possible that progress is being
made behind the scenes or in the hearts and
minds of men, which will give results in
future. But, for the present, the outlook is very
far from bright.

I suppose that the basic issue which perhaps
governs other matters is that of disarmament.
During the last 18 months or perhaps a little
more, an impression has been created, I think
with some justification, that we were getting
somewhere near to some form of disarmament.
I have no doubt that all the great countries
concerned—the United States, the Soviet
Union, the United Kingdom, France and
Canada —have all worked hard towards the
same goal and wanted to have some measure
of disarmament. All kinds of proposals have
been made, but the fact is that, at the present
moment, again the Disarmament Commission
faces a deadlock. It may well be that they will
come out of that deadlock and start discussing
again. But it is a somewhat frustrating
experience to expect something to happen—
something that you are eagerly and anxiously
looking forward to—and he repeatedly
disappointed. Meanwhile, while these great
Powers discuss questions of limiting atomic,
nuclear tests or limiting the use of these bombs
or of the manufacture of them, the fact is that
both the tests and the manufacture go on and
in some measure vitiate world's atmosphere
and make it more and more dangerous for
human beings. The measure may be small at
the present moment, that is. it does not
actually  affect
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people, but nobody quite knows how it is
affecting gradually not only children, but still
unborn children, all kinds of genetic aspects. |
do not know what part we in India can play in
this matter. We have in the past made certain
proposals in all humility for the consideration
of the Big Powers and I believe, some
consideration has been given to them by the
Committee. But we seem to be where we were.
It is obvious that this question cannot be
solved by soma majority voting. It has to be
solved ultimately by the Big Powers who are
dealing with these bombs, more particularly,
the United States and the Soviet Union, and
secondarily, by the other Powers that possess
these weapons, like the United Kingdom; and
some others may possess them soon.

Occasionally, it has been stated that India
might play a greater part in the Disarmament
Sub-Committee or elsewhere. Last year or
earlier this year, we offered to appear before
the Disarmament Sub-Committee in support of
a memorandum that we had given. The
Committee thanked us for that memorandum
and said they would consider it carefully, but
pointed out that it would be difficult for them
to make an exception in favour of one country,
as requests might be made from many other
countries too. Well, there was some
justification for that statement. Anyhow, it is
not our decision or our desire to push
ourselves in  these  Committees  or
Commissions, but naturally, we would like to
help, we are prepared to do so.

The House knows that recently we had
some of the latest developments in these
weapons. On the one hand, there is the
development of the nuclear bomb or the
hydrogen bomb; on the other, of the ballistic
weapon which carries it to some other place—
there are two different types of de-
velopments—and thirdly, some method of
guiding that weapon and by some means
making it hit the target. Every day, we hear of
more and mor*
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progress being mad« and [ should imagine
that perhaps this might shake up a little more
than before, the conscience and the mind of
mankind. I suppose it does do so because, I be-
lieve, the people of every country are very much
exercised over this possibility and in effect, all
our problems— every problem in the world and
every problem that we face in this country—
become very secondary in the face of this major
world problem. It is an extraordinary thing
how the sphere of each other pervades in the
world. An opportunity has come to me during
the last few years of visiting ~ many countries
in Europe, in America, in Asia and some in
Africa.  Wherever I have gone, I have been
welcomed not only officially but by the people,
and welcomed not as an individual, but as
some kind of a representative  of India, and
welcomed with  affection that astonished me.
Everywhere I noticed this tremendous
desire for peace and friendship with other
countries.  Now what strikes me as  very
extraordinary is that here are these people in
every country, decent,, desiring peace, desiring
living their lives withou interference from others
and desiring to better their prospects and their
standards, and yet being driven by some
uncontrollable fate in the direction of
conflict, bitterness, hatred and violence. It may
be that some hon. Members here might," in
their judgment, criticise one country or the
other. It is not for me to criticise other
countries. We have enough of our own failings
and our own errors and mistakes to account for,

and it isnot  becoming ofus to go  about
criticising and condemning other
countries. Occasionally it becomes

inevitable to express our opinion in regard to a
matter, whether in the United Nations or
elsewhere. Even so, we try to do it as far as
possible without condemnation. There is
plenty to condemn in the world today in our
thinking as possibly there is a good deal to
condemn in India today. I do not suppose we
would like it very much if foreigners went
about condemning things that happen in  our
country, even though they may have
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some justification for it. And similarly, I do
not suppose others would like it very much if
we go about condemning what they do; and
in any event, the atmosphere we seek to
further, the atmosphere of, well, lesser
tension, lesser fear and cooperation, is driven
away by this match in mutual condemnation.
Wa avoid that.

There has been an instance—there have been
many instances, of course, but there has been
one particular instance—which has given us
much trouble and much thought, and which is
still troubling us greatly. This has been the
case of Hungary.  Now,. the House knows that
a Committe* was appointed by the United
Nations, and that Committee presented a report.
The Committee consisted of able men, and I am
quite sure that they tried their utmost with the
material before them to arrive at some  con-
clusion as to what had happened. Their
material was not complete for no fault of
theirs, but nevertheless, it was incomplete.
Now this matter is coming up before the United
Nations. There was a question answered here
today about this matter, about India's attitude
towards the consideration of this Report.
Naturally, when a Committee has been
appointed by the U.N,, its Report has to be
considered by the UN. What we were
concerned with was that it should be
considered, as far as possible, in an
atmosphere which would help the people of
Hungary, and which would help in lessening
tensions  and fears in Hungary, and not merely
to add tathem. We were of opinion then—
it is of no consequence now—that ft might
have been better for it to be considered in the
regular way by the new session of the United
Nations and not by re-convening the old
session. It makes no great difference —
perhaps a month or some weeks— but the old
session  has been reconvened. And if
so. there is  no particular difficulty about it, but
the main thing is how this matter is to be dealt
with there, and there is this great
difficulty, because many things
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happened at Hungary which most of us
have disapproved very strongly. It has
been one of the biggest tragedies that
have occurred in recent years, and yet
the question is how we can help, not how
we can  condemn. I  believe  that
India has played some effective part
in helping the people of Hungary.
During  the past few months we tried to
continue to  play that part. Now, if in
the United Nations we join, let us say, in
some kind of repudiation of the
Hungarian  representation in the
UN.—I mention this because some-
times it has been suggested, although I do
not know whether anybody  is going to
do it—and deny the right of the Hungarian
representatives to come to the United
Nations, what would be the result?
How exactly do  we help the Hungarian
people by not recognising the present
Government functioning there? I do not
quite know by what standards we  judge,
because there are many Governments, at
any rate, some Governments in the world
which probably would not come up to
any standard of judgment. We
acknowledge them as  a fact, and there
the matter ends. And sometimes, some
Governments which from every standard
are justified are not acknowledged like
the Government of the People's
Republic of China. But whatever
measure  you may employ, if a proposal
is made, as I said, to deny tlie present
Government of Hungary from being
represented or from their represen-
tatives being accepted, what is the
significance of that? How does that help
in dealing with the problem of Hungary?
The  Government of Hungary does
not disappear by  that act. It functions
and it functions in hostility and it
functions  possibly with greater rigidity
than it otherwise would. If we take some
such step, it is to be followed by = many
other steps.  Yet nobody is prepared to
follow the step which leads to war, and
rightly so. Therefore this kind of a step
or any similar step of condemnation which
cannot be followed by outright war,
because nobody |
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wants that, does not help in these
circumstances. I am troubled not only
about the past happenings, but also about
the present happening:}, and I want to
help in those present happenings.

I believe that in Eastern Europe all
kinds of forces have been at play,
liberalising forces and democratising
forces, and that some progress has been
made, and indeed a great deal of progress
has been made in some countries. Left to
themselves and helped a little, they would
go further, but if they are restricted and
hindered and are wupbraided and
condemned, then you stop those forces
from functioning properly and yieldwing
results. That is our broad attitude in regard
to Hungary. But I must confess that in a
matter of this kind, whatever attitude one
may take, it is not wholly satisfactory. It
can be criticised. Every middle attitude of
trying to seek peace when people are
excited is not welcomed. Take the case of
one of the mbst explosive parts of the
world today, Western Asia or the Middle
East, or whatever it is called, and more
particularly Syria.

Now the story of these Middle
East countries during the past year or
a little more has been quite extra
ordinarily interesting, fascinating, and
to some extent, tragic, how step by
step conditions there have become
worse, not better. We are told from
time to time that the situation has

improved there because of this
military  pact or that military
alliance. But the fact is

that the situation has become pro-

gressively worse. If the Western Powers
have disliked any interference by the
Soviet Union in the Middle Eastern
countries, and if they have made these
alliances to prevent that happening, well,
the very thing they disliked and the very
thing, they wanted to avoid by those
alliances has taken place, and because of
those alliances and because of that policy.
It is an obvious thing. Apart t'-om the
fact, of course, that the Soviet Union
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is a great country, if a country  is sitting there
geographically, you cannot wash it away, and it
cannot  be ignored in any settlement about
the Middle East, or just you cannot
ignore China in any settlement ab6ut the Far
East, because geographically it is there, and it
cannot be pushed out of its place on the surface
of the earth. But as I said, it is interesting 10 see
that during the course of the past two or three
years, the situation in the Mid Eastern
Region has progressively become worse.
There was a measure of Arab unity there.
That has been broken up and split and then
these Arab countries, some of them, look at
each other with extreme dislike, and possibly
they even arm against each other. We read
that Syria has been armed by the Soviet Union.
We read further that Syria's neighbours  all
around are being supplied by with arms
by air liftc from the United States. Tanks
are going by air from all over the place, from
some European places where they are stocked
and from America itself. It is an extraordinary
world where each country has to take steps
to prevent the other country outstepping it in
arms aid How one wishes that this
competition was in economic aid and not m
arms aid. But it is an extraordinary thing that
here, these countries, not big in size, not big in
population, occupying a famous part of Asia
where  Asia joins Europe, with a tremendous
history behind them, with great cities, with a
common culture so far as Arab countries are
concerned, with a common language and living
in a state of high tension, spending all their
substance on arming themselves and
thereby, 1 have no doubt, restricting and
limiting the freedom they possess. We cannot
put ourselves under  another country for
the arms they supply, for the free arms they
supply, without somehow affecting our own
freedom. It is a grave situation  in the Mid-
East, and especially in Syria. If a wrong step is
taken, even if a small conflict somehow
unfortunately begins there, the consequences
may well be for a bigger conflict to occur and
the bigger conflict may lead to a
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Therefore it is a

These things
they affect the
not intimately con
nected with what Thappens in West
Asia or let us say, in Germany. That
is one of the bigger questions of the
world in  Europe. The two
Germanies, whether they unite or don't unite,
is a very big question and, if not at present, an
explosive question. It is not our look-out but
inevitably we are interested m it because it
affects the world. In that sense we are
interested in every major question, more
especially disarmament which I mentioned.
But really the issues of immediate importance
to us are those which directly affect us. Our
relations with Pakistan and more especially
involving the Kashmir issue and Goa— these
two are the questions which affect us directly
and intimately. They affect the integrity of
India and they affect the security of India As I
have said often, so far as Kashmir is
concerned, a part of Kashmir territory has been
invaded, aggression has been committed and is
still in hostile possession.

one.
situation.

still  bigger
dangerous
affect us  because
world. We are

So far as Goa is concerned, it is true that
Goa has been under Portuguese possession for
a considerable time, for hundreds of years but
the freedom of India and the political
revolution of India will not be complete
however long it may take, till Goa is part of
India. That is patent to anyone who sees it. If
we disapprove, as we do, of colonialism in
North Africa, in Algeria or in South East Asia
or somewhere else in the wide world, would
anyone expect us to permit colonialism in our
very lap, sitting here in India, our own
territory? It is an astounding idea and
presumption that people seem to have.
Nobody in India, I say, no party, no group, no
individual in India can ever accept a foreign
power sitting in any corner of India: because
we have deliberately and with painful effort
arrived at a conclusion that we must restrain
ourselves and not allow any military effort in
regard to Goa, perhaps some people imagine,
perhaps
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[Shri Jawaharlal Nehru.] the Portuguese
Government imagines that they have settled
this problem or dealt with it to their own
advantage. I think they are very much mis-
taken Because a problem of this kind, as I
said, can never be settled till it is settled in one
way and that is til] Portuguese domination
ends there completely.

Motion re

There is one small matter, not small but
small only in the sense that it is whispered
now, but very important and vital. I would like
to mention this. It is sometimes said that Goa
might be made some kind of a base for other
Powers. Portugal is a Member of the NATO
alliance and it seeks to preserve its colonies
under cover of that NATO alliance. .<i year or
two ago there was some reference to NATO in
connection with Goa and we referred to the
NATO countries. The replies we got were
more or less satisfactory. I would not say, they
were 100 per cent, satisfactory but they were
more or less satisfactory. The replies broadly
were that according to the NATO treaty, the
Portuguese colonies did not come into it
directly but under the Treaty they could
discuss them. What they did afterwards, was
another matter. So I said, they were not
completely satisfactory, though that question
and answer did 6erve as a warning to all these
countries as to what we fee] about Goa and
what we feel about the application of any
alliance to Goa. Now if Goa is made any kind
of a base for larger purposes of any alliance,
that would be a move of the most serious
character. It would be an unfriendly act to
India and every country that helps or supports
that move would thereby be committing this
unfriendly act towards India and India will not
tolerate it whatever tbe consequences. We have
shown enough patience in regard to Goa by
tolerating in the sense of not taking any
aggressive steps so far as Portuguese are
concerned but if that concept is widened so as
to make Goa the base of other Powers or
alliances or maKe Goa as the agent of other
Powers
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functioning in that way then the situation is
much worse and we cannot possibly admit
that and aceept it.

I referred to the - Kashmir issue which
unfortunately has long been with us and is still
with us, for no fault of ours. Sometimes you
will find that the outside world and even the
world of Pakistan rather forgets Kashmir.
Sometimes you find all the newspapers and
many leading personalities in Pakistan having
Kashmir on their lips morning, noon and night,
and shouting at the top of their voice. It is a
kind of cyclical movement. Whenever
anything happens, if the Security Council is
meeting, then this propaganda goes up
tremendously. During the past year or so, this
propaganda has been at its highest pitch and I
feel and I confess it with regret that it
produced last year some considerable effect in
the minds of oiher countries. Why it did so is
another matter. There are many reasons, may
be the effectiveness of repeating falsehoods
with great force again and again, may be
because the minds of some other countries
were conditioned that way to begin with for
various reasons. However, it did produce a
certain effect and hon. Members will
remember, when this matter came up before
the Security Council last year, we had to face a
very considerable opposition. It was an
astonishing opposition, because it seemed to
ignore some obvious, basic and patent facts. I
hope I am not so blind to any view point that I
cannot even understand an opposition
viewpoint or an opposing viewpoint. I may not
agree with it. But the kind of arguments that
were raised then, the kind of speeches that
were delivered and delivered by the
representatives of great powers who are
supposed to know about this matter, by the
representative  of  England, by  the
representative of the United States of America
and by other countries were so far out from
facts from truth and from even a fair appraisal
of the situation thai we were astonished. My
colleague, Shri Krishna Menon dealt with the
situation there at very con-
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4-iderable length. Then the argument was
raised that India's case is weak and so it has to
be argued at length, the idea being that if we
admitted the weakness of the case then they
would be generous with us and just put us on
the back. I confess that during a long period of]
dealing with these matters, I have seldom come
across something so astounding as the attitude
last year in the Security Council of some of]
these great powers and other powers. They
never dealt with this question. I don't mind
then-having other opinions, but I do expect and
I think it is reasonable to expect that a question
should be faced and all the basic factors
considered . nnd answers framed and enquiries
made. But not a word of it. And they passed a
resolution then about the accession of Kashmir
not taking place and nothing being done with
regard to it on the 26th January 1957. They
were told repeatedly that the accession of the
State of Jammu and Kashmir to India had taken
place in October 1947, and nothing was hap-
pening in January 1957 except the winding up
of the Constituent Assembly of Kashmir. They
were told further that even though the
Constituent Assembly of Kashmir drafted the
Constitution, it nad been finalised months
before in the previous year. Nevertheless, they
passed that resolution with all pomp and
circumstance. Well, nothing happened on the
26th January. Nothing happened. We did
nothing then. Parliament did nothing. After all,
if there are any steps to be taken con-
stitutionally, Parliament will take the step. A
public parade was held there. We normally
have it on the 26th January. In Kashmir all that
happened was that on the 25th midnight, their
Constituent Assembly met and they delivered
some valedictory speeches and stopped
functioning. Then these representatives of]
countries, their chanceries and newspapers
started writing articles that India iiad
disobeyed, had flouted the Security Council and
Kashmir had acceded to India on the 26th
January 1957. It is perfectly extraordinary how
if a
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lie is embedded in a person's mind, how
difficult it is to uproot it and take it out.

They talk about plebiscite. Again and again
we have pointed out that in terms of the
Resolution passed by the United Nations
Commission in the Security Council, the first
thing to be done was for Pakistan to get out,
that Pakistan was there by virtue of invasion, of
aggression, and it has been practically admitted,
and until it goes out nothing else is going to be
done. Instead of going out, it has entrenched
itself. Instead of going out, in the name of may
be, fighting Communism or whatever it may be,
it has got enormous aid from the United States
of America; it may be getting it from the
Baghdad Pact or the SEATO, I do not know.
But what they get from the United States of
America is very considerable. I make no vague
or general statement, and I say so, because we
have enough information in our possession to
show that the military aid, the air aid and the
other aid that is coming from the United States
to Pakistan is very considerable, and is a
menace to India unless we deal with it. And
here, because of this menace we have had to do
something which has hurt us and given us a
tremendous deal of pain, tihat is, to spend more
and more on armaments. The House knows that
on the economic plane, especially on the
foreign exchange plane, we are not very happily
situated. Just at this moment, we have had to
add to our burden of foreign exchange. It was a
difficult decision; but in the final analysis
where the security of India is concerned, there
can be no two decisions on the matter. We took
it. And I should like other countries, our
friendly countries concerned, to realise how by
some of their policies of military alliances,
military aid, they have added to the Burdens of
India, creating a feeling of insecurity and
thereby coming in the way or some other thing,
of our working out our Five Year Plan and our
developmental schemes. We are very grateful
for the help, financial, loans or credits or
otherwise, that we have



4205 [RAJYA

[Shri Jawaharlal Nehru.] received from
other countries and—I speak in all honesty—I
am grateful to them but it is an odd thing that
while we are helped, other conditions are
produced which wash out that help. We have
to carry greater burdens. Now, therefore, so far
as Kashmir is concerned, let there be no doubt
in peoples' minds as to what our position is.
We have not repudiated any direction or
decision of the Security Council to which we
agreed. We v/ent to the Security Council
ourselves complaining of a certain aggression
of Pakistan. We went there under sn article of
the Charter which is a kind of mediatory
article. The Security Council passed two main
resolutions to which references are made one
in 1948 and the other in January 1949. We
accepted them; we stood by them and we stand
by them but they have to be interpreted in
terms of today. Apart from that, the question
remains that the two things those Resolutions
laid down were *hat Pakistan had brought its
Army into Kashmir and that it must withdraw,
it must go out of that territory. That should be
the first thing but they have never done that.
Their aggression, indeed their occupation of
Jammu and Kashmir territory, continues still.
While that continues, we are asked repeatedly
by some of the Western Powers to make it up
with Pakistan, to agree to what Pakistan says
or for a plebiscite or for other things. What-
ever may be the rights and wrongs in regard to
some steps that we may have taken, I fail to
understand how anybody in the wide world,
including in Pakistan, can justify the presence
of Pakistani armies, troops, civil personnel, in
Jammu and Kashmir territory. There is no
explanation, no justification, no pretext except
that of armed invasion and aggression.
Nothing more and, if they say. "Oh, we came
here because Muslims are in a majority in
Kashmir. The hearts of Muslims in Pakistan
bled because they were suffering under foreign
yoke and we came over to free hem" then let
that be put forward and no other argument.
We shall answer
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that. The more I think of it, the more
surprising it becomes as to how these
statesmen of the Western World cannot see
the facts as they are and go on repeating
something which has no basis and will have
no basis. Now, we do not propose to forget
facts as they are. Facts remain facts whether a
person forgets them or not and the Kashmir
issue is going to be treated on the basis of
those facts and on none other. The House
knows how constantly attempts are being
made in Kashmir, attempts at sabotage.
Members may have read this morning about
bombs bursting and little children being killed.
Of course, these bursting of bombs and
crackers do not solve the question of Kashmir.
It is absurd but this is the extent to which
people in Pakistan are going. Having failed in
their major efforts, now they are sending their
emissaries with all kinds of bombs, etc., with
money and so on. We have got the money and
we have often got the material which was sent
by Pakistan. We have often got the material
which they sent, the pamphlets that they had
sent. After all, it is not easy to guard a huge
frontier, to see that nobody comes in. This
kind of very unseemly activity is going on, of
trying just to frighten and to unnerve the
people of Kashmir and, in fact, training people
to do this.

SHRI N. R. MALKANI (Nominated): This
aggression is open and is increasing day by
day. Could you do nothing about it?

SHRT JAWAHARLAL NEHRU: I do not
know what the hon. Member means. We
certainly deal with them. We have captured
many people who came and some people, I
believe, are going to be tried in open court. It
is being done but it is not exactly easy to
guarantee that nobody will throw a cracker or
a bomb especially when this apparatus is
helped by a neighbouring Government which
has great resources at its command.

I mentioned casually about Algeria. 1 do
not think I need say much about it except that
it is today one of th*
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major colonial issues in the world. It is a
difficult issue. We have always recognised
that difficulty for France because of the
presence of a million and a half or a million
and a quarter Frenchmen there. Because of
this, it does become a little difficult issue but
the fact of the presence of the Frenchmen
there cannot possibly be made an excuse for
continuation of this colonial regime as a
colony. They have suffered very greatly and |
do earnestly hope that they will gain their
freedom with the co-operation of the French
because this injury is harming both
terribly.

Motion re

I do not wish to say anything morg
like >
help us in
problem in all its as
question of in
more  and
because

at this stage because, [ would
hon. Members here to
considering  this
pects. After all, this
ternational  affairs  becomes
more  difficult and intricate
we cannot control the world. We
cannot control our own country as we would
like to much less the world and we cannot
presume to control the world. We can only
influence world events a little by our weight
and bv our influence do what we can. Ulti-
mately, one comes to the conclusion that the
only way wherein one can influence any event
in the world is to increase one's own strength,
the country's strength and unity and purpose.
Then only it is that its voice counts;
otherwise, it is just shouting in the wilderness.
So, we try to do our best in our humble way in
world affairs. It is really in our own country
that we have to build up our position in the
world.

I beg to move, Sir.

MR.
moved:

DEPUTY CHAIRMAN: Motion

"That the present international situation
and the policy of the Government of India

in relation thereto be taken into
consideration."
There  are  eighteen = amendments.

Amendments numbers 9, 10, 13, 17 and 18
are out of order.
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DRr. NIHAR RANJAN RAY (West
Bengal): Sir, I beg to move:

1. 'That at the end of the Motion
the following be added, namely:—

‘and having considered the
same, this House approves of tha said
policy."

SHRIKISHEN CHAND
Pradesh): Sir, I beg .to move:

(Andhra

2. "That at the end of the Motion
the following be added, namely;—

'‘and having considered the
same, this House, while generally
supporting  the fundamental
principles of world peace and co-
existence based on Panchsheel, regrets to
note that in carrying out that policy, the
said principles are not uniformly applied
by the Government of India, ' in
particular,—

(i) in continuing to he a member of
the Commonwealth, when one of its
principal member has interfered in the
internal affairs of sovereign countries
like Egypt and Oman,

(ii) in permitting Portugal to
continue colonisation in the soil of
India by the possession of Goa etc.,

(iii) in allowing Pakistan to occupy
parts of the territories of India,

(iv) in permitting Pakistan to
interfere with the free use by India of
the water of Sutlej, Beas and Ravi,

(v) in not settling partition debts
due to India by Pakistan, and

(vi) in not protesting strongly about
the interference by Soviet troops in the
affairs of Hungary.""
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SHri BHUPESH  GUPTA
Bengal): Sir, I beg to move:

(West

3. "That at the end of the Motion,
the following be added, namely:—

'and having considered the same, this
House is of opinion that the appraisal of
the international situation by the Govern-
ment does not adequately take-into
account some of the recent developments
in the international arena and the
implications thereof.' "

4. "That at the end of the Motion,
the following be added, namely:--

'and having considered the same, this
House is of opinion that the policy that
the Government is pursuing in regard to
Goa has not only failed to secure the
liberation of this colonial outpost on our
soil, but has, in effect emboldened the
Portuguese to resort to frequent firing
into the territory of our Republic, thereby
violating it."

5. "That at the end of the Motion,
the following be added, namely:—

'and having considered the same, this
House is of opinion that the said policy
is not one which can prevent the plans of
western powers, particularly the United
States of America and the United
Kingdom, to develop Goa ss one of the
bases of SEATO."

6. "That at the end of the Motion,
the following be added, namely:—

'and having considered the | same, this
House is of opinion that Government's
understanding on the question of
disarmament in  general and the
suspension of tests of nuclear weapons and
their ultimate prohibition in particular
suffers from some drawbacks inasmuch as
it does not openly recognise that it is the
United States of America and the United
Kingdom which alone are responsible for
the infructuous 1 disarmament talks
and for !

[ RAJYA SABHA ]

International Situation 4210

absence of any agreement to suspend the
tests of nuclear weapons.' "

7. "That at the end of the Motion, the
following be added, namely:—

‘and having considered the same, this
House is of opinion that there is no
indication in Government's policy about
the steps it may take, in consultation with
other peace and freedom loving Powers,
for meeting the challenge of aggressive
imperialism in the Middle East.'"

8. "That at the end of the Motion, the
following be added, namely:—

and having considered the same, this
House is of opinion that Government's
attitude in not taking any initiative for
convening a Second Bandung Con-
ference in order to formulate concerted
measures against *he interference by
Western Powers, particularly the United
States of America and the United King-
dom, in the internal affairs of the Arab
countries, as well as against the armed
actions against some of them is not
justified."

11. "That at the end of the Motion, the
following be added, namely:—

'and having considered the same, this
House is of opinion that the Prime
Minister diould not uphold India's links
with the Commonwealth when Britian
has been carrying on one aggression after
another in the Near and Middle East and
strengthening military alignments, nich
as SEATO and Baghdad pacts all of
which are counter to the Bandung
declarations and threaten peace and
security of India and other Asian-African
Countries and that such aggressive plots
and actions stand in the way of India's
economic development."
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12. "That at the end of the Motion, the
following be added, namely:—

"and having considered the same, this
House is of opinion that Government is
not fully vigilant about the activities of
the U.S. agencies against the interests of
our country.'"

(Amendments Nos. 3, 4, 5,6, 7, 8, 11 and
12 also stood in the "name of Shri Govindan
Nair, Dr. R. B. Gour and Shri Perath
Narayanan Nair.)

14. "That at the end of the Motion, the
following be added, namely:—

'and having considered the same, this
House is firmly of opinion that after the
complete integration of the State of
Jammu and Kashmir with the Union of
India as one of the fourteen States of our
Republic, the United Nations
Organisation has no jurisdiction in
respect of any question that may be
hitherto pending before the UN. or
otherwise raised relating to the State of
Jammu and Kashmir or the Indian Union,
except in so far as such question relates
exclusively to the issue of vacating
aggression in the territories of that State
occupied by the forces of Pakistan.'"

15. "That at the end of the Motion, the
following be added, namely:—

'and having considered the same, this
House is of Opinion that India's
representative to the U.N.O. be directed
to make it ar to the Security Council and
all other UN. authorities concerned that
India owes no obligation to the U.N. in
respect of the State of Jammu and
Kashmir which is an internal affair of
India, and that any attempt to introduce a
UN. Force' into Kashmir or any
resolution or discussion which may be
permitted in disregard of the fact that
Jammu and Kashmir is an integral part of
India would amount to an act of gross
interference, contrary to the Charter and
Purposes of the U.N*, in the internal
affairs of India.'"
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16. "That at the end of the Motion, the
following be addefl, namely:—

‘and having considered the same, this
House records its emphatic protest
against the reported moves of the
Pakistan ~ Government and  other
interested parties to introduce a U.N.
Force into Kashmir and calls upon the
U.N. and all nations of the world not to
give any quarter to  such
moves.

IC
(Amendments Nos. 14, 15 and alsop
stood in the name of Dr. R. Gour).

MR. DEPUTY CHAIRMAN: The
motion and the amendments are now before
the House

SHHI BHUPESH GUPTA: Mr. Deputy
Chairman, as we are participating in this
debate at this moment I think the American
planes are carrying armaments and to the
countries in the Middle-East which has be-
come, as the Prime Minister has said, an
explosive point in the world situation. I shall
come to the question of the Middle-East a
little later, Sir, but let me begin my speech by
making my position very clear.

It is well known in the country that we
generally support the Prime Minister's foreign
policy, that we are with him in whatever
efforts he makes for the advancement of the
cause of peace and for the defence of freedom.
Yet, Sir, sometimes there are differences of
emphasis, sometimes the points of view are
not exactly the same from an analytical point
of view. Therefore I participate in the debate
in the spirit of comparing notes, so to say, as
to the understanding the world situation. In
the course of my speech it will be my
endeavour to place before the House certain
suggestions and submissions for the House to
consider and for the Prime Minister to look
into. After all, the ulimate decision rests with
the Government and it lies above all with the
Prime Minister of India.

Now, Sir, I would proceed and
immediately Ishould like to express
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[Shri Bhupesh Gupta.] our felicitations at
the victory of the Peoples Progressive Party in
British Guiana. As you know, Sir, it was here
in 1953, that the British imperialism thought
that by suspending the Constitution and by
pursuing a policy of thrpat<? and intimidation
they would be in a position to suppress the
freedom urge of the people of British Guiana.
Once again the spirit of liberation has
triumphed over the forces of imperialism and
colonial domination. There to-day has come
into existence the Government headed by Dr.
Jagan whom we, some years ago, had the
honour of receiving in the Central Hall of this
Parliament House. We wish them all luck in
this journey and I think that British Guiana
will stand as a milestone in the irresistible
march of the freedom-loving people to their
destiny of freedom.

At the same time, Sir, we express our best
wishes for the people of Malaya who have got
some freedom, limited though it is at the
moment because, after all, what they have got
has not come to them by Her Majesty's grace;
it has come to them because of the
indomitable sDirit of the Malayan people, as a
result of the fight they had been waging over
the past nine years. Therefore we look upon it
as a victory* of the Malayan people, full of
potentialities, full of promise and as pointing
to the new glorious future that lies ahead of
them. But the journey will be strenuous and
there is a long way to travel. I only wish, Sir,
that the Malayan Government do not allow
the British and Australian forces to continue
there. It is also reported in the Dress, Sir, that
Malaya will be a SEATO base. The other day
the British Defence Minister, Mr. Duncan
Sandys made a statement in Australia in
which he had the gumption to say that the
forces in Malaya would be equipped with
nuclear warheads. We cannot take it as
anything but a challenge not only to the
people of Malaya but to the peace and security
of the Asian continent.
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Mr. Deputy Chairman, another problem that
calls for some thought and thinking is this. It
is the measures that are being taken by the
Malayan authorities to-day against the com-
munists. [ think that if the war against the
Communist Party of Malaya is continued in
the manner it is sought to be continued, that
wiK retard the progress of the Malayai people.
That will keep the forces of freedom
somewhat bound; that wil', make it easier for
the British to carry on their economic
exploitation After all, as you know, Sir, even
after independence, in matters of foreign
policy the Malayas do not have full right.
Defence is not fully in their hands. The British
forces would be there and of course the
econmic interests will remain with the British,
the vital interest on which Malaya lives to-
day. I therefore hope that Malaya would find it
necesary and will realise the importance of
legalising the Communist Party and allow it to
function as a lawful force in the country
because, after all, the remaking of the nation
requires the efforts of all to-day and if one
section of the national movement is driven to
the jungle and underground life, is hounded
out, is bombarded and shelled, that will hit not
only the communists but also hit the fabric of
Malayan independence and put it in jeopardy.
We in India can only express our earnest hope
that good sense will prevail on them and they
will see that the path of complete inde-
pendence in Malaya and Malaya's liberation
and happiness lies not in continuing war
against the Communist Party but in allowing
this Party to function legally. It Ls heartening
to note that the Malayan Labour Party, the
trade union organisations and others have
made the demand that there be negotiation
with the Communist Party on the basis of the
recognition that this party has a right to
function independently and to function
lawfully in the national affairs of Malaya.

Now, Sir, I should like to say a few words
about Goa. [ entirely share
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the Prime Minister's sentiments
about Goa. I do not wish to add any
thing but I submit that we cannot see
eye to eye with him in regard to his
present policy—intention apart,

I

think the Prime Minister feels the same way
as I do, perhaps better, about the need for
liberating that area. Let me make it clear that
we would like to see that this last colonial
outpost on our soil disappears during our
lifetime, not only during our lifetime, during
this tenure of the First Prime Minister of
India; that is all that we demand. Therefore,
Sir, we are interested in finding exactly what
steps the Government is taking and I do not
think, Sir, it is right to say that we should not
do anything more than what we have done.
From the international law we are entitled to
take whatever action we like m defence of our
freedom and in defence of the integrity of our
country. Now take the case of national law.
Well, Sir, Goa is an enclave here. It is an
occupied territory, and any country, any
people would be entitled to resort to any
methods for the liberation of the territory
under occupation of a foreign power. Have we
been disqualified to-day, because we are free,
that we cannot take whatever action we like?
Therefore it is not a question of principle.
There may be a question of expediency; it
may be a question of wisdom; it may be a
question of some other consideration, but
principles do not come in the way, in our
securing the liberation of Goa. I know that the
Prime Minister is wedded to certain noble
sentiments in this respect, but Dr. Salazar is
the person where such sentiments are not
properly understood. I think, to some extent,
the Prime Minister has misplaced his
sentiments if we take into account that tiny
dictator, Dr. Salazar. Therefore let it be clear
in the first place. Then secondly they are
resorting to actions against our territory across
the border. These are hostile acts, these are
armed actions, this is how they shoul? oe
viewed. The fact that nobody is hurt does not
justify such action; it does not justify our
inaction in this matter
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If, Sir, somebody were to shoot from the street
into my house and suppose I do not get hurt,
would he be left to go scotfree or will he be
hauled up for attempt to murder, I would like
to know. There is another suggestion that
these shooters escape; they cannot be caught.
Well, we are supposed to have an intelligence
organisation and it is possible to locate these
gentlemen, these shooting soldiers and
apprehend at least some of them. It will be
within our right and international law to enter
the territory across the border in order to
apprehend those criminals who are shooting
into our territory. I have known of many
examples in international law when France,
Britain and Germany took such action for
causes which were not noble and which was
not taken strictly under international law as is
understood by us in such matters. Therefore,
Sir, let us not bring in the question of
international  law  either. Under the
international law we will be justified to take
action. I do not think our Indian Army has
been administered any oath of non-violence
and in-acion, that they should not do anything
when from Goa on the other side of our border
the Portuguese start shooting into our
territory, which is clear violation of Indian
territory. We are entitled to take whatever
action we like and let Salazar know that it is
not for him only to shoot but it is for us also
sometimes to take action and he should be
prepared for the consequences. It is our policy
that has emboldened him. It is useless to say

something nice and fine to such a
1P.M. - :

person. It is useless to talk in a
language of philisophy with regard to people
whose business it is to shoot into other
people's territory, whose business it is to
occupy other people's territory and slaughter
democracy in their own territory, who do not
know what morality, international code and
human freedom mean. Therefore I say that the
Government policy is not well conceived in
regard to this matter.

Here is a paper, Amrit Bazar
Patrika, and this is what this paper
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[Shri Bhupesh Gupta.] writes: "So far as
the Government of India is concerned its
policy of achieving a peaceful settlement has
no positive content though it is determined to
liberate Goa." The Amrita Bazar Patrika is not
a Communist paper, not a paper with
extremist views. Generally it is avery watered
down liberal paper and this is the criticism
which appears in that paper. It says: "It
amounts to nothing more than a sitting-on-the
fence policy." They say such things because
the national sentiments in this respect are not
with the Prime Minister except in so far as he
wants the liberation of Goa. We want some
positive action to be taken and some offective
policy to be followed. This is what T would
like to place before the House. Now, the Prime
Minister might that it will lead to
complications. bul I cannot understand that
point. Complications where, in which
country? Which will be the power which wil!
say, 'No, India should not take any step".' Is it
Britain? If they say so. we are prepared to take
it. After all, they are aggrandising in other
countries and but for the support of Britain
and America this Tin God Dictator in Lisbon
would never have dared to take this action and
fire into Indian soil. Everybody knows that.
Therefore it is these people who do not like it
and they will raise a how] but we know how
to silence them. Did we not silence them in
the case of Egypt? Today the world opinion
will have to be considered. Therefore it is
possible that they may raise some howl but
there will be people in the world to speak in
support of India Governments representing
majorit* of the world's population would be
with India if India took proper action against
these invaders, against this occupier, against
this act of aggression.

Motion re

Now, I should like to say something

about Kashmir. I do not like to add
much to what the hon. the Prime
Minister has  said but

1

would like to remind the House tha* the
Resolution of the Security Council
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1 that was passed was prepared in consultation
with Britiain and the United j  States of
America and the samej people are today
egging on Pakistan ] to get another Resolution
ready. Sir, I an attempt is being made to
introduce i a U.N. Force into Kashmir; I
know I that the Soviet Union  has rejected
outright that kind of proposal and it would
therefore not be possible to pass such a
Resolution but this move portends something.
We have seen such moves of these
imperialist powers.  They try to incite the
relations between India and Pakistan so that
they can go on with their intn-| gues and with
their acts of aggressior. I ~ That is their
technique. Therefore I let us be clear about
it. Behind thetr I move, one can see the hand
of Im-1  perialism. I know Mr.
Suhrawardy j very well as everybody
knows  htm. What is he? He is a
strutting  little politician living on
stunts. This Kashmir issue, we know of
course is ! a settled thing but we must
remember 1 that the United States of
America ' and Britain have other
ulterior I designs in keeping this a'ive and we
must be very cautious. Incidentally. it is the
same Powers which the other day raised a howl
over Kerala's Education Bill, which are egging
on Pak-an  against India and instigating
Pakistan to sponsor a Resolution. One
has only to read the Manchester Guardian,

Daily  Telegraph,  New Ynrk Times and
other Anglo-American papers to understand
this thing.

Let. me come to the situation in the Middle
East. Here again one sees war clouds hanging
but we must be clear as to how this situation has
come about. It is not enough for us merely to
feel indignant about it or to feel agitated over it.
We must coolly, calmly, dispassionately and
objectively analyse and find out what are the
factors that have brought about this
development in the Middle East. Syria today is a
target of attack and the Americans are trying to
enact another Guatemala in this area. Arms are |
being sept by air lift to Jordan, to I Lebanon, to
Turkey and to Iraq with



Motion re
4219

a view to intimidating and threatening Syria.
On the 7th of this month President Eisenhower,
after consultation with Loy Henderson and
Dulles, issued a statement which makes it
clear that they are determined to interfere
in the internal affairs of the Middle East., And
they are threatening and brow-beating Syria.

What is Syria's  fault?  Syria refused to be
browbeaten; Syria wanted to retain its
hard-won independence. As you know,
there was an attempt to oust the Syria
Government, subvert it through

conspiracy. A conspiracy was hatched in th

American Embassy in Damascus  and it i
well known today that when they failed the
have become desperate and today they ar
trying to intimidate Syria, encircle Syria,
That is the thing. The same thing happene
in the case of Lebanon.  After arms had bee
sent there on 7th June there took place, two days
later. General Elections when clashes were
provoked and Lebanonese democracy — was
slaughtered in the streets of the cities of]
Lebanon with the help of American weapons.

The opponents of the Eisenhower Doctrine
were thrown into prison.  The same thing
happened in Jordan. The Jordanian

Government was removed and a coup d'etat
was carried out there which resulted not
only in the subversion of the Constitution
there—democratic or whatever Constitution it
was—but in the installation of a downright
military dictatorship. Thus you will find that
the Americans are after the Middle East;
today it is a part and parcel of their strategy.
Sir, the New York Times estimates that the
arms race today is costing the world 100,000
million dollars annually and the U.S. military
budget for the current year alone accounts for
4,000 million dollars nearly. The other
day  President Eisenhower told the world that
during the eight years the U.S. investment
in military  aid alone had totalled 17
billion dollars which acocrding to him had
brought about another 107 billion dollars

worth of military preparations in the countries
aided by the United States of America. Of
these 17 billions, 25 billions had gone to
the Middle East and Africa. 200
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million dollars had been sanctioned under
the Eisenhower Doctrine and over one
million American military forces are today
stationed in the seventy-nine countries where
military aid and assistance are being sent. That
is the policy and all that is in accord with the
Eisenhower policy of aggression. ~ Sir, what is
happening in the Middle East today is the
continuation of the policy of positions of
strength, of the policy of power, policy of inti-
midation, policy of blackmail, policy of
violence, policy of aggression. That is what we
see there. The British are also carrying on
their aggression in Oman and their bombers
are raiding Yemen village after village is
being wiped out by the British bombers in
Yemen and there is full-dress aggression,
aggression on all sides by the imperialist
powers. A power vacuum, we were told, was
there and they have entered there with military
weapons to grab power and they want to ex-
pand their oil Empire. Today they want
to enslave that area, develop it into a hinterland

for limitless colonial exploitation and as a
base for war aganist the Soviet Union.  This
is the situation today.  This is how the
Middle East situation should be viewed.  The

Soviet Union on the other hand had made
proposals for a great power declaration for non-
interference and for not using force in the
Middle East and that declaration has been
rejected twice by the Western Powers. Now,
therefore, let us find out the culprit, the
assassin.  Otherwise, I think, he will get
away. It is very essential today to analyse
the international situation in order to find out
who is threatening world peace, who is violating
the Charter of the United Nations, whose
policies are running counter to the purposes
of the United Nations, whose policies
threaten the peace and security of the Asian
and African people? That is necessary
with  a view to understanding that
situation so that our policy is clearly directed on
the basis of an objective and correct
understanding. That is how I view this
matter.

Then, Sir, I would like to say that with
regard to Oman, I wish the Gov-
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[Shri Bhupesh Gupta.] ernment's stand
was a little more clear, firm and pategorical.
Everybody knows that' the British is
committing aggression in Oman. We should
raise our voice strongly against this aggres-
sion. This is very,, very important. I know
that we.have disapproved of it. But .at the
same time it is necessary to make our views
felt on the counsels so that the aggressor
knows that whenever they raise their hand—
their hand dripping with the blood of
colonial people—a million hands will be
raised all over the world to stay the assassin
from the commission of this crime.  That
should be done.

Reference has been made to  the
Baghdad Pact. It has become very obvious
today, I tell you that it has become by now
an  instrument of American aggressive
policy. It was started by the British.
Americans have joined now the military
council of the Baghdad Pact. Plans are being
laid and we are told that on September 27th
the Baghdad Pact Council is again meeting in
London to discuss Syria. And as you know
they had met in Karachi in June. There India
was discussed in a closed door meeting and
anti-subversion committees were  set up in
order to carry  on activities in the Baghdad
area—they call it Baghdad area—in countries
like ours, anti-national activities. This is
what is happening. I do not know whether
the bombs that are exploding in Kashmir are
not connected—I am not sure—with anti-
national activities, the plans for which were
laid in Karachi. I should like to know what
kinds of bombs are these. I should like to get
statements from these people because one is
not sure whether some of the bombs and
detonators that are being used have not come
from somewhere else. It is essential
especially in view of the Karachi meeting of
the Baghdad Pact Council where plans
were laid for the so-called anti-
subversion activities which in other words
mean activities against the countries that
do not toe the American and Western line.
This is what [
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I would like to know from the hon.
Ministers of the Government.

Now, with regard to the Baghdad Pact,
here Twining, Chief of the Air Staff, came all
the way to attend the i Karachi meeting of the
Baghdad Pact Council and it was said in the
Times i of Karachi that before the planning j
period of the Baghdad Pact Council ; was
over, the period of action hadi started.
We see this action now. Perhaps the inkling we
have got.  More will follow no doubt. I
wonder how it came about that a letter
purported to have been written by the rebel
Naga leader, Phizo, was splashed in the
American New York Times. Most Americans
perhaps have not heard about the Naga land
and its leader. Nobody knows whether this
fabrication or forgery was planned in
America itself. These are actions to be taken
note  of. Therefore, the Baghdad Pact
Council is the cause. Today the American
strategy in the Middle East, with the NATO,
Baghdad Pact, SEATO all are in the same line
of aggression.  You cannot isolate one from
the other and I am told that already there is
in the press a report that Jordan has been
pressurised into submitting to join the Baghdad
Pact. This is what we see in the press. The
official news probably may come later. The
reports in the press sometimes prove false,
but very often such reports they prove to
be right. This is the position.  Therefore,
today what is happening in Kashmir is this.
They are trying to move the Security Council
and their moves are not isolated diplomatic
moves. They are a part and parcel of the
move of the aggressive powers to put pressure
on India, to create difficulties in our way, to
divide the people and to inflame the situation,
so that under a smokescreen, imperialism
can get away with their  activities  and
crimes in the Middle East. ~ Our defence
line today has shifted from the soil of India to
the soil of the Middle East. It is there
that we must defend our freedom; it is there
that we must defend our security today.  If
imperialism is allowed to get away there, I do
not know how long it will take before
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America is on the door steps of India.
We are already within their range
because of the Baghdad Pact.

Motion re

Next, Sir, is about nuclear weapons and
disarmament. We are all disappointed
that the conference talks in London did not
produce the result that , was expected; but
at the same time it is  essential that we
must understand as to why the talks have
failed. | The talks have failed because
the Anglo-American powers would not
, abandon their policy of war, their j
policy of positions of strength, they
would not abandon even the tests they are
carrying through time and again. I mean the
nuclear tests. The Soviet Union made a
proposal for suspension of tests for two or
three years, separating that question from
other questions. They connected it
with  all other  questions,  political
questions, with a view to evading the issue.
They have been following there the stalling
tactics. When the question of reduction in
the forces' level, that is to say, conventional
arms, when the question of disarmament
came, they again linked it up with that
question of reunification of Germany,
thereby leaving it to Dr. Adenaur to veto it
whenever he liked. That is how the tactics
have been followed with a view to
frustrating the efforts of other countries for
arriving at some kind of ! an agreement, at
least with regard to the suspension of tests.
This is clear today. Now, let us be clear

because after all the Soviet Union
asked seventeen times in that
committee meeting, in the London
talks, that India should be heard. © The

Western powers refused to hear India on
that committee. =~ Why?  Because they
know that once India's voice is heard on
the committee, the case would bel
stronger for disarmament, and the ;
voice of Asian-African people would be
heard with logic, force and reasonableness,
which it would be difficult even for
imperialists to face upto. \ That is why
they are fighting shy of India's
representation personally of 1 our case
before the London Disarma- j ment Sub-
committee. Now, I mention
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this thing with a view to stressing the
point that we must realise why the talks
have failed. (Time bell rings.) Let me
finish, Sir. The Prime Minister has made
an appeal that let these powers suspend
their tests. The Soviet Union has made an
appeal even today, with the inter-
continental ballistic missile in their hands,
that they are prepared to suspend tests
and ban these weapons any time. And
even then the imperialist powers would
not pay any heed to the appeal. They
know their policy of the position of
strength, after the development of the
ballistic weapons, has suffered a great
blow. Some of them have become
desparate. Others are perhaps re-thinking.
I do not know, but it is clear that this
position remains because of the
intransigence of the Western Powers
because of their reliance on the policy of
position of strength.

Finally, I would like to say only one
word for want of time. I have given an
amendment with regard to a statement
made by the hon. Minister, Shri Patil in
Singapore...

MR. DEPUTY CHAIRMAN: It has
been disallowed.
SHRI BHUPESH GUPTA: The

amendment may be disallowed. Our
External Affairs Ministry should be more
careful in instructing members or
delegations when it sends them abroad. I
wish proper instructions were given to
Shri S. K. Patil. Communists have not
been hurt, because they are accustomed
to such kind of insinuations and attacks
on the part of Shri S. K. Patil. He has
hurt the prestige of India. He has hurt the
prestige of our foreign policy. His
statement is not in line with the manner
in which the Prime Minister behaves
when he goes abroad. That is my
complaint. I am sorry for the
Government. Only I think that Mr. Patil
perhaps thought that his assignment in
Malaya was the same as his assignment
on the Choupati sands when he gets up
there to speak as a Congress leader.
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MR. DEPUTY CHAIRMAN: Order,
order.

SHrRI BHUPESH GUPTA: They should not
suffer from such an illusion. I would ask the
Prime Minister—I beg of him—to teach his
emissaries like Mr. Patil some manners when
they go abryad to represent India. You are
representing not the Congress Party; not the
Kerala Congress. You are representing our
country. And he should not have made a
statement which is highly controversial, about
our internal affairs, domestic policies and
issues, which is not in line with the manner in
which the Prime Minister would like to see
others behave abroad. Therefore, I say these
things with a heavy heart. I do nol know if Mr.
Patil will make amends for it. But 1 do make
amends for it, because one of the
representatives of India had made such a
statement which might create a wrong
impression abroad. Whatever may be our
internal differences in this country, when we
go abroad, we are at one: we are abroad to
represent all that is best, all that is greatest, ali
that is common, in India, avoiding
controversies. Permit me to quote a nal
example. The General Secretary of our Party
and I were in Engla nd in the middle of last
year. We were asked all kinds of questions
about the domestic problems and the pressmen
tried to drag us into a controversy over our
domestic mailers. We refused to answer such
questions and we told them that we were not
going to be drawn into a discussion of
domestic issues and controversies. This is
how we behaved.

(Time bell rings.)

And, today, a member of the Government
goes out taking the country's money in the
name of representing India. He goes there,
represents narrow, political ideas, brings
discredit not only upon him, upon the Govern-
ment, upon the Prime Minister and his foreign
policy, but also, to some extent, upon our
political system. Sir, I am extremely sorry
for it.
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! Sir, I have said all that I wanted to ; say in the
course of the discussion. I hope that all these
issues will be considered. As for the
Commonwealth, only I would say this. As long
as the Prime Minister defends the Common-
wealth, we shall demand of him that either he
explains how that Commonwealth is of help to
our purposes, or he stops upholding it. I think,
after Egypt, Oman, Yemen and the tests of the
nuclear weapons, there is not an iota of
justification for him to continue in the
Commonwealth.

As for the report on Hungary, it is a fabrication;
it is a falsehood. All this should not be given any
credit, just because it lias been well-documented
and prepared. How would you like it if any
report on Kashmir of j 1947 were to be prepared
on the basis m of the materials supplied by the I
Pakistan Government and the Azad j Kashmir
Forces and the refugees who have gone to the
other side of the I cease-fire line and now are
under the protection of the Pakistan Govern-
ment. The issue is not one of forensic ability? It
is one of falsehood? The show is something'
different. This port is being sought to be
discussed, with a view to creating a tension, with
a view to diverting world's attention from
Cyprus, from Algeria, from UTemen, from
Oman and from Syria, creating a kind of smoke-
screen for clouding the issues before the world.
These diversionist tactics have got to be nailed
to the counter and India would do a jolly good
thing by not coming into the discussion. I hope
the Indian representative will not participate in
the discussion that they may have later on. (Time
bell rings.) This Report, we know, stands
exposed on all hands. There should not be any
support to that kind of a report. We may have
our views about the Hungarian development.
But the tissue of lies, falsehood and fabrication
should not become something about which all of
us should bother so much. Therefore, Sir, I say
here and again, that the Government should
think about this. I wish, Sir, ! that such matters
are taken in that
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line. That is not to say that we want to
enter into controversies, as to what happened
in Hungary in that atmosphere. At the
moment, the report is there and they want to
take it up for discussion tomorrow.

We hope that Goa will be liberated and that
the Prime Minister shall change the present
policy for one of action and effective measure
in order to stop not only the firing but also to
free that land from Portuguese yoke.

DR. NIHAR RANJAN RAY: Mr. Deputy
Chairman, since the pitch has gone high up, I
would rather choose to speak in a lower key.
It is indeed a privilege to be allowed to move
an amendment in full-throated support of the
policy of our Government in respect of our
actions; reactions and responses to the various
plague spots of the very troubled and
frustrated world of today. Whatever small
differences one may or may not have in
respect of the details of our programme or
policy or in that of the measure of success we
have been able to achieve, there is no
denying, I believe, that our Government has
been able, slowly but surely, to evolve a
policy that has conn- to enjoy a sort of total
national support, despite a few lonely but very
aggressive voices from both sides and from
quite opposite camps, and also perhaps a large
measure of international understanding, if not
of active support. It may be claimed without
hesitation that we have at last been able to
extend the arena of international
understanding and more than once, in the
course of the last one year, to contribute
towards the maintenance of that international
equilibrium, if not of positive peace. It is the
most one can do and expect in this troubled
circumstance in which we find ourselves
today.

We are indeed immensely grateful to the
hon. Prime Minister for the most frank,
forthright and admirable resume of the
Government's policy. Some of the items that
he has chosen to discuss interest and affect us
direct-

[ 9 SEPTEMBER 1957 | International Situ B_)n
422¢

ly, some indirectly, some
nationally, some globally. Some of these are
vital to us and are likely to come up before
the next session of the U.N.—in what form, it
is very difficult to say at the moment. And
judging from the amendments that have been
tabled. the Prime Minister will have an occa-
sion here and today to tell us more. But,
already the other day in the other House—
more today, I believe, much more effectively
and frankly— he gave us a comprehensive
summary of our Government's policy in
respect of the major centres of conflict on the
international map today. We, on this side of
the House at any rate—and I believe the
nation at large—are indeed very grateful that
our Government has been steadily and
patiently pursuing an independent policy of
its own—a policy of peace, a policy ot
understanding and to my mind, a policy that
is creative and one that affords time and
opportunity to put our own house into order.

[THE VICE-CHAIRMAN (SHRI M.
JosHI) in the Chair]

It. is altogether unnecessary therefore to say
anything in support of the Prime Minister's
speech. One does not try to add frills to a
Kashmiri shawl. The broad principles of the
policy and the methods that are employed to
put them into operation are very well known.
But at the same time our Government realises
fully and squarely that whatever our general
principles and methods, they do not originate
in and cannot be operated in a vacuum. Indeed
we have to function in given contexts, and
these contexts today are not very simple. They
are not such as to enable one to distinguish,
say, between white and black. Often the
picture is not clear, and it takes a little time
and a great deal of thinking—and shall I say,
dispassionate thinking—to understand any
situation. We are not committed to any
particular camp— we must realise—which
makes it all the more incumbent on us to see
that we do not worsen a given situation or
become muchtoo involved. We
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[Dr. Nihar Rajan Ray.] must also realise at
the same time that our power and strength are
limited. We are circumscribed by facts and
situations that are not under our control, and
also that we are not out to preach a new gospel
to the world or even create a power bloc in
between other blocs, nor do we always come
up to our own expectations for more reasons
than one can recount. Realising all this, I for
one do believe that that our Government has
been behaving most responsibly and
admirably in the most difficult world context
of today. Impatience and irritation, passions
and prejudices that afflict us at times have to
be kept in control and channelised in a less
delicate direction.

Motion re

1 would not refer in any great detail to the
various issues that have been raised, but I
would just make one or two submissions in
respect of the two vital issues that affect us,
Kashmir and Pakistan on the one side and Goa
on the other. I need not discuss or even refer to
the question in respect of Hungary, since our
attitude has been explained fully and
admirably by the hon. Prime Minister. India's
policy lies not in taking sides in any critical
situation but in trying to find ways and means
by which a difficult crisis can at least be eased,
if not resolved altogether. For the realisation of
such a policy one has to be patient with both
sides and persevere on with one's own way of
thought and action. As it is, there is enough
passion in the international world of today, and
we have decided not to add to it. This is the
policy that has determined our general attitude
not only towards Hungary, but even in respect
of Pakistan and Kashmir. It has sometimes
been authoritatively stated, I believe, that our
policy is to follow a course that would help in
removing some of the tensions that afflict
Hungary, for instance, some of the burdens
that those people have been suffering from,
and not to condemn one party or the other,
since notlmg is gained by sivh condemnations.
Even in respect of Kashmir
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and our overall relations with Pakistan, both of
which affect us more directly and more vitally,
our policy has been the same. Despite
unspeakable provocations, we have all along
refused to be provoked, which I believe is a
sign of national and international maturity. We
have been trying to avoid as much as possible
the language of war, even avoid angry words
so far as possible. It looks to many of us, I
doubt not, as though we have failed in our
policy in respect of Pakistan and Kashmir.
Many of us interpret such a policy as one of
weakness and impotence since for the last one
decade the crisis has been rolling on. Some of
us have even argued that the case may be with-
drawn from the Security Council. This is a
very funny thing to say. A mature nation like
India cannot behave as children do in the
school playground. When it does not like any
decision given by the referee or the course in
which the play has been going on, it just
chooses to quit. A mature nation in the
international field cannot and does not behave
in this way. We have also been asked to come
out of the Commonwealth. My friend, Mr.
Bhupesh Gupta, should have known well that
this is not simply done in the international
arena. The Commonwealth or maybe the
Government of Great Britain may be doing
things which we may not at times like. But that
does not mean that because certain things here
and there we do not like, we should just quit.
One does not behave in that manner, and a
mature nation has to behave responsibly. I
would not therefore say anything more in res-
pect of the Government of India's international
policy, but in respect of Goa which is more a
national question than international, I would
like to say a few words.

There is no doubt as to our right on Goa, on
this point—and as the Prime Minister has
said—there is no party, no group and no
individual who has got any doubt. Goa is
certainly ours on all counts, moral,
cultural,
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historical and geographical and so on and so
forth. We can have it any day, there is no
doubt about it, if we choose the way of
armed conflict. But it is very well known that
we have chosen a different path. But even so,
I would like to say a few words in respect of
Goa, because I believe that we have not been
doing what little more we could do about this
unfortunate area. The other day, here in this
House and also in the other House, the Ministry
of External Affairs was questioned in respect of
alleged violations of our air space and our
boundaries by the Portuguese Government of
Goa. Our Government knows best what
violations were made or not, but certainly, I
for one appreciated very much the Deputy
Minister's rejoinder that it was  not  our
Government's policy to reply shot by shot.
But at the same time, I do believe that we have
been slow to do, short of replying shot by shot
or even of rousing passions, what we
should have done. My feeling is that we have
not been able to place our case in respect of
Goa fully and squarely before the
international forum—I do not mean only
the U.N., but also before the democratic
and progressive elements of the world—and
create a climate of opinion in our favour. In
the meanwhile, on the other side, the Pakistan
Prime Minister continues his intimate alliance
with the Portuguese and the Pakistan President
goes on goodwill visits, of all places, to
Portugal and Spain. The case of Cyprus and
what the Government of Greece .did to place
the case before the world and create public
opinion in her favour, comes readily to mind.
The results achieved are known to all, the least
being the release of Cardinal Makarios. There
is hardly any doubt that the colonial authority
of the British, will ultimately have to yield at a
not very distant time. I have a feeling that we
have not done even half of what Greece did in
respect of Cyprus, an island more than 600
miles out in the sea from the Greek coast
line. Or, how is it that Portuguese
Government has been able to get the ears of the
world that

Motion re
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the majority of the population of Goa is Indo-
Portuguese by extraction, while the fact is that
by far the largest majority is composed of
Hindus and of Saraswat Brahmins converted
to Catholicism in the course of the last 400
years or so. The world has not been told by
our Government that between the year 1782
and 1913, there have been as many as 10
popular revolts in which the large majority of
the participants were Indian Catholics of Goa.
It is a great pity that even a person of the
status and standing of Professor Toynbee did
choose to lend his support, the support of vast
historical erudition, to the Portuguese case in
respect of Goa. Toynbee's aggressive
Catholicism explains much of his support for
and loyalty to Portugal. But, my regret is, that
we have not done anything to point out the
obvious flaws in Toynbee's logic and
interpretation of facts.

Much of Portugal's
from the Latin
America, where I

support  comes
countries of  South
am afraid our case
is but ill known. I shall, for instance,
mention the case of Brazil, where
President Kuibeitshek enjoys the
heavy support of Latin American com
munists. You have heard my friend
Shri  Bhupesh Gupta say something
about the Indian Communist Party's
attitude towards the Goa problem but
look at the attitude of the Communists
of Brazil to the Goa problem. They
are lending their heavy support to
President  Kuibeitshek who has pro
nounced himself against India's case
in respect of Goa. If you ask me
how the Brazilian Government
manages to enjoy the support of both

the U.S. and the local Communists at
one and the same time, I should not
be able to. answer. Communist
behaviour defies rational explanation;
it is  somewhat unpredictable  but
what I..............

SHRI PERATH NARAYANAN NAIR
(Kerala): May 1 know from which !
report he is rc-ading?

Dr. NIHAR RANJAN RAY: Thei
Communist support to Kuibeitsheik's
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Government in Brazil—the Brazilian
Communists .............

AN HoN. MEMBER: Not Indian
Communists.

SHRI PERATH NARAYANAN NAIR:

May I know from which report he is reading
so that.. .

DRr. NIHAR RANJAN RAY: I would only
refer him to the New York Times. It will be
seen that the Brazilian Communists lend their
support to President Kuibeitshek. But what 1
wanted to suggest is that there is quite a good
number of other liberal and democratic
elements not only in Brazil but also in other
Latin American States as well as in the United
Kingdom, France and the U.S.A. We don't
seem to have been doing enough to place our
case before these elements, especially in the
two Americas. Personally I consider this very
important, and one argument that would go a
long way in this direction is the argument of
flagrant disregard by the Portuguese Govern-
ment of the United Nation's Declaration of
Human Rights, of the U.N. Fundamental
Rights, a crime against humanity for which
South Africa has rightly been condemned by
the Congress of Nations.

(Time bell rings.)
May I have just three minutes more?

Our hon. Prime Minister says that each step
he and his Government take in respect of our
foreign policy, they do on the merits and
demerits of the particular case. Indeed our
Prime Minister insists that our decisions in
this respect are arrived at pragmatically. I am
not raising a philosophical discussion.
Perhaps he does so. After all contemporary
pragmatism is not what it used to be in the
19th century when pragmatists used to keep
value-judgments in respect of the means
employed for achieving their objectives,
immediate or remote, outside the orbit of their
consideration. At any rate I would love to
imagine that there are many among us who
would think our Prime Minister's pragmatism
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I rests ultimately on questions of value- |
judgment, that is on certain human I
values he, along with millions of his

countrymen, has inherited and evolved nd to
which we have all, more or 1 less, been
conditioned by our near and distant past.

In a nation's history there are often i many
tendencies at work, tendencies that are often
conflicting and contradictory. In our history of
the last two thousand and five hundred years or
more there have been tendencies that were
violent and aggressive, that were based on
hatred, greed, jealousy, malice, competition,
exclusiveness, isolationism, obscurantism and
so on and so forth. At the same time, there were
also tendencies that were nonviolent and co-
operative, friendly tolerant and accommodating,
and were based on compromise and understand-
ing, patience and perseverance and so on and so
forth.

In times of stress and storm, in ! times of
crisis, it becomes the duty of a nation to
determine which aspects and tendencies of the
national tradition it would choose and adopt for
the progressive development of the people. It is
our great luck asmuch as our great pride that
since India became renascent, at any rate since
the ; beginning of our active national struggle
for fredeom, our great leaders, the founders of
our national ideology, had the wisdom to choose
as the basis of our national and international
thought and. action, ideals that are tolerant and
non-violent, friendly and co-operative, that are
based on I patience, perseverance and under-
standing, on compromise and co-existence.

(Time bell rings.)

These are values that are considered creative
and progressive for the ! growth of the human
society. Per-j sonally, I do look upon this policy
and programme of ours as a new norm, j a new
pattern, and shall I say. a new I grammar in
contemporary inter-| national politics.
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It has been his destiny that our Prime 423,5
Minister should be the spokesman of this by my esteemed leader, Shri Jay Prakash Narayan
aspect of our national ideology. It is for us to on this issue, the Government of India to a large
assure him that he has all our support which is extent corrected their policy, and I am happy to
sincere and enthusiastic, and howsoever some note that ultimately the Prime Minister had to
of us may at times feel impatient with what concede what we had said at the very beginning
has been happening in Hungary or Kashmir orand at Oslo and also in the other House very
Goa or Pakistan, we know, our affairs and our recently he agreed and he categorically stated that
destiny are in very safe hands. International the uprising in Hungary was a national uprising
values are also human values, and who would and it was put down with a heavy hand, by
deny that our Prime Minister, Shri Jawaharlal foreign intervention, by foreign troups. I am glad
Nehru stands at a corner of the turbulent world the Prime Minister stated these facts in a
of today as a Great Sentinel of Human categorical manner, though it may be a little late.
Values? But I cannot possibly reconcile myself to his

approach or attitude towards this question when

Suri  RAJENDRA  PRATAP SINHA he said that 'it will not be possible for the
(Bihar): I have heard with great interest this Government of India to side with any resolution
morning the speech delivered by the Prime if it came up before the United Nations
Minister. It is very difficult for me in the Assembly, condemning the present government
limited time to make my observations on all or as he put it, for not recognising this
the points that he covered. Therefore I will government. Sir. I would not like to commit my
confine myself to only one or two aspects of Party on this important issue, as to whether wc
the question that he has dealt with. should recognise this government or not.

Obviously, the Prime Minister is better placed in

I was a bit pained and surprised at the this matter in getting information. But I would
manner in which he brushed aside the like to remind him that this Government in
Hungarian question. It was not surprising to Hungary was placed in power by the bayonets of
me when he received the unequivocal support Soviet Russia, by the tanks of Soviet. Russia, and
on this question from my esteemed friend Shri the Prime Minister has himself said that this
Bhupesh Gupta. It has fallen to our lot. the government was installed after suppressing the
Praja Socialists, to fight for the cause of national uprising. He himself gave us figures of
freedom wherever it has been threatened, the killing and of the people who were
whether it is Egypt, Mid-East. West Asia or bombarded and machine-gunned before this
Eastern Europe. Our approach has been government could be installed and this gov-
always judicious and neutral. We are not ernment was installed at the instigation and with
biassed by the propaganda of either bloc. We the help of a foreign power. Now, it is for us to
think that wherever freedom is assailed—by consider if such a government is installed in some
which party or which bloc is no concern of other country, whether that is in keeping with our
ours— if is our duts”, it is our privilege, to Panch-sheel approach. I know that Soviet Russia
speak for the under-dog. Sir, if you leok at the 18 @ co-.signatory to the Panch-sheel. Therefore, it
history of this Hungarian affair, you will find is a matter for us to decide, if a nation in utter
that it is our Party -which roused the “disregard of the principles of Panchsheel inter-
conscience even of the Prime Minister. I am feres in the affairs of other countries,
happy that although the Prime Minister and contrary to the principles laid down
the Government of India started in a different
manner, because of our criticisms, because of
the statement made
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[Shri Rajendra Pratap Sinha.] in Panch-
sheel which that country had accepted, what
should be our attitude in that respect. This is a
question which bristles with difficulties, I do
agree. But this is a question which needs to be
answered if we want to preserve our Panch-
sheel, if we do not want Panch-sheel to
become the laughing stock of the world. A
nation signs a document today and in violation
of that document if it puts up a Government in
another country, by armed intervention, shall
we recognise that government? That is a very
major and very important issue that has to be
considered in all its aspects. Therefore, I
would request the hon. Prime Minister to give
his thought to this question in that perspective
before rushing to give an answer whether this
government should be recognised or should
not be recognised. However, the recognition
or no recognition of that government is a side-
issue. The most important issue that is facing
us today is what is still happening and what is
still going on in Hungary. The Prime Minister
merely brushed this question aside by saying
that he was troubled and pained by what was
going on in Hungary. Then he added that he
was not satisfied with this report of the special
committee on Hungary set up by the United
Nations. And so does my hon. friend Shri
Bhupesh Gupta. But, Sir, anyone who has
gone through this report will be convinced
that this is a full report. It is not a one-sided
report. This is a report which has been written
after a full and thorough examination of all
the facts that were available outside Hungary
and Soviet Russia.

[ RAJYA

DRr. ANUP SINGH (Punjab): May I as the
hon. Member what the Prime Minister said
about this report?

SHRI RAJENDRA PRATAP SINHA: Well,
he said that this report was not complete' and
was one-sided. But we know who were the
members of this Commission. Australia,
Ceylon, Denmark, Tunisia, and Uruguay were
onthe Commission. These nations can
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by no means be called big powers, engaged in
any cold war. We have Tunisia, a countiy
which has just regained its independenence.
Then Denmark is a small country, a neutral
country. Ceylon, as we know, is like
ourselves, a country which has got its
independence recently. All these countries,
through their representatives, sat on this
Commission and examined all that was
available to them. They wanted to go to
Hungary and also the Soviet Union, but they
were not allowed to do so. They examined all
the materials that were available to them.
Here, I would like to find out from the Prime
Minister whether whatever reports were in the
possession of the Government of India were
made available to this Commission. The
Government of India had their representative
there. Mr. Menon, our Ambassador in Russia
went there and examined the situation there
immediately after the uprising was crushed
and he reported to our Prime Minister. Was all
that material placed before this Commission?
That is another point.

2 P.M.

Probably the Committee would have been
better informed if these materials in the
possession of the Government of India had
been made available to them and the
Committee were given all assistance to find
the truth. Sir, I find that the figures given by
the Prime Minister, figures of casualties, of
deaths, are much higher than the figures given
here. I do not think it is correct to say that this
Report is biassed or incomplete.

I would also like to draw your attention to
the Report on the Hungarian Situation by the
International Commission of Jurists. They
have made an exhaustive survey of all the
material that was available to-them and they
have come to this conclusion:

"Is (the Commission) of the opinion that
the laws and decrees of the authorities in
Hungary violate human rights in failing
to provide
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the minimum safeguards of justice in
criminal trials which are recognised by
civilized nations particularly for offences
punishable with death, in that they—

Motion re.

1. fail to provide in every case for an
impartial tribunal;

2. define offences in vague terms
open to abuse in interpretation;

3. give the accused no proper notice
of the charge preferred,

4. do not allow adequate time and
facilities for the accused to prepare his
defence, to call witnesses and to instruct
counsel on his behalf;

S. do not always provide an effective
right of appeal or effective procedure for
clemency.

Deplores the secrecy in which almost all
the criminal trials in Hungary have been
conducted since 4th November 1956 and
regrets the refusal of the authorities in
Hungary —to allow impartial legal
observers "to trials which are of concern to
lawyers of all nations."

Sir, they have refused even impartial
observers to come and see the trials that take
place there. It is a very important matter and
the Government of India should view the
happenings that are still going on in Hungary
with alarm. Mere pious wishes will not do and
we must see that the sufferings to which
people are being subjected are done away
with as early as possible.

I am glad, Sir, that the Indian
Parliamentary Delegation has been invited by
the Hungarian Government and, as stated by
the Prime Minister, this Delegation will be
visiting Hungary on its return from London. I
know, Sir, some very eminent men are on this
Parliamentary delegation and it is led by no
less a person than Pandit Kunzru for whom I
have the highest regard. It is good that they
mre visiting Hungary but, Sir, at the
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same time, I would not like this question of
Hungary to be side-tracked and it should not
be allowed to remain out of picture till the
visit of this delegation to that country. I would
lie our delegation in the U.N. to adopt a
forthright attitude in this matter. As I stated
earlier, wherever there may be repression,
wherever freedom is affected, we must raise
our voice against that, whether that freedom is
assailed by one power or other. That is of no
concern to us. If freedom is affected or is
assailed by the Western Powers, we have to
raise our voice against that; if that freedom is
assailed by the Communist Bloc of countries,
we have to raise our voice against that and
there should be no double standards in this
question. That is my request to this Gov-
ernment and that is my plea with the
Government of India. That is what the P.S.P.
has stood for and will always stand for.

Jana M. MUHAMMAD  ISMAIL
SAHEB (Madras): Mr. Vice-Chairman, the
people of India as a whole irrespective of the
different ideologies or the communities they
belong to, are solidly behind the Government
of India in their foreign policy and in the
actual conduct of foreign affairs of the
country. One important and paramount point
and ingredient in the country's foreign policy
is that we earnestly and fervantly want peace
in the world. This is not a mere pose or
pastime. As has been repeatedly pointed out
by our Prime Minister, this desire for peace is
dictated by vital and solid interests of the
country. The country is engaged in the
stupendous and sacred task of lifting its
masses from their agelong poverty and
squalor. It is bending all its energies and
resources to the huge task of reconstruction.
There is a crying need and urgency about this
reconstruction. While the country is engaged
in this onerous task, it does not want its
attention to be diverted from the same task or
to encounter any avoidable hurdle or
hindrance on its path. Any disturbance of
peace in any part of the world might affect
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our programme of work. This was well
evidenced only recently during the Suez
Canal crisis. So, in our own interest we
passionately want peace in the world.

In addition to this vital self-interest, there
are the Indian traditions, culture and spiritual
back-ground all of which definitely and
decisively weigh the balance with us in favour
of world peace. At the same time, when one
speaks of the vital interest of our own country
in the maintenance of world peace, it does not
in the least imply that our Government is
motivated or activated by anything like gross
selfish interests in carrying out its foreign
policy. The attitude adopted by the
Government towards the various international
events and incidents in the world are based on
and inspired by a clear sense of fairness and
justice, a sense of right and wrong. The Gov-
ernment has not hesitated to follow a particular
direction wherein lay justice even when they
knew that our self-interest lay in some other
direction. For example, we are in bad need of
foreign exchange and foreign aid for the
execution of our plans and yet that need did
not deter our Government from taking an
attitude in important matters which was
opposed to the stand taken by powers like
America who are in a position to assist us and
others with their immense financial resource;;.
We are a Member of the Commonwealth of
Nations and yet our Government did not fail to
condemn the British invation of Egypt in
connection with the Suez Canal issue. Again,
Sir, the question of de jure transfer of the
French possessions in India is still pending and
this fact did not make the least difference to us
when we were called upon to come to a
decision on the Algerian or the Suez Canal
issue.

Another vital principle thai informs and
inspires our country's foreign policy is that as
long as one nation rules or dominates over
another nation, there can be no permanent or
enduring peace and happiness in the
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world. We are highly proud of the able,
scrupulous and effective manner in which the
hon. Prime Minister of our country, assisted by
his capable colleagues, carries out these and
other principles to which our country is
pledged and of the high missionary zeal and
assiduity with which he advocates Panchsheel
for the benefit of the whole world. But it is
deeply regrettable and deplorable that certain
of our neighbours do not appreciate and
reciprocate the principles of peace and
goodwill for which our country stands. While
our Prime Minister is advocating the friendliest
of relations with neighbours and peace for the
whole world, some of our neighbours are
doing things which are most unfriendly. I refer
to the questions of Goa and Kashmir. Goa on
every count is a part of India. The people of
Goa want to be amalgamated with the rest of
their motherland and the people of India want
to take their own brethren of Goa with them.
Nobody with an iota of justice can stand in the
way of this amalgamation or do anything to
discountenance it. The people of India
including Goa are indeed becoming more and
more impatient about the delay in achieving
their legitimate object. But they have to be told
that particularly in such international matters,
the Government should be given a free hand
for bringing about a solution in keeping with
the country's avowed policy and principles. At
the same time one can be sure that Goa is
going to occupy its natural and rightful place
in the Republic of India sooner probably than
many expect.

Now, Sir, coming to the Kashmir issue, the
entire population of this great country,
including of course the Muslim community
which forms an integral part of the Indian
nation unequivocally and solidly support the
stand taken by the Government of India on
this question. That stand rightly is that in
accordance with the agreement, law and
procedure established for the accession of the
old princely States, the State of Jammu
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and Kashmir has properly acceded to India.
Over and above that the people of Jammu
and Kashmir have confirmed and ratified
the accession, ' if such ratification was
necessary, through their elected Constituent
Assembly. There ends the matter. That State
now is a proud part of the Indian territory.

[9

The question which India took before
the United Nations is a specific one
concerning the aggression of Pakistan on
Indian territory. This is a simple and
straightforward issue. But it is deplorable
that the United Nations has not given a
verdict on such an issue and has thereby
kept the dispute between two neighbours
in irritating pendency and suspension for
nearly a decade now.

Sir, if by military alliances and such
other things Pakistan thinks she can
bamboozle India into any unbecoming
position she is very much mistaken. India
can more than meet her on any ground.
India indeed took exception to her military
alliances. She did so not out of fear or for
the sake of questioning Pakistan's right of
doing anything with her own freedom or
security, but because of India's anxiety
and inherent right of seeing that any
possible conflagration that may well be
brought to the confines of a country
participating in such military alliances
should not come dangerously near India's
own borders, the borders of a country
which is passionately for the maintenance
of peace in the world.

Obtaining military aids from powerful
foreign countries does not make a weaker
country really and endur-ingly strong. It
may well recoil upon her in course of
time. A reasonable and friendly
relationship with a neighbour and that too
with such a neighbour as India, will any
day be worth much more than all the
military pacts put together. In saying so I
am not advising or coaxing anybody, but I
am only stating the bare truth. That India
is forbearing and accommodative is
shown by the fact that even in the
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midst of numerous provocations she is
willingly taking part in many conferences with
Pakistan and continues to try to settle things in
a reasonable manner. The reply to this from
the other side may be adverse and hostile
propaganda and clandestine bomb explosions.
But I am sure that India's efforts for a just
settlement will certainly not go in vain.

Kashmir is a national cause. It is not a
Hindu, Muslim, Sikh or Christian question.
The Muslims are among the stoutest
supporters of the Government in the cause.
This has been repeatedly made clear by the
President of the Indian Union Muslim League,
that is myself, several times. The Muslims will
be in the uttermost forefront in defence of the
honour, integrity and interest of the country.

Now, Sir, our country with the able
leadership of the Prime Minister has by now
proved, at least to those who are prepared to
be convinced, that India earnestly desires the
friendship of every country and the
maintenance of stable and honest peace in the
world.

May the Almighty God always maintain
our motherland in righteousness and grant her
ever increasing success, prosperity, strength,
happiness and glory is my fervant prayer.
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SHRI M. H. SAMUEL (Andhra Pradesh):
Sir, the Prime Minister spoke about some very
vital points this morning. I want to take two or
three points out of his speech and discuss
them as far as they interest us. The first point I
would like to take up is the area that we call
West Asia. Now, this area, since the discovery
of oil, the formation of NATO and the
Baghdad Pact, has been a cauldron of
intrigues, jealousies and enmities and even
warfare. Jordan was recently in ferment. It had
refused British aid and was trying to follow an
independent foreign policy like Egypt and
Syria. Very soon a revolt was seemingly
manufactured in order to frighten the King of
Jordan on the consequences of an independent
foreign policy. Immediately, he went back to
accept British and American aid and now
seems to be even a better member of the
Baghdad Pact than some of its original
members, although it is not yet a member of
the Pact itself.

Now, Syria has come into the picture. The
Prime Minister spoke about Syria quite at
length this morning. Syria is really the result
of the policy of military pacts followed by the
Western countries. Now, Sir, nothing seems
more sensational in the Western countries
these days than developments in Syria, not
even the breakdown of the disarmament talks
or even the massacres in Algeria. All these
developments in Syria seem to happen after
Syria accepted Russian aid. Syria has been
following a policy which she calls 'positive
neutrality'. She was and is in sympathy with
some of the policies of Egypt. The same
French who attacked Egypt last year ruled
over Syria not long ago. Egypt after having
accepted Czechoslovak and Russian aid, was
accused of being pro-communist. Now, Syria
is similarly being accused of being pro-
communist. There was a plot manufactured in
Syria to overthrow the Government. Some
foreign embassy staff were suspected of
complicity in ethe plot and they were asked to
leave
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the country. Immediately a widespread
campaign was set about throughout the
Western countries in order to force Syria into
a situation to warrant military intervention,
maybe under the Eisenhower Doctrine. Even
Jordon stepped up its campaign of vilification
against Syria.

Talking to correspondents in Washington
quite recently about the Syrian developments,
President  Eisenhower  overruled  any
possibility of military intervention in Syria
under the Eisenhower Doctrine, because Syria
has not asked for it; nor is it likely to ask for it.
The Eisenhower Doctrine provides for a
country to ask for military intervention. But he
described what he called Soviet penetration
into Syria as being first in the form of
economic aid, then in the form of military aid
and then reducing the country to the status of a
satellite. The word 'satellite’ like Quisling is
not used in a very complimentary sense. And
if Russia would like to retaliate by the same
term, perhaps she can call several countries
who are receiving military aid from the United
States as American satellites. And Pakistan
perhaps can very well deserve this description
not only because she is accepting military aid
but also, if you take into account, some of the
very fulsome and adulatory speeches made by
Mr. Suhra-wardy when he was in the United
States. I see that the Government of India has
taken note of some of his speeches in the
United States made against this country. His
speeches made in respect of the United States
also deserve to be taken notice of for their
sheer adulatory vocabulary. I should think they
afford a psychological study into the person
who made those speeches; also it is a good
study in contrast, abuse of India in one breath
and praise of the United States in the other.
Now, allow me, Sir, to quote only a few
passages from those speeches, because they
are very interesting. Speaking at Washington
airport on July 10, Mr. Suhrawardy said:
"Pakistan has not been able to repay the
United States its kindness
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even, in a small measure. I am proud tliat
Pakistan and the United States are allies."
Speaking at a banquet given by Mr. Dulles the
same day, he said: "It is the proud privilege of
Pakistan to be associated with the United
States in a common purpose. The people of
the United States work for the dignity of man
and for the preservation of such values as con-
stituted the basic heritage of man."
Addressing the United States House of
Representatives on July 11, he said, very
humbly: "I feel I am presuming to address a
house which has immense power and
potentiality.

[MR. DEPUTY CHAIRMAN in the Chair.]

The United States is the bulwark of
democracy and freedom. But for its
endeavours, possibly, by this time, the world
would have been shaken and shattered. I
recall the time when, if you had desired to
conquer all the nations of the world, you
could have done so. But it is due to your
moral strength that peace was saved.." Then,
to the Senate, he said: "In your hands, the
Atom and Hydrogen bombs are something
that preserve the peace, but in the hands of
others they are utilised to destroy the peace."

Now, these are some of the speeches which
perhaps only a satellite can utter. It is good
for us to remember that there is danger in
such statements for us too.

Coming back to Syria, the United States is
very concerned about developments in Syria.
Turkey is said to be encircled on three sides
by Russia and Syria. The fourth is, of course,
open, that is, the Mediterranean. The Syrians
say that they have been encircled on all sides.
But nobody takes any notice of that. There is a
talk of isolating Syria from the rest of the
Arab world—to teach Syria a lesson. Now, |
want to ask, why all this bother about Syria,
little Syria accepting Russian aid, following a
policy of what she calls positive neutrality.
We also follow a bit of a similar policy which
the Americans call neutralism, but we call
non-55 R.S.D.,—10.
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alignment. The Great Master who founded
Christianity spoke about his religion—which
religion the United States follows—as follows:
'He that is not with me is not against me." Now,
that in a nutshell appears to me to be the essence
of the meaning of our policy of non-alignment.
The American policy seems to be: 'He who is
not with me is against me.' The Prime Minister
also spoke this morning about the break-down
of disarmament talks in London and there is an
amendment also on the subject. I thought I
could say a few words on that too. I am glad
that the Prime Minister has taken notice of the
break-down of the London disarmament talks,
because it is a serious matter and there is need
to do something in the matter to revive hopes of
peace in the hearts of mankind. It is a serious
set-back to the achievement of peace in the
world. It is accepted on all hands that dis-
armament is the key to the foreign policy of any
country interested in peace. The break-down of
the London talks, Sir, reminds me of an event
which took place some time last century, of the
scepticism of William Pitt, the Younger, about
the desire of Napoleon for peace. The special
envoy of Nepoleon in London, Fouchet, went to
the British Prime Minister, William Pitt, and
said, "Sir, Emperor Napoleon wants peace."
William Pitt replied. "No doubt, but what for?"
This break-down makes one almost feel that the
Great Powers which are represented at the
Disarmament Sub-Committee meetings in
London did not very much show that they were
interested in peace. Arms are symptoms, not the
cause. Armaments are visible signs of national
passions and international unrest. The
incentives that prompt nations to arm must be
removed first before armaments can be reduced
permanently. The tragedy of these London talks
has been, Sir, that they were an exercise in
detailed and elaborate futility. The arms race
today is costing the world annually about a
hundred thousand million dollars—converted in
terms of rupees, about 50 thousand crores.
Imagine how much better off this world would 1
be if that amount can be transferred
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[Shri M. H. Samuel.] , to economic
development. The armed forces of the world
number about 20 million. The three nuclear
Powers have between them major missiles and
long-range bomber capacities. That is the
magnitude of the disarmament problem. The
western nations would like to have
disarmament step by step—each step and each
process supplementing the other and each
enforceable—whereas Russia would like to
have disarmament piecemeal, separately. The
Americans seem to think that the Communist
nations between them have a preponderant
strength in men and they want to counter-
weight them by having the deterrent
strength—what Mr. Dulles called 'massive
retaliation by nuclear weapons'. Now, I think,
the time has come when we should really put
forward some helpful suggestions to clear the
air of fear and suspicion in the minds of the
Big Powers. I know we have made some
suggestions for an initial agreement on the
banning of nuclear tests. That is a very useful
suggestion. But I would like to go back to the
original suggestion made by Mr. Bernard
Baruch, a very famous man in atomic politics,
who said about ten years ago that all the
atomic bombs should be handed over to an
International Authority which would control
all the natural resources and technical material
for making atomic bombs; that all bombs
should be de-bombed or dismantled in order
that there is no contamination by fall-out
because there would be no more blasting of
atomic weapons. Now, that is a very useful
suggestion. Perhaps, people might accept this
remedy because of sheer desperation, as
scientists say that, in an atomic war, this
planet of ours can be obliterated perhaps in
one single afternoon.

MR. DEPUTY CHAIRMAN: Yes.
time.

Itis

SHRIM. H. SAMUEL: Allright. I thank
you, Sir.

SHRI JASWANT SINGH (Rajas- I than): Mr
Deputy Chairman, Sir, this I morning we hear
our Prime Minis- i

iABHA 1

ter's speech on
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the international situa
tion and our policy thereon. It was
indeed very encouraging and hearten
ing to see our Prime Minister warm
ing up when dealing with certain
points. As far as the theory is con
cerned, all of us are one with the
Prime Minister and we feel that the
foreign policy adopted by our country
could not have been better. But,
unfortunately, the  warmth  of the
Prime Minister and the Foreign Minis
try remains within the precincts of
these two Houses. When they get out
of the atmosphere of these Houses and
they are pressed with practical diffi
culties, we all of wus somewhat feel
that that warmth somehow or other
disappears and other forces take hold
of the actions. As far' as other
countries are concerned, we do get on
well to a certain extent, but where
national interests are concerned, we
always give in. *

Sir, it is true that we have got our own
background to which we have to see, as the
Prime Minister often said. Also, the Prime
Minister is the spiritual heir of Mahatma
Gandhi and he has inherited certain moral
values which, unfortunately, in this wicked
world are not to be found in others. Therefore,
we judge others by our virtues and it is here
that we often fail, and fail to deliver the
goods, which is expected of a country like
India and of a statesman and leader of the
country of the stature of Mr. Nehru.

Sir, it is no doubt true that this modern
world is faced with very great difficulties,
crises and serious situations which in the past
were not dreamt of. Even then, others also
exist here and somehow or other they manage
to do their job. As far as some of us are
concerned, we fail to understand certain
points and I would be grateful if the
spokesman of the External Affairs Ministry
would enlighten me on certain points which I
would like to put before the House.

First, of all, it is true that in international
affairs, the situation changes from minute to
minute, day to day
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and year to year and we cannot have a set
policy. But even then, in conducting a
country's policy, one has to have a little
consistency. As far as we are concerned, what
we can see is that somehow or other, we
apply two standards on the same problem. If
somebody commits a wrong and another
person also commits a wrong, then both
should be measured by the same scale. But
what do we find here in regard to the
international matters? To start with, when we
got the independence, we were told that our
policy would be of dynamic neutrality. In
pursuing that policy we were faced on the
issue of Korea and Tibet with the Russian
bloc and thus came into clash with Russia,
and we had to receive some snubs from them
in regard to our policy. That completely took
us off our feet and since that day we are
afraid, it appears to be so, to say anything
against them.

Then, Sir, as far as democracies are
concerned, they live on criticism; they live on
discussion. They feel that they can advance
their ideas by mutual discussion. And we felt
that to be the safe ground to go to any extent
to criticise. It was a matter of real satisfaction
and pride to us, Indians, that when this Suez
Canal crisis took place, our country took the
lead to condemn the British and the French,
and very rightly too. It was really a matter of
very great pride. But when the question of
Hungary came, what did we do? Whatever
prestige we gained through, I must say, the
stature of our Prime Minister, was overnight
brought to the lowest level because we
somehow or other applied two standards in
those cases.

SHrRI P. D. HIMATSINGKA (West
Bengal): There was condemnation.

SHRIJASWANT SINGH: I know there was
condemnation. [ agree. But there are
condemnations and condemnations, and
therefore if we compare the two, we will be
able to see the difference. Now, Sir, the only
thing that I want to say is this that two
standards were applied. Now the question of
Hungary is coming for-
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ward before the United Nations and the Prime
Minister this morning referred to that also.
Well, what are our views on this issue? The
Prime Minister tells us that in our view the
rising in Hungary was essentially a nationalist
rising, in our view the people of that country
should be left to decide their own destiny, in
our view foreign forces should not be kept in
that country and all our efforts have been bent
to help the people of Hungary, and not to
condemn anybody. Sir, these are very
excellent words and if these sweet and
excellent words can help the people of
Hungary nothing would be better. I also know
that the Prime Minister does not believe in
penance or in invoking the blessings of God
so that the hearts of the Russians may melt
and soften towards Hungary and they should
withdraw their forces. That can be done only
if certain moves are made. Otherwise, human
nature being what it is, nobody would like to
give up whatever is in his possession. And
therefore I do not know how the Prime
Minister will be able to help the Hungarians
unless pressure is brought to bear on the
nation which has got a hold over them. And
that can be done only if they sit together and
bring about world opinion to condemn one
who is doing wrong. Very rightly we took the
lead in the condemnation of the British and
the French, and they had to bow down before
the world opinion and they had ultimately to
quit. Similarly therefore if Hungarian people
have to be helped, we will have to bring
pressure to bear on Russia to see that a foreign
country is not crushed like that, especially
when they are in partnership with us in the
Panchsheel. Otherwise there is no meaning of
our having Panchsheel whatsoever.

Then, Sir, there is another instance of
double standard. The Prime Minister referred
to China this morning and said that no policy
question of any importance can be decided in
the Far East without China being included in
such talks. It is quite right. Similarly on many
occasions the Prime Minister has expressed
the view that as long
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[Shri Jaswant Singh.] as 600 million people in ment or not, Israel has come to stay and it has
China are not represented, the United Nations taken its roots there. Therefore I do not know
cannot be said to be representative of the world why we should apply two standards, one to
opinion. It is all true. But, Sir, either we are China and the other to Israel. Now, Sir, this is in
supporting China from altruistic point of view regard to our foreign affairs. Naturally we want
or because itis our policy to do that. Ifto be friendly with all the countries consistent,
it isbecause of our giving importance to the of course, with our policies. But others are not
moral value, then I would like to know why we 5o blind. They see our motives, and the result is
are applying a different standard to Israel. Is it that when we are in need of any help, they just
because it is a small country and it has no throw us away at crucial moments, as was done
importanfze? Whatever Goyemment there on the issue of Kashmir. The Prime Minister
may be in Israel, we as practical men should v, talking of the Western Bloc letting India
recognise Israel. ~ We also know that Israel is qown, It is ! all very well to say these things, but
surrounded by six Arab I countries with a e myst also see whether we ourselves are not
population of something like 40 million joqyonsible for the situation that has been
people, and if we cannot help it, they brought about.

will tear Israel to pieces. Sir, Preident Nasser, Sir, as far as the question.of

after he came into power, more or less assumed e !
the powers of a dictator, and by this time, if his
wings were not clipped because of the
hasty action that he took, Israel would have
been attacked. I would like to know from the
spokesman of the External Affairs Ministry why
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Hungary is concerned, it is a

very important one and it will be coming very
soon and some of us would like to know as to
what the position of our representative is
going to be. I would say in a minute, to sum

we did not even recognise that State when it
was established. This is quite contrary
to our policy and our principle. Not only
that, Sir, now nearly ten years have passed since
we became independent, and till this time we
have not established any diplomatic relations
with Israel, although in order to gain popularity
we go even to the smallest nations to
establish diplomatic relations.  Here is our
next door neighbour, Laos, a small country. We
have only the other day established our
Embassy there. = We have raised its status
from a Legation to that of an Embassy in our
anxiety to be popular with all and sundry.
Well, if we are anxious to establish peace
in the world, I must say that if something is
not done to take into account the conditions in
Israel, peace in the whole world cannot be
established and in the future we will be faced
with a big issue which may even flare up to g
World War, because we know that as far as these
countries are concerned, they woujd root ou
Israel which has, of course, come to stay
Whether our Prime  Minister likes  tha
Govern-

up, that if we fail and if we let down the
public opinion as we did last time, our prestige
will go down very much. In the Eastern
Economist, 'The Week's Notes', there is a
sentence which very well sums up the position
and I cannot do better than read it in order to
give my real feelings in regard to this issue. It
says:

"The Russian aggression provoked the
indignation of the entire world. In fact in
the history of the world no other nation's
fight for freedom excited greater sympathy
than that of the Hungarians. It is therefore
unfortunate that India apparently should
indulge in legal and political niceties,
oblivious to a nation's agony and grief,
rather than come of bodly into the open and
demant. the end of Russian aggression in
Hungary. This policy does not seem to be
based on the dictates of conscience and
common humanity, but on opportunism and
partisanship. This time, India cannot have
even the excuse of being ignorant
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of the facts of the case. It has before it now
the report of the United Nations' Special
Committee on Hungary. If there is any
defect in the report, the blame for it lies
with Mr. Janos Kadar's Government which
obstructed the Committee from getting at
the truth. The attitude of India as of any
other Afro-Asian country will make known
once for all to the free world whether its
policy of neutralism does or does not flow
from sincere conviction. Let not India lose
the opportunity to speak out."

This in a nut shell is the position.

SHRI GOPIKRISHNA VIJAIVAR-GIYA
(Madhya Pradesh): Is it Editorial Notes?

SHRI JASWANT SINGH: It is not. It is
from 'Weekly Notes', from The Eastern
Economist.

Suri BHUPESH GUPTA: Holy of the
Holies.

SHRI JASWANT SINGH: Near home,
regarding our relations with Pakistan, I don't
know how far a self-respecting nation can go.
Pakistan would not save us at any cost. She
will continue to hit us at every stage. We
would receive hits and tell them "We are your
good friends and we will be nice to you." As
far as Kashmir is concerned, I don't know ihe
agony which the Prime Minister was
undergoing this morning in explaining the
position of India. He was under great trouble
as to why even big nations, obviously friendly
nations, are letting down India etc. We have
also been told that Kashmir is India and it is
part of India. 1 would very humbly like to
know from him as to whether we do treat
Kashmir as part of India? 1 respectfully
submit that we don't treat Kashmir still as part
of India. \Vt are having most of the
difficulties because of this. We consider
Kashmir as something not part of India. The
other day we passed the Wealth Tax Bill and
the Expenditure Tax Bill is
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now before the House and I was reading
yesterday the Bill. It is written thai, this
applies to the whole of India except to Jammu
and Kashmir. I find it so in many other
enactments as well. It is said that the writ of
our Supreme Court does not run in Kashmir.
We undoubtedly receive chits, which may be
inspired, from foreign visitors, to say that
condition in Kashmir is first-class; that condi-
tion in the Pakistan-held Kashmir is very bad.
All these we hear and we give a great deal of
publicity to these. I would like to know why
some of our eminent Congress people and
particularly Shrimati Mridula Sarabhai, who
at one time was the General Secretary of the
AILC.C, a person of her status, send
pamphlets practically every day and I receive
pamphlets practically every day and I do
believe that similar pamphlets are being
received by every Member of this august
House. . . .

SHrRI BHUBANANANDA DAS (Orissa):
She is not in the Congress.

SHrRI BHUPESH GUPTA: That adds to the
tonnage of paper that we sell.

SHRI  JASWANT
would like to know
which people are in
says that there is no civil liberty,
there were mno proper elections and
the Constituent Assembly was a farce
and what not. It is high time that
cur Government put their foot down
against their own nationals, the Con
gress Party people, one who had the
opportunity and occasion to be the

SINGH: So we
the condition in
Kashmir. She

General  Secretary when Mr. Nehru
himself was the President of the
Congress. When we hear such Con

gress propaganda...............
(Time bell rings.)

How many minutes more? I alone speak on
behalf of my Party and I understood I was to
be given half an hour.

MR. DEPUTY CHAIRMAN: You can take
2 or 3 minutes more. You have taken 22
minutes.
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SHRI JASWANT SINGH: So I would like to
know why these activities are not stopped, and
why we are treating Kashmir as a separate
entity, when the Kashmiris are so anxious? My
friend Sardar Budh Singh was complaining
that they are treated differently and that they
have come to take shelter which is not being
given. When Maharaja Hari Singh of Kashmir
has acceded to India, why Kashmir is beinn'
treated as a separate entity and not as part and
parcel of India? So the troubles that we are
facing are of our own making. If we think that
an aggressor has occupied cur country, do you
mean to say that we should be praying to God
to give good sense to the aggressor to clear
out? You can take it for granted, as Sardar
Budh Singh just now stated, that if our Prime
Minister and the Externa] Affairs Ministry do
not' change their policy, so far as Pakistan is
concerned, then we have lost for good at least
one-third of Jammu and Kashmir. The
Pakistanis are practical people. Even if the
UN. gave a decision in our favour, if the
Prime Minister wants to continue his policy so
far as Pakistan is concerned, we can never get
that part of Kashmir which is under Pakistan's
occupation. It is almost a settled fact. We have
even given a hint to Pakistan and they have
taken it and they are not going to lose their
hold.
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Regarding Goa also our policy is the same
as that of our policy towards Pakistan. It is a
matter of regret to say that it appeared that
somehow or other, this fear of international
reaction, of our being unpopular with others,
our falling from the moral virtues, our getting
into a relegated position as the moral leader of
the world—all these forces have got hold of
our External Affairs Ministry. The other day
tlie hon. Deputy Minister in reply to a ques-
tion said "What can we do? They fire from
their territory and if bullets come into our
territory, we cannot help it." This amazing
statement we heard on the floor of this House
and

[RAJYA SABHA]
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in other placej too. The I.C.B.M. has been
invented. Naturally from Russia or America
they will fire them on the enemies and then
how it would look if they say "What could we
do because they have not f£red from our
territory." 1 don't understand this. Because of
our weak policy, because of our weak-kneed
policy or attitude that we have taken, because
of the fear that has gone into our bones, they
have been encouraged. What is Portugal as
compared to India? Look at the audacity that
they have. They trespass in our land, they
violate our land and air-space, they catch hold
of our people and police personnel, carry them
away, kidnap them and then we protest, they
return and shoot them at random and we
protest and protest and it ends there. This is
harming our prestige and reputation as a great
country.

In regard to international affairs, so far as
our interest is concerned, our Government has
not safeguarded our interests fully.

Sir, I would sum up by saying that as far as
other countries are concerned, we have been
successful to a certain extent, but we have
been employing two standards. And as far as
our national affairs are concerned we have
completely failed.

SHRI B. K. P. SINHA (Bihar): Mr. Deputy
Chairman, we are a peaceful nation and we
have adopted a policy of peace and non-
violence within and peace without. This
policy is rooted in our culture and in our
traditions. It is rooted in our religious
traditions and this is a policy which serves the
immediate interests of our nation. During the
past few centuries, Mr. Deputy Chairman,
when we were under foreign domination, time
stood still in this country and we have
therefore, to make up for that lost time. We
have to develop and strengthen our nation.
And this requires that we do not get
embroiled in any war, further that war on a
large-scale should be avoided, or at worst, the
period of peace should be continued as long
as possible.
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to-, deputy Chairman, of late war clouds
have been gathering in the Middle East.
Europe has attained a sort ol military
equilibrium. The Pacific zone is not of great
importance from the military point of view.
The Middle East is important for both the
power blocs. Through the Middle East pass
the arteries of trade and commerce on which
depend the economic existence and economic
stability of the nations of Europe. In the
Middle East we find oil which is the basis, in
the opinion of some writers, of modern
diplomacy. But the Middle East, fortunately or
unfortunately, is also contiguous to what is
known as the soft underbelly of the Soviet
bloc countries, more especially the U.S.S.R,
because in that area, contiguous to the Middle
East are located some of the most important
power, oil and armament projects of Soviet
Russia. Therefore, this area has become the
arena of conflict. Mr. Deputy Chairman, we
have read of late that Soviet Russia has
attained some sort of influence in the counsels
of Syria and that they are building up Syria
militarily. The nations of the West have also
been arming and arming heavily countries
which surround Syria and keep her in a sort of
iron grip. When we are debating this issue in
this House, I am afraid, the U.S.A. is air-
lifting and air-dropping tanks and other
military supplies in Jordan and the Lebanon is
being supplied with tanks by France. We read
only a few days back that the U.S. Mediter-
ranean fleet was strengthened and moved 'to
eastern Mediterranean. We read at the same
time that part of the Soviet fleet passed
through the Dardanelles and was now safely
berthed in Albanian ports on the Adriatic sea-
coast. It seems we are reverting now to gun-
boat diplomacy. May be that the men who
hold the destinies of these powerful nations in
their hands are merely bluffing. May be that
they do not mean business. But I am reminded
of a quotation from a great writer which says:
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"The trouble with foreign affairs today is
that you can never tell
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whether dictators are clever
bluffing or imbeciles who mean it."

men

Whatever that may be, in such a situation,
anything said or done somewhere may have
serious repercussions and the whole world
may be set ablaze. Therefore, in the interests
of our nation and in line with the policy and
the principles that we have been pursuing, the
earnest effort of pur diplomacy should be to
establish stability or at least to help in
stabilising the situation in the Middle East.

Mr. Deputy Chairman, it has been rightly
pointed out by the previous speaker that one
of the factors which disturb the peace in the
Middle East is Israel. Israel is an
accomplished fact, a fait accompli, an
established fact, a fait accompli, an
established Republic of China. It should,
therefore, be our endeavour to establish a sort
of working relationship between the Arab
States and Israel. If the Arab States and Israel
cannot practise co-existence it is futile to
expect that the powerful nations of the world
whose  social systems are mutually
antagonistic, would practise it or act up to it.
Co-existence is a philosophy not only for the
big. It should be a working principle also for
the small. I would, therefore, again assert and
emphasise that our diplomacy henceforth
should endeavour to establish a sort of work-
ing alliance between the Arab States and
Israel.

Secondly, Mr. Deputy Chairman, we have
to recognise and appreciate that we can be
helpful in easing tension in general and in
easing tension in disturbed regions if our
approach to the problems arising in those
regions is marked by restraint. The Prime
Minister, in the debate in the Lok Sabha,
while defending our attitude on Hungary said:

"But generally we have avoided this
business of condemnation whether of big
or of small powers, not because we thought
we would
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[Shri B. K. P. Sinha.] gain anything thereby
ourselves, but because when one is trying
to solve a problem, it does not help calling
names. Our efforts, whether in Europe or in
Asia have been to create an atmosphere for
solution. That has been our approach to all
these problems and that is going to be our
approach now."

I would, Sir, emphasise and underline these
words—"and that is going to be our approach
now".

How many minutes more please?

Mr. DEPUTY CHAIRMAN:
Member gets ten minutes.

Each

Suri B. K. P. SINHA: I thought it was
fifteen minutes. Anyway, [ will take only
another minute or two.

MR. DEPUTY CHAIRMAN: There are
twenty-two speakers from the Congress side.

SHrr B. K. P. SINHA: An unrestrained
attitude and an unrestrained expression of
opinion instead of helping in the solution of
issues really complicates them. I appreciate,
therefore, the restraint which we have ex-
hibited on the Oman issue. While our friends
sitting on the other side—and I find Mr.
Bhupesh Gupta now putting on the earphones;
he is more attentive now—condemn our
attitude as weak and vacillating, I feel that
here is an attitude which is dictated alike by
prudence and the interests of peace. I wish
this attitude and this approach were more in
evidence in future.

Thank you, Sir.

SHRI M. GOVINDA REDDY (Mysore):
Mr. Deputy Chairman, the policy that the
Government of India are following in
international affairs is, in the opinion of this
House, in the opinion of this country and
many other countries, a sound one. Sir, a non-
alignment policy has not pleased some of the
powers but it is surely not on account ot
what my hon.

SABHA ]

1 friend, Mr. Jaswant Singh said about I double
standards. If he wants to look for double
standards, he has to look elsewhere, not in India.
If only India had followed a policy of double
standards, today India would have pleased all and
everybody would ' have liked India but the very
fact that some of the big powers do not like
India's policy in international matters shows that
India is consistently, unerringly, following a
policy of strict non-alignment. Sir, the famous
five principles, the Panch-sheel, which our Prime
Minister has placed before the world have been
pursued by many of the Governments in the
world, Governments new and old, Governments
big and small. These five principles have been
acclaimed by more than three-fourths of the
population of the world. If. only big powers that
count today in the world and in the Security
Council had understood India's policy and had
respected the five principles which are
underlying India's foreign policy, the cold war
would not have developed and tensions would
have reduced. As everybody knows, and as the
Prime Minister said today, the cold war which
was expected to go has been fast developing and
tensions hi»ve been increasing. This, in my
opinion, is due to the fact that big powers in the
Security Council and the big Western Powers
have not placed themselves in the right; in order
to inspire confidence and respect in other
Governments and in the people of the world, the
big powers must place themselves in the ' right.
They must have the moral strength to do it but,
today, Sir, I am sorry to say that they do not have
that moral strength which it is necessary for them
to have. I would take the United Nations first.
The United Nations, if it is to be respected, if its
word should be a command to others in the
world, should follow and pursue the right policy.
As it is now, It reflects only—I would not say
only but shall say mostly—the big powers. The
United Nations must reflect alt The first
drawback, according to me,
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is that China has not been

admitted to its rightful place. =~ China, which
was on the map long before some of the
powers of the Security Council were on the
map of the world, China, which is the
most civilised country, an ancient civilised
country, a country which was civilised before
any of those people in the new world had even
learnt to speak, has been today ignored in
preference to a small island called Formosa.
How can  the United Nations or these big
powers convince anybody in the world that
have a sense of justice, that they have a
sense of fairness? Sir, statesmanship, the
logic of facts, loyalty to the principles of the
Charter and  a sense of fairness requires that
these big powers  ought to  correct them-
selves and give China  her rightful place.
Number two drawback in the United Nations-
policy is with regard to India. ~ Sir, the House
knows that Korea was not a Member of
the United Nations but when the Northern
forces were alleged to have crossed the
38th parallel, the Security Council met in
all haste without anybody asking them to do
S0 and sent the United Nations
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Emergency Forces into  Korea. Here is a
case where India is a Member of the
United Nations and India brings to the

notice of the United Nations the aggression by
Pakistan in Kashmir. What does the
United Nations do? The United Nations
ignores the fact that its own mediator found
the fact of aggression by Pakistan to be true
but it does not think of asking Pakistan  to
quit Kashmir. The United Nations does not
think of sending its forces to Kashmir to have
the Pakistani forces vacated. Sir, today
I agree with the Pakistani demand that the
United Nations Emergency forces should be
sent but not for the same purpose for which
they want it but for the purposes of vacating
Pak""-, tani forces from Kashmir. Why does
not the United Nations do that?  Today so
much is talked about Hungary and they say
that in Hungary fundamental rights are being
violated and that peoples' movement is
being
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suppressed. That may be right; if it is so, then
it is wrong but, Sir, see what is happening in

Kashmir, for instance. In parts of
Kashmir, see what is happening. See what is
happening in Goa. In Goa, fundamental rights

are being suppressed and the whole of Goa
has been turned into a torture chamber and
people, irrespective of their age, sex, etc., are
huddled into these prisons and are tortured. The
merchants are fleeced and today there is no rule
of law in Goa, but has the United Nations given
thought to  this question?  Of course,
this question does not stand on all fours with
the situation in Hungary because in the case
of Goa nobody has complained to the
United Nations whereas in the case of
Hungary, a complaint was lodged.  That I
admit but the fact is that fundamental
rights are suppressed here also.  Even the
United Nations goes a long way to do
everything it can to see that the fundamental
rights of the people in Hungary are not
suppressed  but no such thing is done with
regard to Goa.  South  Africa has  defied
the United Nations and what is the United
Nations going to do about it? The
treatment of Indians, people of Indian origin,
in South Africa was brought to the notice of
the United Nations in 1946. A Commission
was appointed but then the South African Gov-
ernment non-cooperated.  The United Nations
again passed another Resolution and still the
South African Government did not respect it
and finally walked out of the UN. What has
the United Nations done about it? It has kept
quiet. When the United Nations wanted  the
racial question to be examined, South
Africa walked out of the General Assembly in
1955 and yet the United Nations has not
been doing anything. These contradictions
must go if the United Nations has to enforce
strict non-interference by nations.

Let us take the big powers. In the case of
Britain, for instance, what justification did
she have for invading the Suez area?  She
had no justifica-
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[Shri M. Govinda Reddy.] tion whatsoever.
What justification had she to proceed against
Oman? No justification whatever and here we
find Mr. Malcolm Macdonald saying that
twentynine nations gained self-determination
in the course of these two years on account of
Britain. In that case, why not give self-
determination to Cyprus also? That they do
not think of doing.
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SHRI BHUPESH GUPTA: They are
attacking freedom.

SHRI M. GOVINDA REDDY: France was
one of the powers invading Egypt and I thought
France would have learnt a lesson but here is a
press | statement given by the French Foreign
Minister, M. Pineau. He said, "France does not
regret her action in Egypt last autumn, but she
does regret her failure to occupy the whole of
the Canal zone, as such action would probably
have prevented what has now happened in the
Middle East". In this attitude, how can you
command respect from even the smallest people
in the world, even the smallest nation?

(Time bell rings.)

I have not even taken ten minutes, j
Sir.

W Portugal to sign them over to  India.

R. DEPUTY CHAIRMAN: You
have taken ten minutes.

SHRI GOVINDA REDDY: I want two or
three minutes more, Sir. I have, Sir, to leave the
other points aside and bring to the notice of my
Government one relevant factor and that is this.
Sir, propaganda against i India has been going
on. Our Government, as they are very generous,
have been ignoring this anti-Indian propaganda
and they have been ignoring the thing merely
for the fact that they think people can discern
between what is right and what is wrong and
therefore no harm is done. But they do not know
the vicious force of such propaganda. However
discerning a man may be, if such pro-

iBHA ] International Situation 4290

paganda is constantly dinned into his ears he
will come to believe in it. In the world how
many discerning people there are, Sir?

I am now bringing to the notice of the
Government, Sir, a  paragraph which is
appearing in a book entitled 'Non-Intervention'

written by Thomas and Thomas. This is an
American publication, Sir, and the paras
will be very interesting to this House. I am
sure, Sir, this House will be interested in

knowing how clever and vicious tha't
propaganda can be. There are two parts.
Please show me some indulgence. Now
they say about Goa: "Since the year 1510
three small areas on the west coast of the Indian
Peninsula have been in Portuguese hands.
These areas are Goa, Diu and Daman—have a
total population  of 637,846, and are
considered an integral part of Portugal. The
areas are treated as Portuguese territory lying
overseas, and not as a  colonial
empire, the citizens of these territories enjoying
the same rights and privileges as all
Portuguese citizens. India has been waging
an unceasing propaganda  campaign  within
and without these areas attempting to
arouse public opinion to a state of
hostility against the lawful Government of
the area and trying, by these means, to force
Portugal
has steadfastly refused to relinquish pari  of
't<s integral territory and  has taken s‘vong
counter measures within Goa, Diu and Daman
to negate the effects of India's illegal
propaganda campaign." It goes on in this
strain, Sir, but for want of time I am stopping it
here.

Well, Sir, the Government have been
allowing admission for all books and all sorts
of magazines to enter India. I do not know if
the External Affairs Ministry have been
following what is appearing in American
papers, particularly the 'Time'. There are from
time to time scurrillous attacks in that paper
against the person of the Prime Minister and
against India Government's policy.
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I want to humbly suggest to our
Government, whatever may be the expense,
that they must see that this foreign anti-Indian
propaganda is countered. Sir, I read a
statement just a few days ago, a statement
about France in which the French Govern-
ment has taken a decision to send one good
propagandist to every country just to counter
any propaganda against France. I wish that
our Government similarly takes ,such mea-
sures, not to carry on propaganda against
others or for us but to counter anti-Indian
propaganda.

Thank you, Sir.
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%1 99 F | SqTET g9 6 & | o
g ¥ ATEOFEIFL & 4T § Ta 99
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& sorw & fawar WX &R ¥ g
T Aifa w@r & &% 89 Fat 9% G
T F ET gEA ATUATEAEE FT qrfesr
sfeare £ & 5 79 Zwe o 7 U
wetaw Afg @ wfsT ag e #1%
£ 1 gETt Wit = feew e Sl wTew
Tl 7Y 2 & gnra oY 952 O a6
forgra & o & F10 waesy AT a=shie
X Eag o e e wgg & 5
FEAET AT &1 s fE avar #r
TE W TR A €| W =
&9 aed g 9Ey § A g 98 A
g T ga AT s ||
gatew Hifa & o =8 ag i e
% fr ofrr & o g = g g1 s
T & " § g faEm Wi g
T FT 7 ThaT & 5 g7 w1 afew
afy @37 § &t fox g & f w=7
T ¢, T et A § ) A e
¥ g7 97 TENE ¥ FWAT Al |
BT Sy wAr & venw frar 2 fe
e foemaw & g@aT, fgem #
T FT G, qg T g T T71 §
' faREht amEer @m oAt 3w oA |
gX HIST FT TR A FET | gATH
g=RiTer &1 Wt qrfeET & SuE 9gr i
W FET &, AT A1 FEAdr & T
g i #7 agE wwEr § &
Fifgd 1 3w qE & o & g
gaar & 1 dwr & 49 g i arfen
&7 uF =WE § =T 9T & A ag &
€ AZF [T €, (AL AGAT & WL BA

W1 QAN SGT g AEA IR WA
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T 9C o 9% & 5 S ag oy s
FTHIT T gOr faemm =veaT a1 38 T8
q HET 8, FIAT AT 9T W0 TE AR
TET W HFT § ) T a9E ¥ AT BN
et QT s9TE F = S1g &1 29 W
aEr o WA W7 W 9 3 AT 4
THTATA g3 A9 S, gEI AR
gt A | 3AfwE gwozawr gty
T oEaT g g

fazer Hfifs F 0T 97 w9 739
T & T AET 9T WAIALT AT AT
I & W W AW HIC AFT IAT
Sl & a1 57 fRe 9gr a17 &My =
SIEY T | g7 7 2577 A 07 F7 qrgeyy 2
SHH A3 §, waafaw mfear & FlEq
@gr af fugdr Afr saTg
g i f Farr 3w T F T 3,
oAl wifmr W wasaT A
ag ¢E UTAMGF "IAg & A
afes 37 9T F 1T 8% arg & A
q 7gar § e 3w Afa ¥ ogary a0 e
grar wWR mafz & 3FE w g
o #7fg 7 59 Afa #1 27 g "8
IATT @= qQUAA ELT, FHIL TEAT ¥
39 919 %3 Wy gfrgra wa wih
F oAt 7 AZAT {5 gATE AT aF o4y
SAFTETHTT A& 4 A1 & 316 TRA 77
I | I A wT WA A 24T ATAA
ya A areaag wiqem 2w g3tAT
=0 T F are § 97 29 477 ¥ A7 5F
Tz HWT WE vy Artex f6 ga oog
g7 aT9 ST | G MATA BT g9 WA
e ¥ AGAT AmEA § wAUE g w0
HEH T TART A50 TAAT AR §, ATATCR
9 WA A o oyl a9 F
fax & #c vET, 3 graa 7 0 99 5
T a4 ¥ &9 447 & a9 A I AT
I T 9 W @ 1 A g a8
wegfe B AT AT T IHIRET
7 faam vy § wfew a3 7 989 gav

FolT- 1
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gust femmrse fran 1o ot W
i w4y fiaer aved g fr e 3
To TTo0 Hro # foar sy ITAT &F A
1% oy Ja7 agf Aiwar 2 4w gnrd
Tt S § WIS waad B g TRl
& 1 ar ga fyaar EREET 9T 32 @A
AT & SauT & ATuATEaHE  F
quferAT 9T oY 3T AT WRY & 1 3
FE TAFfAE 1799 7437 3, 43 A0
g quAT AT & AR wEw wiE ¥
sexfza gt g3 ag Hift ars 3 | TRt
g 9FE G, gR 3 & ol 73 o
T T THIT § WL THA g9 T A
LGN U E T

&7 Q&Y F ar Sy gEE wA A

F FET § TUH A GwdT FWIE )
SHRI PERATH NARAYANAN NAIR: Mr.
Deputy Chairman, I am tempted to refer to
one or two remarks made by some hon.
Members in the course of this debate but
before I do so, I would like to touch on two
points arising out of the Prime Minister's
statement to the House this morning. The hon.
the Prime Minister referred to the frustrating
experience of these disarmament talks that
have been going on during the last few years,
especially during the past year. The
Disarmament Sub-Committee which has been
meeting in London for the last more than five
months has dispersed without coming to any
agreement. The hon. the Prime Minister also
referred to the fact that that particular
Committee did not think it necessary even to
hear the Indian representative who wished to
talk to them on the memorandum which had
already been submitted by the Government of
India. Of course, they have their own excuses
for refusing permission to the Indian
representatives. There in the air-conditioned
ante-chambers where these big Powers meet,
India may not be heard, but in this wide world
there are millions and millions of human
beings who are anxious to
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hear India and who lend their valuable support
to the stand taken by India on international
issues. The hon. Prime Minister has himself
said that in all his travels throughout the
continent, apart from the official receptions,
he has had millions of millions of people
coming to hear him, not, as he himself said, as
the Prime Minister of India but because India
is voicing forth a certain opinion which is
absolutely necessary for the world to accept if
world peace is to be maintained. Sir, the next
session of the General Assembly of the United
Nations is about to be held. We here in
Parliament have passed a resolution on the
question of suspension of nuclear tests and we
have made it clear that as a first step in
reaching disarmament there must be a nuclear
truce—suspension of nuclear tests—and we
have also made it clear that this kind of
suspension of test must not be made
dependent on any other aspects of
disarmament political or other. The voice of
this Parliament and the voice of the Gov-
ernment of India have been taken up by
several countries throughout the world. Only
recently the other day there was a conference
in Tokyo to which five Prime Ministers had
sent their messages. The Chairman of this
very House had sent a message to that
conference and they have with one voice lent
their support to the stand taken by India on
this question. Now, when this General As-
sembly of the United Nations is meeting
shortly, I should have expected the Indian
delegation to have given notice of a
Resolution on this question and tried to secure
top priority for a discussion of this issue.
Advance publicity is being given to all sorts of
questions—Hungary for instance. Bui this is a
question on which we have taken a definite
stand and in which millions of people all over
the world are interested. We may not be heard
by the Disarmament Committee— that packed
Committee—but we are being heard and we
will be heard by the millions of people and as
a positive step in this direction we must do
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[Shri Perath Narayanan Nair.,] something
to focus the attention of the world on this
very important point in the forum of the
United Nations General Assembly.

Motion re

The second point I have is this. Sir, 1 had
occasion to read the speech of President
Nasser inaugurating the first session of the
Egyptian Parliament and 1 was very much
struck by a sentence in it. He said that apart
from whatever resolutions may have been
passed there, the very fact of the convening of
the Bandung Conference meant a turning
point in history. The hon. Prime Minister this
morning and the various speakers later have
made it clear that today the international
outlook is a bit gloomy and every country in
Asia feels that her security is threatened. This
talk of making Goa a base for the NATO
Powers is a very serious thing and the biggest
ever armada sent by any country in the history
of this world is being rushed to the
Mediterranean  threatening the national
sovereignty of the Arab nations. I can
multiply many such instances. Atomic
weapons are being airlifted not only to the
Middle East countries but as the Defence
Secretary of U.K. said first at Singapore and
then in Australia, the Baghdad Pact Powers
and the SEATO Powers are being armed with
nuclear weapons. So the security of all
countries in Asia is threatened at this stage. Of
course in the matter of armaments the Asian
countries are not strong. We may not be
strong, but in the ultimate analysis the will of
the millions of people must prevail and more
than anything else if some concerted action is
taken just to voice the opinion of all these
countries of Asia and Africa on this burning
question of the day, that voice of the millions
will prevail. So I think there is all the need to
call a second Bandung Conference. There may
not be unanimity but these burning issues
which are of vital importance to the world
have to be discussed there from this angle and
I think this
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suggestion of mine must be seriously
considered by the hon. Prime Minister.

An hon. Member—I think it was Dr. Nihar
Ranjan Ray—in his zeal to question the bona
fides of the Communist Party and its attitude
towards Goa, travelled all the way to Brazil
and found some Communist Party making
some statement. I just asked him about the
authenticity of the information and he said
that it was reported in the New York Times.
We on this side of the House are accustomed
to this sort of reports especially in the New
York Times. I only wish that before he thought
of attacking the bono fides of the Communist
Party especially in its attitude towards Goa, he
had tried to build up his case on better
material than what is available in New York
Times.

Now, certain hon. Members continue to be
deeply moved by the events in Hungary; in
fact, some of them do not appear to be moved
by any other recent development in the world.
1 think it was Mr. Sinha who referred to the
hon. Prime Minister's statement that the
material on which the U.N. Committee's
Report on Hungary was based was not com-
plete and the hon. Mr. Sinha himself said that
that Committee went there and got all the
material but nothing from Hungary nor from
the Soviet Union. Now anybody who goes
through that Report will find that the whole
case is built up on material— unverified
material—supplied by emigres living abroad.
The case might have been argued out well but
on what material and supplied by whom? We
know that the refugees who are under Western
care cwinot berelied upon in their attitude
towards the particular happenings. Sir, I do
not want to say more about that.

Now, Mr. Bhupesh Gupta referred to the
extreme impropriety of mem-bars of
Government when they are sent abroad to
represent India at official functions
indulging in state-
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ments which have an intimate bearing on the domestic

policies of this country. I too feel very strongly that the
hon. Mr. S. K. Patil need not nave been sent there to
anticipate the decision of election tribunals which are
having their session in Kerala today. Those tribunals
are still proceeding with their work and at this stage to
convey such suggestions is extremely improper. I
would not dwell any more on the extreme impropriety
of such an action Then there was the hypothetical
question. If there is deterioration of law and order in a
particular State, the powers of the Constitution are
there. Talking of such hypothetical issues before a
world audience while talking to the world Press does
not bring credit to our country. I am not referring to this
because I happen to come from Kerala. He may like to
carry on a domestic war against Communism but when
he goes abroad as a representative of India one should
have thought—all of us should have thought—that he
would have spoken as a representative of India and not
as a party man trying to score debating points against
rival political parties. Thank you, Sir.

SHRI T. S. PATTABIRAMAN (Madras): Mr. Deputy
Chairman, speakers who have preceded me have spoken
in detail about the various aspects of India's foreign
policy and I do not want to repeat all those points. I
would like to confine myself to only one aspect and one
point of the foreign policy. That will be a most
important one which the Prime Minister has given as the
keynote of today's speech. Disarmanment and the
United Nation's policies are the two great important
things of the present day. The world today is in the
gravest hour of its peril and crisis. The stockpiling of
arms is proceeding at a very rapid pace and soon it will
be growing into a great menace. As a matter of fact, fifty
per cent of the productive wealth of the world is today
diverted to the manufacture of arms and maintenance of
armies. The annual arms bill runs to nearly one
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hundred thousand million dollars and the armed
personnel that are kept militarily trim is supposed
to be 20 millions. The bulk of the world's military
power is divided between the communist and
non-communist countries. The Western Powers
have about 8-7 million of armed forces supported
by 40,000 to 50.000 planes; and the communists
are also supposed to have almost the same. The
one great advantage of the Western Powers seems
to be their navy. They are having more forceful
weapons in the armaments of the nations. In the
field of nuclear arms, it is very difficult to assess
the strength and the progress of individual
nations. But if the detonation of these nuclear
weapons is any indication, we will be having a
rough idea of the progress and the strength of
each country. In the recent past U.S. had nearly
80 to 85 explosions; the U.S.S.R. 30 to 40; and
the United Kingdom 12 explosions in their testing
grounds. Today we have got knowledge of
another great and most potentially harmful
weapon in the form of ballistic missiles that are
going to be a great menace to this world. They
have suggested fanciful names such as 'Nike',
'honest John', 'corporal' and 'Red stone'. These
inter-continental “ballistic missiles have got a
speed of about 15,000 miles an hour and can be
launched from small bases. Also they can be
launched from ships and a surprise war is
imminent. The sub-committee of the United
Nations has been sitting for the past six months in
London and they have postponed their delibera-
tions, and the conference has come to an abrupt
end. We were hoping that with the direct interest
taken by the heads of the great States of the world
we will have a settlement and that the world will
be free to live in peace and prosperity for ever.
But there has been a sudden stalemate and we
find in the papers today the U.S.S.R. accusing the
United States for the breakdown of the talks; and
the United States Senate Disarmament Committee
accusing Russia for the breakdown of the talks.
But we are
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[Shri T. S. PATTABIRAMAN.] not
interested to fix the blame on one particular
nation or one particular individual. We
are anxious that this world should not be
annihilated, that this world should not be
destroyed out of existence, because of the
development of these nuclear weapons. It is
certain that if a war breaks out it will not be a
long-drawn one. The war will not be for
three years or five years. It may be brought
toan end in  the course of two  or three
hours. The destruction will be complete. The
detonation of these nuclear weapons,  the
fissionable and  fusion-able bombs will
destroy this world beyond all redemption and
beyond all recovery and the world will
become one desolate country, as that of the
Mars or moon. So the necessity is greater
and I am sure that we will have to consider this
problem of disarmament immediately and
concentrate all our energies on that.  The
world must be made safe to live in and the
responsibility remains squarely on the
shoulders of the UN. The Government of
India  have always stood for peace and
outlawing of war as a means of settling
conflicts between nations. Our efforts to
localise conflicts in Korea, Vietnam and many
other places have earned us the gratitude of the
world.  Therefore, we must pursue this
path of peace and mobilise opinion  and
support from the neutral countries for the
maintenance of peace and outlawing of
these weapons. The United Nations session
is just now going to start and I am sure the
problem of disarmament and the disarmament
talks will be looming large before them.
Hence, I would like to suggest, rather request
that a five-fold approach be made in the United
Nations by our delegation. Firstly, stopping of
nuclear tests and abandoning  further
production of all nuclear weapons and
ballistic missiles; secondly, destruction of all
the existing stock-piles under the supervision
of the U.N.; thirdly, facilities for U.N. to have
open sky inspection and ground inspection
throughout the member countries to  spot
concealed
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bases if any; fourthly, immediate re-
commencement of the disarmament talks by
the U.N. Sub-committee possibly with a larger
membership. Today the Sub-committee
consists of the United States, the U.K., the
U.S.S.R., Canada and France. But a few addi-
tions of neutral countries should be there, so
that there will be a speedy settlement and
there may be also a satisfactory settlement that
will be saving the world. Fifthly, insulation of
the problem of disarmament from political
questions and conflicts, especially of the
unification of two Germanys. India gave to the
world in the past the message of peace, love
and non-violence through its greatest apostles,
Asoka, the Buddha and Gandhiji. Today the
world is on the brink of a catastrophe and it
lies on India's shoulders once again to cham-
pion the cause of the peoples of the world and
I am sure our Government will rise to the
occasion. I earnestly hope and pray that our
beloved Prime Minister and the Defence
Minister, who will be leading the Indian dele-
gation to U.N. shortly, will take up the crusade
for a lasting peace and a lasting civilization.
Not only the people of India, not only the
teeming millions of Asia, not only the brave
people of the so-called dark continent of
Africa but all the freedom loving people of all
continents will be grateful to them and India
for fighting this crusade, perhaps the last
chance to save humanity.

SHRI AHMED SAID KHAN (Uttar Pradesh):
Mr. Deputy Chairman, I hope you will agree
with me that it is very difficult even to touch the
fringe of the question in such a short time. To
survey the international situation of the whole
world in such a short time is difficult and still I
agree with you that you have been forced to put
this restriction on time, because there are so
many Members who are keen to speak. This
very keenness of our Members shows that they
are very deeply interested in I foreign affairs
and particularly in that part of foreign affairs
which concern us closely and touch us very
much,.
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namely, Kashmir and Goa. I am very glad
that in this debate so many Members have
taken part. This shows the solidarity which is
in our House in backing our Prime Minister in
his foreign policy. Today the debate has
shown definitely that India stands firmly and
solidly behind the Prime Minister in
supporting his foreign policy. Some friends
say sometimes that no progress is being made
in foreign affairs. Well, what progress is
possible? We have discarded war as a means
to settle things and I believe in this country
there is nobody who disagrees with us there.
There is nobody who will come forward and
say that no, let us involve this country into a
war. Well, that has been ruled out.

Motion re

4 PM.

The other question is negotiation.
Negotiation means that both parties should be
prepared to negotiate for a settlement.
Unilateral negotiation is impossible. Now,
take the case of South Africa. Whenever the
U.N.O. passed a resolution that there should
be negotiations between India, Pakistan and
South Africa, we showed our willingness to
negotiate. But South Africa was not willing.
Then how can we settle these things? I am
sure, if Portugal or Pakistan is willing to
negotiate things with us, India will be only too
pleased to come to a settlement with them
through negotiations.

Sir, not India, but some outside papers and
press have said that we are not trying to
honour our international commitments.
Today, our Prime Minister has said this very
very clearly, in most unequivocal terms, that
we are willing to honour every international
commitment. We do not want to repudiate any
one. But the United Nations Resolution said
certain other things and if we are willing to
abide by our international commitments, the
other party should also be willing to abide by
their international commitments. It is no use
others' saying, "As far as we are concerned,
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we are not going to obey the orders or
instructions of the United Nations." And it
was definitely said in the Resolution of the
United Nations that Pakistan should vacate
that part of Kashmir occupied by it and that all
their military personnel should go out. But
they have not gone out. When they are not
willing to withdraw them, it is futile—I think
it is very wrong—to say that we are not trying
to fulfil our international commitments. One
of the members of the Opposition said, "Why
blame others? We ourselves are not treating
Kashmir as a part of India." And then to prove
his case, he said that some of our laws are not
applicable to Kashmir. Sir, I am not speaking
for the Government, but according to my
mind, the present position seems to be correct.
Let me remind you, Sir, that after freedom, all
these Indian States acceded to the Indian
Union. That was the first step. If they had not
merged, then many of our laws would not
have been applicable to them, although they
would still remain a part of India. What I feel
is this. When other States merged into India,
Kashmir did not merge. But when Kashmir
acceded to India, it became an integral part of
India and the fact that certain laws are not
applicable there does not take out anything
from the fact that Kashmir is a part of India.

Sir, as regards the question of Middle East,
I will say just a few words and finish. The
problem of the Middle East is really the
problem of Arabs and Israel and so long as
this problem is not solved, there will be no
peace in the Middle East. The first duty of all
these Big Powers is to concentrate on the
solution of the Israeli question as well as the
question of lakhs and lakhs of Arab refugees
who are homeless in Arab countries. If this
question is settled once for all, I think there
will be peace and goodwill. If this is not
settled, then no amount of effort by the United
Nations or any other body will be able to keep
peace in the Middle East.
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SH
RIMATI K. BHARATHI (Kerala): Mr.
Deputy Chairman, whatever may be our
problems and burdens, we have always felt
happy whenever the frontiers of freedom
have extended in any part of the world.
Thus the dawn of freedom in Malaya
makes us happy. It brings cheer and joy to
us. Let us send our greetings and best
wishes to these newly emancipated people.
So also the news that in British Guiana free
elections were held and Dr. Chedi Jagan
and his party which came out victorious
are allowed to form their Government is a
welcome one.

SABHA]

But, Sir, with the evolution of the
'ultimate weapons' humanity seems to be
passing through a phase of penultimate
destruction. Today, people say that Hitler
with whom Chamberlain shook hands at
Munich and Stalin across Poland, was a
mad man, with a mania for destruction. It
was he who started on the road to the
atomic weapons. Now those on whom the
legacy of Hitler has fallen seem to have
perfected atom for the annihilation of
mankind. And I wonder, Sir, whether the
men at the helm of modern nations have
not inherited Hitler's madness as well as
perfected it too. Sir, at least one thing can
be said that the working of their mind is
not in tune with the requirement of this
age.

International Situation4310

Sir, the greatest powers are man-
oeuvring against each other, the weak and
small nations being the pawns in these
games. The U.S.A. is trying to encircle
the U.S.S.R, with military bases from
which atomic weapons can be brandished.
But it seems that the U.S.S.R, has gone
ahead now with inter-continental ballistic
missiles, and there is no need for any
more bases for them. The U.S.S.R, had
been sowing some form of discord among
the Western Powers and wooing or wean-
ing away from them their Sheikhs and
Sultans and other allies. Today the
Middle East is rife with these
manipulations. Heat in and around Syria
seems to have risen to a very high degree
and we find sparks coming out of Oman
and Yemen. Persia and the whole
Peninsula of Arabia floating on oil is
highly inflammable. Any moment the
sparks that appear here and there can
touch off a great explosion which can
eventually blow up the whole world.

Sir, British industry and her economic
life are mainly built upon the oil
resources of the Middle East. The Suez
Canal is a vital life line to them. The U.K.
as she has evolved through the last two or
three centuries has to manufacture and
trade or to perish. One cannot but fight
like a wild cat when one is driven to a
tight corner
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and held at bay. In fact, Sir, something like
that seems to be the position of the U.K. The
newly awakened nationalism in the erstwhile
colonial countries has suddenly become
conscious of the accumulated injustice of
centuries and age-long suppression. They are
highly surcharged with emotion, . an emotion
which can be so blind as to drive them into
the lap of a 'New Master*. There are powers
ready to take advantage of them. All those
things create a riddle, so puzzling, so
complicated that it may be a hard nut to crack.
What is happening in South Africa? Worse
things are happening there, we are told.
Elsewhere, also the domiciled European
community wants to suppress the original
inhabitants, or rather the sons of the soil and
Asians who had migrated and settled down
there. A war of annihilation is going on in
Algeria. Moderation may be necessary in the
case of the extreme nationalists, who may
have become intolerant of the European
domiciled. But a modern outlook is needed on
the part of the European settlers and Nations
as well. The domiciled men want to dominate
over the sons of the soil. They have
dominated over them for decades, nay even
centuries, and exploited them. The memories
of the past have created certain psychological
conditions both among the Europeans and the
Africans which makes the problem more and
more complicated.

Sir, European politics still continues to be
of immense significance, as far as the
problems of the world are concerned. With
the elections round the corner, West Germany
has assumed great importance. Even
otherwise she occupies a pivotal position as
regards the peace of the world is concerned.
Unification of Germany and her non-
alignment are of extreme significance.
Moscow speaks of confederation and Western
Powers speak of free elections and
unification. Moscow wants neutralisation and
Western Powers longingly look at a united
Germany, occupying a pivotal position in the
N.A.T.O. A non-mili-
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tarised neutral Germany, united through free
elections, may be the right solution. But the
Great Nations are in no hurry to solve the
problem, it seems.

Sir, India with her past experiences of
colonialism with her past history of a
determined and successful struggle for
freedom, with her present policy, devoid of
any bitterness arising out of the past, with her
conditioning under one of the greatest of men,
humanity has ever produced, with her present
leadership, full of the sense of history, and
world perspective, is pre-eminently fitted to
play a role, in the reconciliation of conflicting
interests and unravelling the most ramified of
situations.

Of course, although devoid of atomic
weapons, lagging behind industrially, her
words have now and then, lit up the horizon,
when the world seemed to be hopeless,
enveloped in dismal darkness. India has
brought into the world community a new
value. In olden times nations seemed to
brandish their swords openly and felt elated
by that. 1 Now at least this much of change
we note. They may mean war, but they speak
only in terms of peace. They may organise
peace conferences, but they perfect inter-
continental ballistic missile. How funny it is
that now they speak of banning ultimate
weapons! They speak of people's democracy
though they mean only to subjugate other
peoples! Secretly they may be proud of their
power for perfect destruction. But at least
openly they are ashamed of war. Hitler and
Mussolini w*re openly militarists. They sang
hymns in praise of Mars. But the great
Nations who laid them low to a large extent,
seem to have inherited their unholy Ghosts.
Yet they don't openly speak their language.
When a nation feels ashamed of a thing, it
may work its way to hope and in our own
humble way, we have contributed to this
change of value. (Time bell rings.) Can I have
a few more minutes?

MRr. DEPUTY CHAIRMAN: Only one
minute more.
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SHRIMATI K. BHARATHI: But in spite of
the compliments now and then paid by the
Western Nations, they seem to dislike India, if
I may say so. In fact more than any, they need
the good offices of a Nation like India to
extricate themselves from the many false
positions in which they have landed
themselves. Western Nations speak of
democracy. If they really want to win the
battle for democracy, they must fight the
battle with ideals and not with armaments. Be-
cause of this race of armaments, the so-called
democracies are losing the battle for people's
hearts and ideals. Wherever they fought it
with ideals, they have won it, as in India in the
first round. Free India became a friend of the
British, though not an ally. That was the
reaction of the other nations also, where
freedom was conceded. But I am afraid in the
second round of the battle, the Western
Nations are losing.
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By refusing to stand firmly on the side of
justice, in the Kashmir question, and
promoting the intransigence of Pakistan, the
Western Nations have materially injured
Pakistan and have emotionally estranged
Indians. So also by encouraging Portugal to
cling on to that little bit of Indian territory of
Goa, or arming Pakistan up to the teeth, the
Western Nations are not going to win the
hearts of one-fifth of the human race that
inhabit this land of ours. I don't hesitate to say
that it is a pennywise and pound foolish game.
When Pakistan cries hoarse by shouting
Jehad, if U.S.A. puts arms into her hands, how
can anyone mistake it as a friendly act towards
us? We should be fools to believe that.
Perhaps U.S.A. wants us to be deluded, that
the arms are to fight international
communism. But Pakistan has declared 'No
Jehad' against Russia and China. For the last
10 years, Pakistan has been perpetuating
aggression against Indian territory in Kashmir.
Giving arms to Pakistan is definitely not an
act of friendliness to us
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MRr. DEPUTY CHAIRMAN:
do, Madam. Shri Kishen Chand.

SHrRl KISHEN CHAND: Mr. Deputy
Chairman, an hon. Member criticised that the
Opposition brings forward amendments year
after year worded almost in the same way. May
I point out to him that in my amendment I have
said 'That this House fully supports the
fundamental principles of foreign policy of our
Government'. But in carrying out that foreign
policy, I beg to submit, there are certain
interpretations of that foreign policy which are
not consonant with the fundamental principle.
Unless and until we discuss among ourselves
the principles, it is not possible to evolve
something better and more suited to the
conditions of the world. The' hon. Prime
Minister began this morning with the disarma-
ment conference. I think that last year when the
Summit Conference was held at Geneva, the
world was nearest to the attainment of the ideal
of peace. There were great hopes and
expectations that we shall move forward in the
direction of greater co-operation among the
Great Powers of the world but it is surprising
that the events of the last one year have slowly
and gradually diminished that co-operation
between the Great Powers. There was first the
venture in Suez Canal. Then it was followed by
a long drawn-out disarmament conference
which began in the early part of this year. It has
been dragging on but side by side there have
been events happening in Cyprus. There was a
new election in America and the President was
re-elected. After that there has been a slight
change in the American foreign policy. There is
a Mid-East Doctrine. ' Egypt and Syria
approached the Communist countries for their
arms aid. The Western Bloc's arms are being
given to nations round about Syria, namely, to
Jordon, Lebanon etc. We hear now that arms are
being given to other Mid-East countries. The
result is that the disarmament conference, more
orj less, fails and each side says that the
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move must come from the other side. Thus a
stalemate has been reached. Every big bloc is
now concentrating on supplying arms to the
Middle Eastern countries, to Syria or Lebanon
and we are entering into a much greater arms
race than before. An hon. Member has pointed
out that the combined expenditure on armies in
the whole world is Rs. 50,000 crores a year,
which means some ten times our Second Five
Year Plan. Every year the nations of the world
are spending Rs. 50,000 crores on this
armament race and in maintaining the armies.
If only 5 per cent, of that amount was spent in
the industrialisation of the backward and
underdeveloped countries, that would have
been a greater security for world peace than
this supply of arms to the under-developed
countries.

The hon. the Prime Minister said that when
he went to Europe last year, he was
enthusiastically welcomed by the peoples of
the nations which he visited, not because of
his personal greatness, but because he stood
for the ideal of world peace. He tried to
indicate that there was intense desire in the
world, at least in that part of the world which
he visited, for world peace. Yet these nations
could not bring any pressure on their, govern-
ments for the attainment of their objective of
peace. They go on spending large sums of
money in this arms race, to which there seems
to be no end. The ultimate weapon has been
more or less found in the ballistic guided
missile with the nuclear head. The result of all
this is that the condition of the world today is
one of great turmoil and the prospects of
peace, the prospects of world peace have
receded further.

Sir, in this context, we have to examine
what should be our policy. We are a weak
nation as far as military power is concerned.
So we can only be silent spectators and see
the grim tragedy progressing. The hon. Prime
Minister, some two or three years back had a
great status in the world and my submission is
that he
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did not utilise that opportunity for creating in
the world an area of peace. The Bandung
Conference was called and it passed certain
resolutions and the matter ended there. We
did not follow up the Bandung Conference
with greater efforts to combine the nations of
the Middle East, the nations of Africa and
other East Asian countries in order to bring
them together to form a big bloc of peace, not
a warring bloc like the U.S.S.R, or the
U.S.A., but a group of nations wedded to the
ideal of peace. But we permitted that
opportunity to slip away and that opportunity
is gone. Now we can only just be spectators.

The hon. Prime Minister said that we do
not want to pose as leaders. But some time

back we have been sending as our
representatives persons who have
administered advice to other countries

whether it was wanted or not wanted. Of
course, we are adopting a better attitude now,
a better attitude of keeping quiet, of keeping
silent and not expressing our opinion unless
the matter is very urgent or we are sitting in a
conference as a member where we have to
express our opinion. This is a correct attitude.
However, the injury has been done, during
the past two or three years by expressing
unwanted advice. By giving expression to our
opinions we have created more enemies than
friends and any prestige we had built up is,
more or less, gone.

SHRI N. R. MALKANI (Nominated): Who
are our enemies please, except Pakistan?

SHrRI KISHEN CHAND: If there are no
enemies of ours, there are no friends of ours.
We are creating enemies by misleading our
friends. I wiH not call even Pakistan an
enemy of our country, but say that they are
misguided by their leaders.

Surt  BHUPESH GUPTA: Misguided

friends.

SHR1 KISHEN CHAND: We have become
a friendless country. We have no friends
because of our policy.
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SHRI H. P. SAKSENA (Uttar Pradesh): I
would say we have no enemies.

SHRI KISHEN CHAND: The point is that
we are now only silent spectators of events in
the world.

Coming next to matters nearer home, I
shall deal with our relationship with Pakistan
and our relationship with the Portuguese
government in the matter of Goa. Sir, in this
matter also, I feel that things have been
drifting for the last ten years. In the affairs of
nations as in those of men, opportunities arise
and if you do not take advantage of a
particular opportunity but let the opportunity
slip away, you have to bear the consequences.

SHrt BHUPESH GUPTA: We have more
friends now than at any time in history.

SHrRI KISHEN CHAND: Opportunities
were there during the period from 1948 to
1952 and if we had made any proper efforts
for solving the problems of Kashmir and Goa,
they would have been solved a long time
back, even before 1952. But from 1952, after
the end of the Korean war and our
interference and our expression of opinion on
Korea, since that time, slowly and gradually
we went on losing our friends and we have
missed the opportunity. If we had tried to
settle these things in 1952 we could have done
it. I have been wondering what is the cause of
our delay, of our postponing things from time
to time. I think that as some of the advisers of
the Prime Minister come from regions which
are remote from the areas of turmoil, and they
come from Kerala, a State which has had
peace and tranquillity for 2,500 years, so
those people do not realise the turmoil and the
struggle through which northern India has
passed in the days of the struggle for freedom
and in the time of partition. The people of
northern parts of India, who had lived through
the days of partition, can only realise the
great suffering that
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the refugees who have come and migrated
from Pakistan and the refugees who are now
migrating from East Pakistan have continually
to face. The result is that we have a policy of
"Wait and see." We go on waiting without
taking any action. Some friends ask, "What
could we do in Goa? Do you want us to go to
war over Goa?" Well, I certainly do not want
that. I never said it. But the point is, we won
our freedom through Satyagraha, by an
unarmed people and thus we could get
freedom for Goa. There were thousands and
thousands in India who were directly
connected with the people residing in Goa and
were prepared to go as unarmed friends for the
freedom of their brethren. Our Government
came in the way and they positively stopped
unarmed people going to the rescue find help
of their brethren in Goa.

SHRIJ. S. BISHT (Uttar Pradesh): But that
would have been invasion.

SHRI KISHEN CHAND: Could we have
wrested our freedom from the British without
such a struggle? I do not see why if similar

SHRI P. N. SAPRU (Uttar Pradesh): On a
point of information, Sir. Was my hon? friend
Shri Kishen Chand one of the men who
volunteered to go to Goa sometime back?

SHRI KISHEN CHAND: I submit, Sir, that
here we do not discuss individuals and my
own personal life- is not under discussion. I
am only saying that people were prepared and
they would have done it. But our Government
said that we are doing everything necessary,
that we are going to liberate Goa within six
months or in a year. I can produce the
statements of the Prime Minister in this House
to the effect that steps are being taken for the
liberation of Goa and that it will be
accomplished very shortly. But the thing has
been dragging on. Every six months similar
statements are made and nothing is
accomplished.
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DiwaAN CHAMAN LALL (Punjab): What
do you suggest should be done?

Motion re

SHRI KISHEN CHAND: I had suggested,
and the people had suggested live years ago,
that they would be willing to offer Satyagraha
and liberate their brethren in Goa. They
would have done it but we stopped it.

Now, Sir, take the case of Kashmir. We
talk about Kashmir and the Prime Minister
was very sad today about the continuous
calumny and wrong propaganda that is being
carried on by Pakistan against India. We also
feel the sorrow that was caused to the Prime
Minister, but here also, I submit, we have
allowed things to drift on. Before Pakistan
was receiving arms aid from the U.S.A., she
would have been in a better mood to
conciliate with India, to come to terms with
India, but when they started getting military
aid from the U.S.A., they wanted to talk from
a position of strength. Now, they are not pre-
pared to discuss with India and they are not
prepared to come to terms with India because
they think that they are getting military aid
and they will become stronger. When they
become stronger, they might threaten India.
The hon. Prime Minister had to admit that in
spite of the urgent needs of the second Five
Year Plan, we had to divert large sums of
money and of foreign exchange, for the pur-
chase of war materials, armaments, jet planes
and the like, and we had to divert it because
the security of India is more important than
anything else. But, did we do anything in
1950? In 1949, the Resolution was passed by
the United Nations but did we fix a time limit
that within this period either Pakistan
demilitarises or the matter ends there. We
went on keeping it open, pending, and all
these negotiations took place. Some
Administrators came and some deputations
came, somebody came and we went on
negotiating but, is this the way of deciding
matters?

I will give you one example. Take the case
of the public debt of India
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at the time of partition. Was it not essential
that when India took over the responsibility of
the entire public debt, that some portion
should have been apportioned to Pakistan?
No; in the partition deed and in the Govern-
ment of India Act, there is no mention about
the public debt and the hon. Finance Minister
made a state-merit in this House only a few
days back in which he said that he assumed
that because the population of Pakistan was
such and such percentage of the total
population of India, the same percentage
ought to have been the portion of the public
debt of Pakistan. I am surprised, Sir, that for
ten years we have kept quiet about it. We had
been showing in our accounts that Pakistan
would pay nine crores whereas Pakistan had
been assuming in their accounts that it would
be five crores. There is no communication
between India and Pakistan about this matter.
Now, let us come to the other matter about
canals using, river waters, waters of the three
rivers. Progress on the Indian side is stopped
and yet we go on negotiating with Pakistan,
giving them time, extension and so on while,
at the same time, the demands of Pakistan go
on rising. First of all, it was for canals which
were going to be linked to the three rivers of
Punjab but they want storage of water. There
is dispute about the quantity of water to be
stored and they want to construct very big
dams so that they can get Rs. 200 crores from
India for storage dams. Is it ever possible to
negotiate with a country like that? We go on
giving them opportunity after opportunity.
Only a year and a half back, our Prime
Minister, in a very accommodating mood
made a statement that if Pakistan approaches,
he will be prepared to agree to the cease fire
line as the dividing line. I beg to say that this
type of loud thinking, without considering the
consequences of the statements that are made,
does lot of injury to our country. I submit, Sir,
that the principles of our foreign policy are
good but, as has been pointed by my friend,
Mr. Sinha,
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[Shri Kishen Chand.] in the matter of
Hungary and in the matter of so many other
things, our attitude has not been correct. In
the matter of the Suez Canal dispute, our
attitude was correct but in the case of
Pakistan, Goa and Kashmir, our policy has
been a vascillating policy with the result that
today we have got difficult problems before
us and, unless we change our foreign policy,
these difficulties will go on multiplying.
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SHRI P. N. SAPRU: Mr. Deputy
Chairman, when I heard Mr. Kishen Chand
speak, I wondered whether he was really
approving the main principles of our foreign
policy or indicting the men who were
carrying out that foreign policy. He has
overstated, as is customary with him and with
his party, the case against the execution of
our foreign policy. One of the many things
that Mr. Kishen Chand said was that we had
not built up a sort of a third force in the world,
that we were not  functioning as  a third
military bloc. He did not exactly use that word
but that was the idea that he wanted to convey.
Assuming that there is unity in  the
Asian-African bloc on all questions—it is
not a big bloc industrially or economically or
militarily — speaking—how can that bloc, of
such a  character, function as a third bloc?
All that we could hope to do under the
existing state of the world was to function as
an objective force in world politics. Our
claim is that we bring to bear upon the
questions that come up before the United
Nations—our loyalty is to the United Nations
Charter—an independent mind. I think, Mr.
Deputy Chairman, that claim can be justified
by looking at our record in the United Nations.
Time w'ill not permit me to go into all those
questions. Take the question of the Middle
East.  That question is complicated by
Imperialism in the Middle East. You have
the oil interests there. The colonial powers
have created Israel in  the midst of the
Arab world, surrounded by the Arab countries
and no solution I has been found for the
refugee pro- i
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blem there. You have the Baghdad Pact countries.
They are receiving assistance from certain big
powers. Why then do you wonder if Syria looks
after her own interests and turns to the Soviet world
for aid? I do not know whether it has turned to the
Soviet world but, on the assumption that it has
turned to the Soviet world for aid, I do not think
imperialists can indict Syrian politicians for doing
so while they themselves m have created this
problem. You have not contained communism; you
have encouraged communism in these lands.

International Situation 4322

Now, Mr. Deputy Chairman, I would like to say
a word or two about the disarmament problem. I
was greatly disappointed with the deadlock at the
Disarmament Conference but I think the basic
reason for that failure is the desire to put in the
forefront political issues. The question of German
reunification is a very difficult question, and a
united Germany may be possible in a disarmed
Europe; it may not be possible in an Europe
divided into two military blocs. Therefore the
utmost effort should have been made to solve the
disarmament question, and I do hope that this
deadlock is a temporary one.

I would like, Mr. Deputy Chairman, now with
your permission to say one or two words about
Kashmir and Goa. We have in Pakistan a Prime
Minister who has been indulging in a language of
hostility against t4his country. He had the
audacity to call our Prime Minister an
international criminal. Mr. Deputy Chairman, I do
not know whether it would be proper on my part
to call the Prime Minister of Pakistan a moral
leper. 1 venture to think, Mr. Deputy Chairman,
that a man of Mr. Suhrawardy's antecedents, a man
of Mr. Suhrawardy's character, a man of Mr.
Suhrawardy's habits of mind, his Hollywood
outlook on life, a man of that type, a man of that
character is not fit to hold the position of Prime
Minister of a neighbouring country, and it is a great
tragedy that a great people like the people of
Pakistan should be submitting to the
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rule of a man like Mr. Suhrawardy. I would
like also to say, Mr. Deputy Chairman, that
we get in this country people who call
themselves friends of India. They are
supposed to be Liberals. I have great
admiration for the American people and the
American Liberals in particular and what 1
want to say was that I was reading only this
morning, Mr. Deputy Chairman, a book and
here is what a certain lady who has been
visiting India, and this city in particular, has to
say about the Kashmir issue. You will find her
love of truth very well exhibited in this
paragraph. The book written by Mrs. Vera
Micheles Dean entitled. The Nature of the
Non-Western World:
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"The historic issue which divides India and
Pakistan and, in 1948, brought them to the
verge of war, is the future of Kashmir, a
princely State, at least four-fifths of whose
population are Muslims, but whose ruler at the
time of partition, Maharajah Singh, was a
Hindu. Singh found it difficult to decide in
1947 whether to link his State to India or
Pakistan. The decision was made for him, on
the one hand, by Hindu riots against Muslims,
which brought Pakistan warriors from the
militant Punjab, armed with weapons from
Pakistan to invade western Kashmir, where
they set up a State known as Azad Kashmir,
with its capital at Muzzafarabad; and on the
other by the Indians, who in retaliation, sent in
troops which still occupy the State of
Kashmir, with its capital in Srinagar. Fighting
between the two contending forces was
averted by the establishment of a cease-fire
line under the United Nations' auspices, which
since then has served as the frontier between
Pakistani-influenced and India-influenced
Kashmir, with the State divided on a
prolonged temporary basis somewhat like
North and South Korea, or North and South
Viet-Nam."***

(Time bell rings.)

She goes on to say many other things, but
there is no atom of truth in this

[ 9 SEPTEMBER 1957 ] International Situation 4324

statement on Kashmir affairs. We have put our
case before the Security Council in the
speeches which were made by Mr. Krishna
Menon. I would like this case, Sir, to be
presented to the public of the world in a
simple pamphlet, which we can distribute to
all the nations of the world, wherein the main
facts of the Kashmir dispute are set out. The
main facts are simple; Kashmir's accession to
India, Pakistan's invasion of Kashmir, the
Resolution of the 13th of August in which the
Security Council laid down certain terms
which so far as we are concerned we have
always been willing to comply with but which
Pakistan has not complied with.

(Time bell rings.)
MR. DEPUTY CHAIRMAN: It is time.

SHRI P. N. SAPRU: I shall just finish, Mr.
Deputy Chairman. Of course it is a very big
subject ana one can go on talking for a long
time about it.

Now, Mr. Deputy Chairman, I wanted to
say something about Goa. I think this question
of Goa is very very important from the point
of view of our future defence, and I was glad
that the Prime Minister made a pointed
reference to it. These visits of Mr. Suhrawardy
to Portugal are of a very disturbing nature and
I do not know whether there is any deal going
on between the Portuguese Government and
the Government of Mr. Suhrawardy. Let us
make it clear that we want to be friends with
all the countries of the world. Though we
have every desire to remain within the
Commonwealth, though we have every desire
to be on the friendliest terms possible with the
great people of the United States, there are
certain things we shall not tolerate. Those
things we shall not tolerate because they go
vitally against our interests. We shall not
tolerate Goa to be converted into a base in its
country, happen what might. Let there be no
mistake on that point and let there
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[Shri P. N. Sapru.] be no surrender, let there
be no com-cromise on that issue.

Thank you very much.

DRr. ANUP SINGH: Mr. Deputy Chairman,
I would like to say just a few words about
some of the remarks made by the opposition.

My friend, Mr. Jaswant Singh, said that we
have two standards, two moral standards by
which we judge international issues, and
unfortunately he gave an example which, I
think, is utterly untenable. He said on the one
nand we persistently advocated that China
should be recognised and admitted to the
United Nations whereas we are very reticent
and reluctant to recognise Israel. I am really
surprised at that analogy. Israel—I do not
want to go into the merits of the case—was
improvised and planted in a hostile world and
India's reluctance at that time v/as well-
meaning and could be understood. China is a
great country and not to recognise China and
admit her into the United Nations is certainly
wrong from every point of view.

SHRT JASWANT SINGH: That is exactly
my point.

DR. ANUP SINGH: I see no contradiction
there. Your point was that we were guilty of
contradiction.

Shri Kishen Chand said that on the one
hand we have been mere spectators whereas
we should have been more effective, and at
the same time he says that we are friendless. I
think that he was objecting to our making too
many speeches on giving recognition, but how
could we be merely spectators, silent
spectators and at the same time go round and
advise people, as he contends, that we have
been doing?

As for the world situation, Mr. Deputy
Chairman, Sir, I would like to deal with only
two points, the dis-trmament conference and
the situa-
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tion in the Middle-East. Naturally I have to
just skip over the ground because the time is
very limited. About the disarmament
conference I feel, Sir, that this Disarmament
Sub-Committee from its very inception, on
account of its composition could not have held
forth any great promise of success. It is no use
blaming anyone at this stage but I do feel that
an honest effort should be made once again to
revive this committee. It has not collapsed; it
has only adjourned. I think it should be
expanded to include other powers, because the
question of nuclear weapons does not affect
primarily or exclusively only those who are
capable of producing these weapons. They are
the concern of every man, woman and child on
this earth. I would therefore suggest that some
other powers, possibly from different regions,
should be included.

5P.M.

Secondly, I would say that perhaps the ideal
solution is that the United Nations General
Assembly should take up this matter. The
United Nations Assembly, with all its short-
comings, is a world forum which has a
commendable record of many achievements.
It commands the respect of most of the people
and I think if the United Nations Assembly
were to ban the test and manufacture of
atomic weapons perhaps as a second step, this
will be a great moral victory because anyone
who would dare to violate it, will have the
moral stigma of being the aggressor. That is
one specific suggestion that I am making.

As for the situation in the Middle East, 1
think Mr. Loy Henderson who is the expert
trouble shooter is absolutely correct when he
says that the situation in Syria is rather
serious; in fact it is extremely serious. It might
have serious effects on the security of the
whole free world. What exactly are the issues
there? Again without being able to go into
details, I would say that the same attempt is
being made to browbeat Syria and to put
pressure on her to
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change her independent neutral policy as was
done in the case of Egypt. The pattern is
exactly the same; excuses may be slightly
different. Fortunately for us the attempt in
Egypt failed and I have no doubt in my mind
that whatever may be the seeming and
temporary success of the new policy in Syria
in the long run it is bound to fail because in the
Middle East today the issue is that of
nationalism. I happened to be in Egypt for
about a month, only a short while ago. Those
people are busy building up their country; they
are going through the same mental process or
evolution as we are going through. I had the
great privilege of interviewing President
Nasser. At one stage rather reluctantly I said,
'Sir, you have been called a Communist." He
smiled and shrugged his broad shoulders and
said, 'Mr. Singh, I go round asking for wheat,
willing to buy food. Certain Powers—I do not
want to name them—not only refuse to sell
food to me but they tell other people also not
to sell to me. So in sheer desperation I turn to
the Soviet Union and they make an honourable
deal without any political strings. What am [
supposed to do—let my people starve? If I
accept that—not help but something paid and
bought on a business transaction—I am imme-
diately called a Communist. I am very much
used to it; in fact, I have become immune to
such characterisation." It is being said that
there is Communism in Syria. Certainly there
are certain political parties, small ones, which
are extremely radical but I do not think that
these present attempts are going to help
anyone. There is no Communism in the
Middle East; at least not that I can see because
those people are sick and tired of armed
intervention. They have memories of very ugly
and bad days as we have. (Time bell rings). I
saw many projects in Egypt and I was told that
the same thing was happening in Syria. I think
the greatest danger in this part of the world is
not Communism but the Eisenhower doctrine
and if our great
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friends, the Americans, could be induced to
see that Communism is not the issue in the
world today but there are much larger issues,
the issue of disarmament, the issue of
nationalism, the issue of self-determination
and right of the people to live their own lives,
I think if the Americans and the Western
Powers could be induced to see this and to
reorientate their outlook and to help the
naturally backward people, they will be
making a much larger contribution than what
they are supposed to be doing at present.

Dr. RADHA KUMUD MOOKERIJI
(Nominated): Sir, I should like to limit my
observations to only one or two topics. The
first topic is Kashmir. I have made some study
of this question and I think that the so-called
demand for plebiscite is not at all binding on
India. It has no legal basis. I should like to
quote the opinion of a distinguished jurist who
is a Member of our Law Commission. He has
stated that "under the law the Government
may accept or refuse the instrument of
accession but the law does not give it any
authority to accept it conditionally or
provisionally. The condition of plebiscite
relied upon was beyond the powers of the
Governor-General and while India may accept
that as a matter of goodwill, it has no legal
effect and as such cannot be accepted by the
International Court as a legal obligation."

SHRIN. R. MALKANIL:  But the
question does not arise now.

Dr. RADHA KUMUD MOOKERIJI:
Plebiscite is being insisted on as a legal
provision.

SHRI N. R. MALKANTI: It does not arise
now; why should we talk about it?

Dr. RADHA KUMUD MOOKERIJI:
While on this subject I wish to say that the
plebiscite is only a moral commitment on the
part of India.
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[Dr. Radha Kumud Mookerji.] My second
submission is, once there is accession it is
final; it cannot be followed by secession under
international law. As we all know, U.S.A.
went to war on this very issue because
Abraham Lincoln would not permit the
Southern States to secede from the Union.
Therefore so far as accession is concerned, it
is final. When this offer of plebiscite, or rather
the proposal for the ratification of the
accession by the people of Kashmir, was made
by Lord Mountbatten he also made it more or
less as a sort of moral commitment because he
attached some conditions to the way by which
the expression of the will of the people of
Kashmir could be ascertained. He suggested
four methods for ascertaining the wishes of
the people. The first is referendum, secondly
elections, third plebiscite and fourthly a
representative public meeting where the
people could assemble and express their
wishes. Now, this proposal of plebiscite was
offered to whom? This was offered to the
people of Kashmir and therefore according to
my reasoning this is now a purely domestic
issue between the Kashmiris and India. So far
as this domestic issue is concerned, it has been
solved very satisfactorily by the vote of the
Constituent Assembly which was elected on
the basis of this very issue.

Motion re

As regards Lord Mountbatten's conditions,
as I said, he suggested four methods,
including a representative public meeting for
ascertaining the wishes of the Kashmiris.
Pakistan has no part at all in this and even
Lord Mountbatten used a famous expression.
His first condition for the ascertainment of the
wishes of the people was that "the soil of
Kashmir must be cleared of the invader."
These are the actual words used by Lord
Mountbatten and therefore those who are now
waxing eloquent on the necessity of plebiscite
so far as India is concerned, they are
absolutely in the wrong. I wish to say further
that even if plebiscite was a legal proposal, I
venture to think that the
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Kashmiris have already written their verdict in
blood. At the time when the whole of Kashmir
was being invaded by the Pakistani tribal
raiders, how did the Kashmiris behave? They
did not fraternise with the so-called Army of
liberation sent by Pakistan to Kashmir. If they
had fraternised at that time of battle, there
would have been an end of the matter and
Kashmir would have been automatically
annexed to Pakistan. But the Kashmiris fought
to a man. In that connection I would like to
quote from a very vivid description given of
this invasion by Sheikh Abdulla in his own
inimitable words. He says: 'It was not an
ordinary type of invasion. The tribesmen
attacked the State in thousands, killed, burnt,
looted and destroyed whatever came their way
and in this savagery no section of the people
could escape. Even the monks and nuns of the
Catholic Mission were either killed brutally or
maltreated. At this supreme hour of crisis the
entire people of Kashmir had risen like a solid
barrier against the invaders." So, my point is
that this first expression of plebiscite in
Kashmir is recorded in blood, and not in ink
and writing. Therefore, no power on earth has
any right now to insist that the Kashmiris must
go through another process of plebiscite and
when the conditions have changed. Now, Sir,
at this moment, when the Kashmiris were
fighting, Mahatma Gandhi sent round his
message of hope. He recalled the heroism of
the Spartans in the battle of Thermopylae and
he recounted the glorious day which witnessed
the formation of a national united front joined
by the Sikhs, Hindus, Muslims and all the
communities in Kashmir. Therefore, there was
really presented a united national front from
among the Kashmiris against these invaders.
So, my view is this that if some European
statesmen are obsessed with the idea of a
plebiscite, they should be told this primary
fact that plebiscite was written in blood at the
time of the invasion of Kashmir by the
Pakistanis.
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(Time bell rings). My last point is this that
Pakistan has not merely been carrying on a
sort of an undeclared war against India, but by
creating this refugee problem and keeping it
up on a colossal and increasing scale, Pakistan
has made India spend about Rs. 200 crores on
the rehabilitation of refugees. This is a sort of
undeclared war that has been pursued by
Pakistan against India. We have been very
much drained of our resources, valuable
resources, which we could have utilised other-
wise. The refugee problem is only the creation
of Pakistan and the whole world is keeping
silent about this issue. The Pakistan State is
morally and politically bound to observe all
the decent, civilized obligations with reference
to the treatment of minority communities. The
Hindus and Sikhs, both in the East and West
Pakistan, have been squeezed out of that State,
because they happened to have different
religion. And lastly.... (Time bell rings)—I
just want only one minute—about the military
aid that the U.S.A. has given to Pakistan. The
military aid has cost India indirectly just now
a vast sum of Rs. 50 crores, which have been
withdrawn from the meagre resources that are
available for our Second Five Year Plan. So,
the American authorities must take the
consequences of this.

Motion re

MR. DEPUTY CHAIRMAN: That will do.
Prof. Malkani.

SHRIN. R. MALKANI: Sir, we meet in this
Parliament to discuss foreign affairs every
quarter just to take stock of what has been
happening. And when I take stock in my own
way, I think it is a fairly good stock. When I
turn round and even look at Kashmir, in a
way, the thing does not appear to me tragic.
We have put our case about Kashmir, after all,
simply, clearly and firmly. I am sorry to say
that we did not do it before. Today we talk in
terms which everybody can understand,
people of the world can understand. ~ Only
Pakistan does
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m* not understand. Today we say very clearly
that there was aggression. It is a continuing
aggression and the military strength of
Pakistan is growing in geometrical proportion.
And today we see Pakistan is seething with
hatred. All the conditions are there which I
have described now. Today the conditions for
a plebiscite do not exist at all. Sir, I only wish
that we are able to put our canal waters dis-
pute on as clear and on as firm a basis, so that
there should be no vagueness about it at all.
Generally we write a great deal and talk a
great deal. But these matters in a way can be
put very simply, very clearly and very
forcefully and I hope we have put the case
very forcefully with regard to Kashmir. We
shall do the same with regard to the canal
waters dispute.

When we look round again towards Nepal,
I am personally satisfied. I had been to Nepal
about three years back and I remember the
reception we got. The information that we get
now is that things are very much changed, the
atmosphere there is more cordial, more
friendly to India than ever before. We have
been very neighbourly, as we ought to be—
we have to be—and Nepal needs that
neighbourliness very well. Only I would wish
that our social relations, our cultural relations
with Nepal were closer than they are.

Moving farther to Burma, even there it is
fairly good, if not brighter. Our relations with
Burma have always been good and are better,
more than merely normal. They are cordial
relations. There is the problem of Indians
there and 1 think it is not an acute problem.
We are sitting at a friendly round table to
discuss it and solve it. It is a soluble
problem.

When we turn round to the south and look at
Ceylon, even there the problem, which appeared
some time back as insoluble, as difficult, has
appeared soluble, because the problem j is now
being discussed on a human I basis, with a
human approach—not as
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[Shri N. R. Malkani.] a legal or
constitutional issue, but as a human issue of
importance to both the countries.

Motion re [

Goa is there. I have not much to say
about it.  Everybody has said a great deal
about it. I only want to say this. As
everybody says, Goa is a part of India. The
question is only when; and the question is
only how. I am not bothered very much about
when. I bother about the how.  We have
built up  a prestige, a  great moral
prestige in the world, that we are genuine and
sincere about 'Panch-sheel', and our test in
Goa. This capital which we  have built
up with tremendous moral strength, we
cannot squander away by any indiscreet act.
We may be misunderstood and have often
been misunderstood about Kashmir and
our bona fides about Kashmir; but I do
not think there is a single nation even
including Pakistan which will ~ say that our
bona fides with regard to Goa are
questionable. We have exercised a good
deal of restraint, almost to the
breaking point. At the same  time you
will realise how a very small question, a
minute national question has become a
delicate  question and almost a
dangerous question because of support by
other countries.  You see how the world is,
how the small nations do not do the right
thing—for some purpose we cannot say.
And because of the outside support Portugal
has got we have got to go very cleverly,
warily, cautiously, because we are
treading on dangerous grounds. We
must never forget that this question is not a
simple question, but a difficult inter-
national question, though Portugal is tjmall
and Goa is a little place.

Sir, coming to another question and
which is also in a sense important, what is
happening in the Middle East? Time was
when we were worried about affairs in
Korea, Viet-Nam and so forth. The focal
centre, the crucial centre has now shifted to
the Middle East. It is not Middle East for
us, as that was not Far East for us. That was
only near north for us. This Middle East is
only near north-west
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for us. It is very near us. It is our neighbour.
And what happens there is bound to influence
and affect India also.  And what is happening
there is something very  dangerous. It
is extremely dangerous.  Sir, I find that the
countries which were political-minded,
which ~ were nationalists in the sense in
which we were nationalists are being
compelled, are being pushed towards
communism. There was not much
communism in Egypt. There is some now. To
what extent, | cannot say.  There was  not
much communism in Syria. There is a deal of
communism in Syria today, and, Sir, close
observers who have been to Jordon and these
places say that superficially on the top or on
the surface things are very nice with  King
Hussain, King Hashim and  King Saud
and so on. But all the money that is being
spent on oil will one day lead to an explosion
ona massscale. Even the middle classes,
the teacher class, the artisan class, the
technical class, the lawyer class, and the
professions are simmering with deep
discontent, and even the masses now are
moving from the village to the town, from the
town to the city. And in the Middle East
there are hardly 20 towns, and these 20
towns are fermenting and that fermenting
may produce an explosion at any time. Sir,
it appears as if the Eisenhower doctrine has
succeeded. It has; obviously it has, rather too
quickly. The success of that  doctrine
is visible. Itis a dangerous success,
because there are a few  Rulers at the top and
the Eisenhower doctrine supports the Rulers at
the  top, the feudal classes at the top. It is
more dangerous, because on the other hand
there is not only the Soviet military aid as
heavy and as powerful as that

given by America, but economic

(Time bell rings).  Sir, let me finish this
subject at least.

MR. DEPUTY CHAIRMAN: I have to call
upon one more speaker.

SHRIN. R. MALKANI: Two minutes more
only. Sir, there is economic
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penetration in the whole of the Middle
East  beginning  with  Syria  whiBh

America does not understand and has
not the capacity to face, to resist, and
where there is economic penetration,
communi :m follows with the econo
mic penetration. This kind of Ameri
can  quarantine economy cannot be
continued very long at all, and no
country can be hermetically sealed
by setting up military pacts and send
ing military forces. Therefore, Sir,
I ask: What should be our attitude?
Our attitude is a very difficult atti
tude; it is a very trying attitude.
We cannot do anything. We are sit
ting near a dangerous  neighbour.
Dangerous things are happening. But
one thing I would wish ourselves to
do, and that is that firmly and
quickly we must tell even the Arab
States which are our friends—they
trust us and they almost respect us—
that Israel is a State which we
recognise and which we continue to
recognise; it  exists and it  must
exist. This basic fact, to my mind,
must be stated by wus very firmly.
Today therg is a vast amount of
Israeli-phobia, Israeli-mania, in the
Arab countries which have
joined together to put down, not to put down
but abolish and destroy Israel completely. To
my mind, the little that we can do is to be very
clear about this issue that Israel has come to
stay; it must stay as part of the Middle East, as
an integral part of the Middle East, as one of
the States, however small, but very pro-
gressive and extremely important to keep the
balance. (Time bell rings.) Therefore I say,
Sir, that our policy with regard to the Israel
State must "be very clear. That is all.

SHRI D. A.. MIRZA (Madras): Mr. Deputy
Chairman, I am not concerned with
armaments or disarmament. I am not
concerned with the mad race now going on
between these two powerful blocs. But I am
concerned with India. I am concerned with the
defence of India—to defend our frontiers. We
are ten years old. We are free men for the last
ten years. We cannot align ourselves either
with
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that bloc or with this bloc. It will take time for
us either to align ourselves with the Western
bloc or with the Eastern bloc. Today, Sir,
India is held in high esteem and reverence
because of the foreign policy that is pursued
by our Prime Minister. The reception and the
publicity given and the love and en'husiasm
that were shown to our Prime Minister during
his recent foreign tour clearly show what
reverence and affection and regard the world
has for lur Prime Minister handling the
foreign affairs of our country. Sir, wherever
there is a crisis in this world, the world looks
to our Prime Minister for a solution and his
contributions and his services for world peace
have earned for him the titles of Rasool-u-
Salam, Prophet of Peace. Modern Buddha and
Incarnation of Lord Vishnu.

Now, Sir, when we read the history of the
world, when we see what is going on beyond
our frontiers, we find that countries are sold
for a mess of pottage. But our Prime Minister
has not succumbed to the temptation that is
offered by the capitalist nations, the nations
that were going to pave the streets of India
with dollars and gold, the nations which were
going to dump all the modern weapons for our
defence. Our Prime Minister has said "No;
thank you very much."

Sir, now the Opposition Members have
spoken about Oman. They have found fault with
our Government for not having protested
against aggression in Oman. But I wish to tell
my friend to go through the Treaty of Sib that
was concluded 35 years ago between Britain
and the Sultan of Muscat. According to that
Treaty the world has recognised the suzerainty
of the Sultan of Muscat over Oman. That Treaty
was concluded between Britain and the Sultan
of Muscat, and it was registered with the then
Viceroy of India, and India was a party to that
Treaty. So, Sir, because of some implication we
were not able to rather go to the rescue of
Oman. But when this matter is going to be taken
upinl the Security Council, we would—
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SHrRI BHUPESH GUPTA: Sir, we would
like the hon. Member to develop on this
theme.

SHRID. A. MIRZA: Yes, he can do it when
his turn comes.

Sir, now I am coming to Kashmir. When
this question is going to be brought before the
Security Council or the General Assembly, I
am sure our distinguished representative, our
Defence Minister, will do justice to the cause.

Now, Sir, about India remaining in the
Commonwealth, let me say that it is our
privilege to be in the Commonwealth. India
will do more good to the world by remaining
in the Commonwealth than by remaining out
of it.

Sir, let me say that the problem oi Goa has
been a menace to India. We cannot call India
free till Goa is-liberated. I can assure my hon
friend, Mr. Bhupesh Gupta, that th* day is not
far off when I hand in hand with him will
enter Goa as liberators Our Prime Minister
whose name will go down to posterity as a
liberator of India will also be known as the
liberator of Goa . . .

SHRI BHUPESH GUPTA: Not if you quote
the Treaty of Sib.

SHRI D. A. MIRZA: Then, Sir, I come to
the question of Kashmir. (Time bell rings.)
Sir, this is a most important subject. I consider
the question of Kashmir as more dangerous
than the question of Goa. Now, Sir, the
President of Pakistan, Major-General Iskandar
Mirza, is going to visit Portugal. So, the
problems of Kashmir of India and of Goa
have become inter-dependent. Sir, Kashmir is
ours by right and we are determined to have
it.

SHRI KISHEN CHAND: Sir, on a point of
order. When he is referring to a neighbouring
country's President, he should be a little more
considerate.

SHrr D. A. MIRZA: Sir, aggression on
Kasnmir means aggression on India. \
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War against Kashmir means war against India.
Kashmir is part and parcel of India. But I fail
to understand, Mr. Deputy Chairman, why,
whenever there is this foreign affairs' debate in
this House, Kashmir figures most often. When
Kashmir is part and parcel of India, where is
the necessity for us to discuss it during, the
foreign affairs' debate?

(Time bell rings.)

The other day, on the floor of the House I
asked the Prime Minister whether Kashmiris
were Indians. To that his reply was 'Yes'. Then
I put this question, whether all Indians were
not Kashmiris. I know, Sir, that I cannot style
myself as a Kashmiri. Even a school boy will
be able to say that. But what I mean to say is
that Kashmir is ours, and I must have every
right to visit Kashmir, just as I have got the
right to go and settle in Bengal or in Bomaby
or ir¥* New Delhi. Every Indian should enjoy
the right of visiting Kashmir without any
permit or to go and settle down there.

MRr. DEPUTY CHAIRMAN: That is-a
different matter. That will do.

SHRID. A. MIRZA: About accession . . .

MR. DEPUTY CHAIRMAN: Shri: V. K.
Krishna Menon.

SHRI D. A. MIRZA: I want to mak* it clear
that all Indian Muslims, everybody, is behind
the Prime Minister on the Kashmir issue.
Especially the Muslims are united behind the
Prime Minister as far as his policy towards
Kashmir is concerned. Let me tell my Muslim
friends that if Pakistan preaches Islamic
principles, it is. un-Islamic in running the
State. Let me give one incident . .

MR. DEPUTY CHAIRMAN: That will do. I
am not allowing. Please-resume your seat.

SHRI D. A. MIRZA: There Is na security in
Pakistan . . .



4339 Motion re
MR. DEPUTY CHAIRMAN: Order,
order.

THK MINISTER oF DEFENCE: (SHRI V. K.
KRISHNAMENON) : Mr. Deputy Chairman, this
House debates the international situation on
the eve of the meeting of the 12 th Session of
the General Assembly in the United Nations,
on a motion moved by the Prime Minister,
who, to us, in the context of Parliament, is the
head of our Government but in the context of
international  relations,  represents  the
aspirations and the hopes of a large number of
peoples the world over. Government does not
need to apologise for the comparative
frequencies of our international debate which
unlike the Foreign Affairs debates in some
Parliaments, perhaps takes more time on the
adumberation of general principles. Like all
countries, we try to simplify propositions by
putting labels upon them. But unfortunately,
Mr. Deputy Chairman, this is a complex world
and what is more, we deal with a very
complex people when we come to Heads of
Government and Foreign Ministers of other
parts of the world. The United Nations
Assembly which opens its Session on the 17th
of this month, in its 12th Session will have
before it, for its main consideration, whatever
may be the order of business, the problem of
disarmanent because this problem of dis-
armament, as it is called, is not in essence
merely a question of the quantum and
limitation af the quantum of arms or their
quality but in a sense, the reversal of the
process of armament. That is its real meaning.
After all it does not make much difference if a
man is killed with a 9" gun or with a 19" gun.
He is just dead. If we are able to make even
the slighest degree of progress in disarma-
ment, then we have changed the course of
policy which rests upon the conception of
negotiating from strength, of mutual extermi
nation of your opponents and of intolerance
and of all those things which make the world a
very dangerous place to live in. So far as this
Government is concerned, we would approach
this problem, so far as I can under-
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stand it, not from the point of view of the
apportionment of blame on one side or the
other in regard to the power blocs because it is
obvious and by definition it is true, that you
cannot get disarmament without agreement
and if there is no agreement, it must be the
fault of both sides, if there are any faults. But
the fault really lies in the context of the
general situation and we today have arrived at
a position where the Sub-Committee debating
in London for several months, has concluded
its final sittings for the time being and has
adjourned for a period of six months. There is
nothing very tragic about this. Because during
all, these discussions there have been periods
when there seemed to appear rather a plateau,
a plateau of agreement. Then on that plateau
rose the mist of suspicion and they are separat-
ed again. In any case, according to the U.N.
time-tables, they have to go back to New York
in order to report to the parent Commission
which alone can present a report to the
Assembly. So far as we are concerned, it
appears to me that we have now reached a
stage when this problem has to be looked at by
taking a step backwards and viewing it with a
degree of objectivity. So far the Disarmament
Committee which has been debating in
London was originally set up on the initiative
of the Indian Delegation in order that there
may be a small group which would discuss in
private these matters. It gradually grew or
deteriorated into a general public discussion
and its usefulness probably has come not Jto
an end, but has come to post-maturity. But a
great deal of the discussion had assisted in
clearing the points of differences and in
bringing the Soviet Union and the Western
countries together on various matters. It is a
mistake to think that either the Western
Governments or the Soviet Government wants
war. There are no people in the world today
and no Governments in the world today that
want war. War is not only a costly business, it
is not only a risky business, no one knows
what its consequences will be but everyone is
sure
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that a war on the modern scale would not
leave behind either victor or vanquished. They
will all be vanquished and therefore it will be
a great mistake to think that there are warring
nations on the one hand and peaceful nations
on the other. All nations desire peace but
nations have not yet found the leadership or
have not yet found a degree of confidence in
each other when they can throw arms away.
That is the position. In a sense, it is a crisis of
confidence. Therefore the U.N. will face the
situation with a report cf no-success from
those concerned and they will be thrown back
to the Members as such. The Government of
India have instructed its Ambassador in New
York to inform the Secretary-General that the
Government of India desires that the item of
disarmament should have priority over
everything else. It is true that the political
committee of the U.N. which is master of its
own procedure will decide the order of
business but it is equally important however
that a country like ours which has not too
many arms to disarm but is passionately
interested in peace and has made its own
humble contributions in that direction, should
call attention of the world, indeed as other
nations will do, that the subject of primary
importance before the World Assembly is this
topic of the reversal of the engines of war.
That is what disarmament in effect is because
even the proposals on which there have been
agreement gives 2J million troops to America,
the U.S. T "mean, 2J millions to the Soviet
Union, 2£ millions to China, 750,000 to U.K.
and 750,000 to France. In some cases some of
these countries I have mentioned, I shall not
mention them by name, have not got this
quantum of troops now. In fact it is levelling
up of armament so far as they are concerned
but the agreement is one where people whe
have hitherto believed in the process of
negotiating from strength, as it is called,—it is
really rather ridiculous doctrine and of course
if you are strong
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in that way, you don't negotiate, you dictate—
the essential meaning of it is that the nations
of the world, if there was an agreement, have
come to the stage when the process of
rearmament would have been halted. The
Government of India in June of last year
brought to me Disarmament Commission a
suggestion which was really initiated and has
become incubated in the General Assembly,
that a beginning must be made somewhere,
however small and the way to begin it was
probably to take those subjects or points of
agreement on which a great deal of machinery
was required. Because once the machinery
came in, there is always a disagreement on the
definition of the machinery. The question of
whether control should come first or
disarmament should come first, will always be
argued. This view has found a considerable
degree of acceptance as a principle and during
the last 12 months, the entire disarmament
talks have centred round this problem of what
is called, 'limited disarmament', not limited
disarmament as an objective but limited
disarmament pending the abandonment of
nuclear weapons. The word disarmament has
succeeded. We are not without hope where in
spite of all that has been said, in spite of the
propositions adumberated by France and
Britain on behalf of the Western Powers and
by Mr. Zorin on behalf of the Soviet Union in
which both said 'we have come to the parting
of the ways', both sides would realise that
there can be no parting of the ways in this
business. Because the world is threatened not
only by atomic or nuclear or thermonuclear
weapons but with large quantities of molecular
weapons which are far more powerful than
anything we have known in the world before
and what is more, the possibility of the control
of the planet from outside by satellites —not
the satellites in the sense that is ordinarily
used—but satellites in the atmosphere which
may have vast consequences not only in
observation but in the climatic and other
condition:; of ths world. We have only
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come to the beginning of this era when the 434

control of this planet from outside would Union—I do no? say that that is true in every
probably be the determining factor in peace. case—Czekoslovakia on the one hand and
Therefore, we enter into this field of disarma- Belgium which is, more or less, a typical western
ment not with any gospel of our own, not with European country whose former foreign minister
any prescriptions to find a solution, but to is now a great pandit of the NATO, Belgium
convey to the nations assembled that countries about which a historian said it is not a country
like ourselves, who are in a backward state of but a road in the sense that every marauding
economy, who are—we cannot say peace- army walked across and this territory, had been
minded, for so are all the countries—but subject to invasions—Czekoslovakia on the one
where generally ideas of peace have reigned hand and Belgium on the other, asked the United
for a very long time, where their continuance Nations to study this and to enquire into the
largely rests in the world being free of large- conditions that afflict humanity in conditions of
scale conflicts, and wherein the populations radiation. In other words, in spite of ideologies,
are likely to be subjected to the evils of the great impact of danger and the consequences
radiation far more than even the nations of the to humanity, that undying feeling in man that he
west, such countries projecting themselves has to survive and fight against evil in some way,
into this sphere may probably assist in the that knowledge of the vast numbers of humanity
finding of the beginning of a solution. But it is is probably the best corrective to the great
essential that in these discussions on dangers afflicting the world and that seems to
disarmament we should be able, at any rate as have come from those two entirely diverse
a government, to go in and speak without any quarters. We have been speaking away the last
reservations, that we have a people behind us year or two and as a result of it, the United
who are committed to the policy of peace, who Nations appointed a commission to study atomic
do not desire to assert their right by the use of radiation. But in the United Nations like most
force. It may sound what some friends might governments, once they appoint a committee then
call a vegetarian proposal; but there are many they have to wait for a long time for the report.
vegetarians who have asserted themselves. So The scientists have not submitted a complete
if the Government can, in spite of all the report on this question. But the political issues
difficulties that prevail and while holding fast raised by these two countries is of far-reaching
to the protection of our sovereign territory and importance.

permitting—a no incursion on it, if we are 1, the Assembly will come various other

able to say,—as indeed we told the Security ;- blems and we shall again hear probably from
Council last time—that we are prepared t0 ome small voices in this House and elsewhere
take the view in the circumstances of the ypq i the columns of some newspapers—and I
world, to hold our hands even in the assertion g, s without any malice of any kind—these
of our own legitimate, legal and political gictyres about what are called double standards.
rights, whether it be for Goa or Kashmir, it is | ¢hink it is time that those who talked of double
likely that we shall carry some weight in this g dards had some standards of their own; that
question. would be the time for them to talk.

It is interesting, Mr. Deputy Chairman, that 1 p,ye spoken on two or three occasions either
at this assembly, Czekoslo-vakia which has a i, this House or the other, at the request of the
communist government and which lies prime Minister on international affairs, and on
between the western frontiers of Easternghe whole, have not thought it necessary to go

Europe and the eastern frontiers of Western jpig this repetition of foreign calumnies by our
Europe and which is generally regarded as pationals. That is

having a policy which is largely conditioned
by the views of the Soviet
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are the victims of foreign propaganda—I
mean we as individuals—we mouth those
phrases on the problem of Hungary and
double standards. 1 propose" to do so today.

Motion re

Great play is made of the fact that we are a
member of the Commonwealth, that we ought
to have walked out when Egypt was invaded,
or when the British Government did not
rescind the treaty of the fourteenth or fifteenth
century with Portugal that various other steps
should have been taken. And we are also told
that this country is without friends. I think
there is something pathological about that
person who states publicly, "I am friendless."
No country should take up that position. It is
quite true, Sir, that we have no allies in the
world, and our policy is not likely, is not
calculated, is not conceived to have allies. But
we have more friends in the world than any
nation can think of. This capital of ours, with
its limited capacity for habitation is full of
people who have come, not to see our tombs
and our monuments, not to see the sights in
this country, but in order to see ideas, in order
to see the developments, in order to convey
fraternity. I would like some of these
gentlemen who follow the comparatively easy
path of paraphrasing newspapers to look at the
problem as it is. Which capital in the world
has attracted so great a number of emissaries,
not the ordinary accredited diplomats but
people who come to discuss problems? These
countries think it necessary and even if they
do not agree with us, still they say, "Go on.
We cannot do it, but you better do it." So we
are not without friends and what iy more, if we
believe in that way, we may be without friends
for at least a short time, but we shall be
content to go on. It is impossible for this
country to function either in the context of its
internal affairs or in the context of the external
affairs if it has no faith in its policy, no faith in
its destiny and if its spokesmen do not have
the courage to fact those who are in front and
those who are
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behind them. I am not afraid of these
people, nor is the Government.

Well, I would like them to lift from
themselves this screen that blinds their minds
to facts. The Ministry of External Affairs have
compiled all the statements made on Hungary
and I think it is necessary to bring it out, not
as a vindication, not as a defence, because, our
policy does not require any special defence—
we are not seeking in this world any gains for
ourselves. Those days are over when India, as
a State, established outposts with the Air
Force in Iraq, fought battles in the Middle
East and the North African deserts, those days
are not with us—but, I think, in the interests
of truth and in justice to this Parliament, one
ought to know what we did say on all these
occasions. "We are fully in support of the
right of the Hungarian people to choose the
form of government it desires, and this is
inherent in their sovereignty and their
membership of the United Nations. It is our
view that in dealing with a Member State
(which she is now), we cannot deal with the
problem as in the case of a colonial country
where the peoples have no representation.
Therefore, I hope that the explanation that I
have made makes it quite clear where we
stand on this matter. We stand for the freedom
of peoples. We are against foreign domination
of any country. We look forward with hope
and with confidence that the Soviet Govern-
ment, having announced that it is the intention
to withdraw troops from Hungary—that
implementation and declaration will take place
soon." We can only express our policy. We
cannot guarantee about any other Government
doing it. I do not want to take the time of the
House by reading a great deal but I think the
last statement that was made is worth reading.
"We make no distinctions about repression.
We condemn repression whether it occurs in
North Africa, in Central Europe or in Asia.
For that matter, we would condemn repression
even if it should occur occasionally in our
own country.
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Hence, I could not agree ~ with  the 1
United States Representative more. |
When, however, we are asked to address

ourselves to the
sending  assistance
context and on  the basis, as I understand it,
of what is contained in the Geneva
Convention as regards the consequences of

particular problem of
and support in the

either foreign wars or civil
commotions, then I say that that is an
entirely different matter." That ist to

say, when an attempt is made by sending
troops in order to foment more
trouble, then we do not  stand for it. We
moved an amendment and, believe it or not,
the United States accepted it. I think those
of us who take part in  foreign  affairs
debate would do well to follow what was be-
ing said on behalf of the Government. We
have a right to expect from this country that
the sources of information should not be either
foreign or domestic reports which are
unauthorised.. No one expects Members of
the public to conduct researches into
these matters but if anyone takes upon
himself this  responsibility of attacking
Government policy or casting a slur upon the
policy, then that should not be without a sense
of responsibility that rests upon the Legis-
lators  of this country in whom the
sovereignty of this nation rests. At least,
we would like to expect that it is based upon
facts. If anybody wishes to have these papers
sent to them, I shall do that.

We are also charged repeatedly with the
membership of the Commonwealth.

SHRI RAJENDRA PRATAP SINHA: I
should like to have a copy of the document
from which the Minister has read.

DRr. R. B. GOUR (Andhra Pradesh): That
has been circulated to us.

SHRI V. K. KRISHNA MENON: It is in
Library of the House. It would have been
available in the Library. It is nothing
peculiar for this country and there was the
incident of one of the most passionate
speakers in this matter of another nation, a
very friendly
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nation, who went off the deep end in this
matter. I said, "Have you read this?" and he
said "No but everybody says so". I.said "No, I
do not and I am part of everybody".

We are charged with membership of this
Commonwealth. May I say with all respect,
Mr. Deputy Chairman, that this is an inverted
expression of an inferiority complex, of being
afraid to be with somebody else? 1 am not
afraid of the British or anybody else. I know
of no instance in the last ten years,
particularly since 1949, when the famous
declaration about our Republic joining the
Commonwealth was proclaimed, when we
had been under any pressure from the United
Kingdom. I am revealing no secret when I
say—I was the High Commissioner in
London at that time and had a great deal to do
with the passing of information—that I know
of no case when either the present
Government, the Conservative Government,
or the Labour Government, ever pressed that
we should remain in the Commonwealth.

DRr. R. B. GOUR: On whose pressure did
we refuse to vote on the Cyprus issue?

SHRI V. K. KRISHNA MENON: I suggest
that the hon. Member reads this document.

Therefore, it is not necessary for us
repeatedly in Parliament to have to defend this
matter. When these decisions were made in
London the Prime Minister attended the
conference, those decisions were submitted to
the Houses of Parliament and Parliament in
the exercise of its sovereign will endorsed
those decisions. We have to be men both of
idealism and of practical commonsense. In the
United Nations, as in the Commonwealth,
there is no more relationship than exists in
any other concept of nations. Would anyone
say that because there was an adverse vote in
the United Nations we should walk out? We
object to that and when the French walked
out, we turned all the energies we had in order
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[Shri V. K. Krishna Menon.] to get the
French back to come on the question of
Algeria on which we are passionately
concerned. We did the best that we could for
them to come. We regret the Union of South
Africa walking out. Democratic and civilised
associations do not mean that you walk out
when you are criticised. This is like the old
story of playing the game according to the
rules except that when the game goes against
you, to change the rules. (Interruption). I only
wish the hon. Member had heard what I said.

Various other issues have been raised and
two of them are Kashmir and Goa. In one
sense, these are internal questions. They relate
to the territory of India, one to the territory of
the Union of India and the other to the territory
of India but, on account of the circumstances in
which these issues now subsist before the
world, they have become matters of
international discussion. Now, it is not
necessary in this House to have to repeat our
position in regard to Kashmir but,. since the
Security Council will take up this matter on the
24th of this month and various members of this
Council will speak, I think it is apt that we
should say something about this matter. The
issue of Kashmir, so far as we are concerned, is
a very simple one, that is to say, part of the
territory of the Indian Union has been taken in
occupation by an external power. We do not
still call Pakistan a foreign nation and I hope
we do not do it in spite of everything. It has
been taken by a foreign power and annexed to
her own territory under articles of her own
constitution in violation not only of ordinary
international law but in violation of tke
agreement she entered into with ourselves and
the British Government under whom India was
then, in violation of the undertaking she gave
to the United Nations, in violation of the
Resolutions passed by the United Nations and,
what is more, in violation of every recital of
facts that she made before the United Nations.
We have for ten years very nearly put up with
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this foreign occupation. It may be that history
will either criticise us or speak favourably of
us for the patience we have shown in this
matter. Mr. Deputy Chairman, I hope that
those of you who have experience in these
matters would not think I am moralising in this
but in these affairs, and particularly for a
country like ours who have not got arms—
who have not got the money to buy up
nations—and what is more, who have no
desire to dominate anybody, an immense
amount of patience is neeessary- We are not
going to run away when an adverse vote
comes to us; we are not going to run away
because someone promises to do something in
international affairs and then does not do it. In
regard to Kashmir, we have stated our position
as simply as possible and that is, we have
entered into certain international engagements
and the Government of India have very
carefully used this word "engagements". Apart
from this engagement, there is a single
commitment and it rests, as things are today,
on Pakistan and Pakistan alone and perhaps on
the United Nations and, therefore, our
commitments would arise only after they have
been satisfied by others— and, therefore, no
commitments exist now—but, at the same
time, we are bound by certain international
engagements. Let it not be said at any-time
that this country, whether the cause, will go
back upon its plighted word and that is the
position of the Government of India and this
House or the other House or any section of our
public opinion. We are bound by the
international engagement in the sense that we
accept the general principles of international
law and behaviour We are bound by the two
Resolutions of the Security Council of the 30th
August 1948 and the 5th January 1949 subject
to the assurances given by the Commission to
the Prime Minister of the Government of India
all of which are in the documents. Therefore,
we have accepted those engagements to which
not only we but Pakistan and the United
Nations are parties, ft is a great mistake to
think that in the present state of this Kashmir
business
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it is a question between Pakistan and
ourselves. There are other persons,
the people of India and Government,
including  Kashmir and the  United
Nations. Wo say that the nations of tne
world, eleven  countries  represented
there, have an obligation to us under
the charter, have an obligation to the
United Nations, to see that our
sovereignty shall not be violated and,
we are entitled to expect, in view of
the restraint we have shown, in view
of the fact that we have held our
hands so far, in view of the fact that
we are prepared to treat the cease

fire line not as a political boundary but
for purposes of vacation of the troops,

in spite of the fact that though we
have faith that we could drive back
this aggressor who has crossed into

India but in doing so we shall have to
invade Pakistan which we do not want
f, to do, that that is done. But let

us make no mistake about it. If it is a
question of our territory being violated again,
the armed forces and the people of this
country will repel that aggression.

SHRI JASWANT SINGH: Can we still
hope that that part of India will come back to
us?

SHRI V. K. KRISHNA MENON: There is
no use having faith and then looking that that
faith will move mountains and then opening
the window and see that the mountain is still
there.

The facts remain, Sir, that in a context
where the majority of the nations of the world
largely on account of ignorance—and 1 will
demonstrate to you in a moment—my friend
Justice Sapru has given me an opportunity—
in spite of all those adverse opinions, in spite
of the fact that these words ‘'self-
determination' and 'plebiscite' have always
been rolled about from one place to another,
for which we made some contribution our-
selves, in spite of all that we are able to argue
with this case, and at the end of it a well
known neutral
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comes over to us. And what does he sav? He
savs the cease fire acree-ment is not
conclusively nrovert tn have been observed. I
am not stating our position. His position is that
the cease Are agreement is not conclusively
proved to have been observed and therefore he
says and you see it has not been observed.
They say it has been observed. He does not
agree that it has been observed and therefore
asks for certain measures with which we do
not agree, for reasons which I need not go into
at the present time. Take first the development
of Kashmir in terms of our Five Year Plan.
The essential thing is this. A great deal is said
about our law, that it will apply to all except
the State of Jammu and Kashmir. It is not the
peoples of the former State of Jammu and
Kashmir that are not conscious of their Indian-
ness only, but it is our own people. How many
people say India and Kashmir, they were two
countries. We say that Kashmir is as much a
part of India as Tinnevelli or Bombay or even
Bengal, so that what has happened there is that
part of our territory is aggressed upon and we
want to hold back this aggression. Aggressions
have been liquidated in the pa;t occasionally
by negotiations. There is no reason to think
that by the provocation of conflict we shall get
there in any way but, at the same time, this
Government and our people will not sit back
in tension with an unscrupulous Government
across the border using the powers of
distressing and somewhat shameful methods
of individual assassinations. No country, no
Government, no political party that has got the
people behind them ever used the methods of
individual assassinations. It is only those who
have no public opinion behind them, they
think that they can take to the short-cut
method by cutting somebody's throat.
Therefore it is only because in Pakistan there
is no democratic Government. They are the
peoples who want to live with us, they are on
both sides of the border, they are the same
people who if they had the opportunity would
have exercised their freedom, who are kept in
suppression by all
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[Shri V. K. Krishna Menon] kinds of war
lords on one side or the other, where
democracy has not been practised as in this
country, where in this House practically every
Member, whether of the Government Party or
the other has the right to find fault with the
Government, where the newspapers write
against the Government and still nobody gets
excited about it, that sort of situation does not
exist on that side and we have now come to a
position where because we will not be
provoked—we have not been provoked for ten
years—because we have not been provoked
and these soldiers of ours who are the great
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heroes of peace, who stand on the summits of |.

mountains under the worst conditions and this
country owes a debt of gratitude to them, and
somewhat a sense of apology for the limited
amenities they Ihave in those parts, they have
the consciousness that they are fighting a
simple battle or engagement but they are
guarding the frontiers of our motherland. I had
been with them recently and it is surprising to
find that there are doubts raised in this House
by erudite people but there are no doubts in
the minds of those men. They know very well
what they are doing and I have no doubt in my
mind for one moment what the officers and
men are doing. Therefore that is the position
with regard to Kashmir and so the task that
your representatives have is comparatively
simple, that is to say, they have invaded our
country. We are a peaceful people. We have
no desire at the present moment, what will
happen tomorrow I do not know because
under the parliamentary system Governments
can change. Some young people think too
quickly.' They make mistakes but so far as we
are advised at the present moment we have no
intention of waging a war with all its
consequences and all that is fratricidal, After
all if we inflict killing on Pakistan it may
inflict it upon us. It is fratricide of a very close
character. We were all citizens of one country
or rather people of one country but ten years
ago. But there is a limit to everything and the
limit is when they
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I commit further aggression that applies I to Goa
as well—when they commit further aggression
deliberately and seriously and in a large measure
probe our international frontiers— this applies
not merely to the cease-! fire line—and violate
our air space in order to menace our security—
they are violating our air space to-day— and it
is best that they don't do that because we can
afford for their violation. We have nothing to
hide here. Our military figures are published;
our equipments are known and what is more
with a Parliament like ours we cannot even keep
the weapons unknown and all the answers you
ask for go to the foreign press. That is why

SHRI RAJENDRA PRATAP SINHA: 1
could not follow but the hon. Minister seems
to have said that even if the Pakistan Air
Force had violated our territory we had
nothing to hide from them. Does it mean that
the hon. Minister does not object to our air
space being violated?

SHrl V. K. KRISHNA MENON: Mr.
Deputy Chairman, I hope everybody else did
not understand it that way. What I said was:
Violations have taken place. We are aware of
them. We have told them. But you cannot
catch an aeroplane flying at a speed of 400 or
500 or 600 mile, an hour with the air force we
have got unless we are in the air the whole
time. But if there be serious violations of our
air space so as to effectively injure oui
independence and sovereignty then they will
meet with resistance. We are not prepared to
sacrifice our equipment or our men on
unnecessary enterprises. We have no force

SHRI JASWANT SINH: They have already
violated our sovereignty. They are already in
possession of one-third of Jammu and
Kashmir.

SHRI V. K. KRISHNA MENON: 1 said
they have violated our sovereignty, I said if
there were any further violations of our
sovereignty,
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the world are realising that it is not just a
question of saying 'plebiscite, plebiscite,
plebiscite', because when Pakistan answered
our complaint about agression what she did
was to put in a memorandum of twelve para-
graphs. Only one was about Kashmir and in
that she said she was not there. It was
seriously denied and afterwards it has been
found that she was there. So on the 24th of this
month when Kashmir is discussed over again
they will first go through the Jarring Report
and presumably there will be other
propositions. Last time they made a
proposition that an international force should
come into Kashmir in order to clear it of the
Kashmir Government and what they called the
Azad Kashmir Government and then take a
plebiscite. We did not examine this
proposition. We did not want to argue. We
simply said that no foreign soldier either from
the United Nations or from anywhere else will
set foot on our soil so long as this country
remains, and that is still our position, Sir. Our
soil means also the soil of occupied Pakistan.
So if any country makes any contribution to
the assertion of the United Nations will by a
vote by means of landing soldiers in occupied
Kashmir we would regard it as an unfriendly
act and participation in the invasion of our
country, and I do not think there are many
nations in the world who would want to
violate our sovereignty but it is necessary that
Parliament and people, on occasions when
things go pretty bad, do not get cold feet about
this. We cannot fight this battle on diplomatic
fronts unless we are prepared to take risks. We
cannot seek to persuade anybody unless we
are willing to be persuaded if their persuasion
was legitimate and that is the way this
question is being tackled. Nobody can be sure
what the result of it is because no one can be
sure what the result of war is. The same thing
in this matter also. We have stated our position
and that position will carry out.
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SHRI GOPIKRISHNA VIJAIVAR-GIYA:
Is there the possibility of their decidine on an
international force?

SHRI V. K. KRISHNA MENON: I am not
concerned about their decision. 1 am
concerned about our position. They cannot
come here and no nation, no United Nations,
no one will send any troops here or set his
foot on our soil and so long as we of the soil
are determined, they will not come here. Have
faith in your representatives and your
representatives stand on faith in these things.
»

5

The United Nations will also discuss that
longstanding problem of the treatment of our
nationals in the Union of South Africa and it
is sometimes forgotten that even now discus-
sions in that part of the world are going up
high and unless wisdom prevails in the world
as a whole, it will develop into a racial war
and that racial war will lead to a violent con-
flict. South Africa, the racialist Government,
has imposed a policy that would not have
been justified two hundred yares ago. Even in
the days before the liberation of slaves this
treatment would have been considered as
inhuman. Our sympathies go towards the
people who are resisting them and our
encouragement should also go to them but in
the last few years the narrowness that has
perhaps split the fellow sufferers has some-
what been closed up and there is greater
cohesion and mutual understanding between
Africans, Indians and Europeans in South
Africa to resist this racialist doctrine and the
inroads on individual liberty so much so that
they had to collect 150 to 200 people
altogether and try them en masse and say "you
are guilty". Well, that is not justice. At the
present time all that they can do is to organise
public opinion. Year after year the nations of
the world have voted and expressed their
adverse view and at our request not to
introduce the word ‘condemnation'. Hon.
Members here ask: Why don't you subscribe
to 'condemnation' in regard to Egypt or
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[Shri V. K. Krishna Menon] in regard to
Hungary. On this question, Sir, for the last ten
years there have been friends of ours who
wanted to draft this resolution in words of
screaming language and we are the people
who have said that what we wanted is for
them to negotiate and at no time have we
asked for any kind of other language. But
each year resolutions, whether on apartheid or
on Indians in South Africa or people of Indian
origin in South Africa, come up and the
resolutions are passed by overwhelming
majorities calling the attentlbon of South
Africa to their conduct and asking them not to
do that and asking them to come to
negotiations and settlement and always an
overwhelming majority of people express
their view? in that way with the Union of
South Africa alone voting against. Unfortu-
nately for us some other Powers like the
United Kingdom, New Zealand, Australia and
two or three others abstain from voting
because they feel that on account of their
other bonds they should not express
themselves in that way.
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I have dealt with Hungary. Then comes the
problem of Goa. Here again as a responsible
Government and as a member of the United
Nations if we make a statement of our policy
even in the heat of the moment, we should, as
a responsible nation and Government, be able
and willing to carry it out. May I, Mr. Deputy
Chairman, put it in another form? Is there any
responsible section of opinion in this country
that for any purpose wants to initiate a war?
So far as Government understand, there are
none and therefore the taking of Goa by force
is not on the carpet at the present time, that is
to say, it is the same a; in Kashmir. Such
aggressions have taken place. Those four
territories which are in that place are part of
the unfinished task, the unfinished task of the
liberation of India, and it has to be liberated
much in the same way as we liberated our-
selves. And Goa will never be liberated until
the people inside Goa
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decide to liberate themselves—even in
Kashmir. We talk about the glory of our Army
and it is certainly quite justifiable but let us not
forget the initial days. It was the ordinary
people of Kashmir in their rights who resisted
the invasion and fought those holding actions
that made it possible for the Army fight the
enemy back. Similarly in Goa our
sympathies—not in the mealy-mouthed
fashion—but our stern determination and
endorsement of their moral position are giving
them the feeling that they are part of this great
nation, that they are under oppression and that
the fight, the resistance such as they put up, is
righteous and that it is not a piece of mischief.
And let us not forget this that while we
fulminate about Goa part of the economic
survival is due to the action of smuggling in
which our people participate and when any
Indian participates in this smuggling he is
behaving in a traitorous fashion. It is quite true
that it has diminished a great deal but here
again one must be very precise in this matter.
This aggression has taken place; it has been
there, a permanent aggression. It is nothing
else. It is invasion which has become
crystallised with authority. We cannot talk; we
can only accept the view that Goa is part of
Portugal; that is the position that the
Portuguese Government has taken. So we fight
on as many fronts as we can effectively. In the
United Nations we come up against this. She
refuses to give information on Goa. because
she is obliged under article 73 of the Charter to
give information on non-self-governing
territories, but she says, 'we have no colonies,
we are not a colonial power. Goa is Portugal'.
Since then they say it is Indian Portugal or
Portuguese India. Only the other day in
Bombay 1 said that there cannot be a
Portuguese or French India any more than we
can have a vegetarian tiger. How can Indians
become Portuguese? So there is this camou-
flage that it is part of metropolitan territory.
But this permanent aggression remains and this
aggression has to be liquidated by the strength
of our
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own people. But if they take any other step
then both under the principles of our foreign
policy and under our obligations to the United
Nations in consonance with self-respect and
security we are bound to act. That is to say, if
that territory .

SHrRl BHUPESH GUPTA: But they are
firing into the Indian territory.

MR. DEPUTY CHAIRMAN: Order, Order.

SHRI V. K. KRISHNA MENON: If there is
to be use of that territory either as a war base
or for the purpose of importing hostile troops
into this country or menacing of our frontiers,
then an act of aggression has taken place and
our security is threatened. Today Goa is
offensive to us. It is a running sore; it is, as |
said, part of the unfinished task. It is a part of
the disease that we have not got rid of in
full—imperialism. It is not today affecting our
security. Nobody would say that the foreign
possession of Goa, while it hurts our self-
respect, while it hurts our moral being, while
it hurts our dignity, while it does all sorts of
such things, nobody will say that it offends
our security. But if that territory were to be
used by a country that is not friendly to us for
any unfriendly purpose or if it is used as a part
of a base for a general attack then it is a
further act of aggression and at that time the
situation would have changed whether it is the
use of our territory or our air space or our
territorial waters and no one is going to tell
this country the extent of her territorial
waters.

MR. JASWANT SINGH: One question,
Sir. Iwant .

MR. DEPUTY CHAIRMAN: Order, Order.
Let him finish.

SHRI V. K. KRISHNA MENON: Therefore
on this problem of Goa it is not as if we are
resting on our oars. These questions cannot be
decided in a way that you can say on such a
day you will produce such and such a result.
Even our planned economy does not work to
time; even Members of Parliament sometimes
do not come
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to the Chamber in time. So how can social
forces be measured by the date of the
calendar? You cannot do that. In spite of the
stranglehold of the Portuguese on Goa we
cannot hurt the population who are our own
people, we have no right to starve them even
for the purpose of liberating them. And in that
situation the Government relax only on
humanitarian grounds but it is not always
possible to plug all the holes through which
aid flows into Goa. But with the expression of
opinion, the building up of strong opinion in
this country, the expression of solidarity and
our determination, it is not fair, it is not right
for the people inside Goa to get any
impression that we are going to bring armed
assistance to Goa. That is what happened to
poor Hungary I won't say, but some people
gave the idea that 'all that you have to do is to
rise and we will come and take you up.' But
they never knew that there was somebody else
also interested. It was very wrong; whether
we talk about Azad Kashmir or Goa or
Hungary or Formosa or Viet-nam it is wrong
for any country to give the impre:sion that
someone is com'ng to their aid and help them,
and therefore ask them to commit suicide.
Therefore when we speak without a deliberate
policy of implementing what we say we will
do, it is not doing a service to the Goan people
apart from its being a deflection from the
truth. That is the position in regard to Goa.

Reference was made in another place that |
had, in my speech in Bombay, appealed to the
French*, the British and the United States
Governments to come to our side on the Goan
question. I said nothing of the kind; I made no
appeal. What I said was it was the duty of all
freedom-loving people, it was the duty of
America, it was the duty of Britain which was
relinquishing her hold on the Empire and
developing Commonwealth relations, it was
her duty and it was equally the duty of France
who has given up her possessions in our
country, not to support this colo-
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[Shri V. K. Krishna Menon.] nialism. And
I think one day it will be found that the
peoples of these countries will tell their
governments that their support of these erfete
regimes of Salazaar on the one hand and
Chiang-kai-sheK on the other are not serving
the cause of peace.

Sir, I have no intention of answering the
various observations made by my colleague in
the Government during his visit to Malaya.
Under a parliamentary system of Government
a member of the Government has the freedom
to say what he likes now-a-days and what is
more he can defend himself very well.

I would, without entering into any
controversy about it, introduce a correction
which is necessary for reasons of fact. Some
Members have spoken about double standards
about our non-recognition of Israel. It is not
true. We were one of the first countries, early
countries, to recognise her. India recognised
Israel as a nation State and as member of the
United Nations but we have not got diploma-
tic relations and we have not sent diplomatic
representatives there. But then there are many
countries with which we have got good
relations but we have not sent representatives.
In the case of Isracl we have found rightly or
wrongly that from the point of view of
practical application of policy it is not an easy
thing to do. We will probably do more harm
than good by jumping the fence in this way
and losing our capacity at some time or other
to bring about some amelioration in the
existing conditions.

I think I am entitled to call the attention of
the House to the fact that today it is partly the
army of this country, the paratroop regiments
that stand guard on the armistice line between
Israel and Egypt and prevent skirmishes and
clashes between the two and there are no
troops who are more popular on both sides
than these troops are. Very soon Parliament
will be called upon to provide more money
for sending more troops. And these soldiers
have been recently visited by the Chief of the
General Staff. They
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are doing their duty very well, but they want
to come back. It is a good sign on the part of
soldiery, because they do not forget their
homes. They think it is a picnic. That is not
the position. The troops are there on this
narrow strip with only 500 yards on each side
of the line which is legally neutral territory
and under conditions that are very difficult.
They are drawing salaries which are far lower
than the other people who are doing the same
job from other countries and yet they are
contented and happy and are not creating one
incident all the time they are there, this way or
that.

Something has also been told about the
Middle East. Before I leave Goa, I think it is
necessary for the House to recall to its own
mind that there are hundreds of people in Goa
in prisons today under the regime of Salazaar.
They are citizens of Portugal. He says they are
not Indians, they are citizens of Portugal. .
The Government, by the exercise of diplo-
matic pressure, have been able to get out most
of them. I think all other people are of non-
Indian nationality. There are, I believe, some
five or six there whom the Portuguese claim
ownership or nationality and we say they are
ours. But apart from that there are several
hundreds, I am told, who are in prisons, in
dungeons in Goa under conditions of torture
and starvation. Those men are martyrs to the
cause of Goa's independence— as indeed
some of those who were before us in our
country. We are doing—I have no desire to
commit myself to any actual details by the
Government of India—we have this problem
very well in mind and the least we can do is to
look after the dependents of these men who
are in prison and the Government feel that
Parliament and public opinion would feel that
it is an expenditure of money and an effort
that the Government was called upon to do.
Therefore, while discussing Goa, and abstruse
problems as to how it came about, let us not
forget these men and women who are the
victims of the Salazaar regime. We shall use
every endeavour in international forums to
raise this
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issue not of Goa but of the Portuguese
colonies, whether in Angola or in Portuguese
East Africa or anywhere else. In East Africa
our people are there—Africans and Indians.
Some Indians are prosperous there and they
think very much like the Portuguese. And
what is more, under the conditions that exist it
would be impossible for them individually to
stand up to resist the rule, but a large majority
of the Africans—it is a very rich country with
a large timber wealth— today are under
conditions which are worse than slave labour,
because there forced labour exists, chained
gangs and whipped about and so on. One of
the United Nations' Commissions has reported
on the conditions there under Portugal. So, we
shall continue this. But the Portuguese do not
submit information like the French, Dutch and
everybody else. One thing the British did was
they called us British Indians, they did not call
us as English men. That is something these
other people have done. That is in regard to
the Goan position.

Motion re

That I think covers most of what has been
said today except with regard to the problem
of the Middle East. Now, hon. Members have
asked why is it that we did not take a position
in regard to this. Now, the time is very late.
So, I cannot go into the whole history. What
other positions have we taken and what have
been the results. In our infancy, in the first
year'of independence we took up the position
with regard to Indonesia. That was not a
failure. In the second year of our
independence, or before we declared our
Constitution, we took up our position, with an
enormous amount of courage on the part of
the Government, in establishing the
Commonwealth of Nations. And it would be
one of the historic achievements of this
country now for the future when into that
region are coming more and more nations of
different stock, where in spite of the
differences we can still remain together and
be able to bring about some influence, Then
came in 1950 our position in San Francisco
where we declined under the greatest of
pres-
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sure to sign a peace treaty with Japan along
with the Western Powers and what is more
signed a peace treaty ourselves and
abandoned all claims to reparations. Whether
the Japanese Government thinks one way or
another about it, it is worthwhile, because
what we have done is, we refused the right of
any country to obtain bases on the territory of
a country which was under their occupation.

Then came 1952 when this Government
brought to an end a bloody war which had
already killed two million, people, a problem
that was considered not capable of solution.
As a matter of fact, apart from providing a
solution, it had to bear the burden of
implementing it. And our troops for the first
time, the first Gandhian army went out to the
lines in Korea to hold the peace between two
ferocious sections of the people at that time.
And while yet the task was not fully
accomplished, war soon broke out again. Two
years later, while we were not direct parties,
we became involved in the problem of Indo-
China. And here our associations, our relations
with the Commonwealth, our not having
friends because both Russians and Americans
would not talk to us-—enabled us to make
some contribution and today our officers and
men are standing guard in order to prevent war
in the war-torn territory of Indo-China. On llth
August 1954 for the first time in twenty-five
years the world had one day of peace when the
guns were silenced. Then came the present
period when we had to take charge. I would
rather ask my friends of the Opposition which
Government in the relations that exist could
attack Britain? We had to stand on a pu'blic
rostrum to attacK the United Kingdom with
whom we are so closely allied and, what is
more, to mobilise all the forces in order to
obtain the 'vacation of aggression? So, in
August 1956, up to the conclusion of the last
session of the Assembly we struggled hard in
order to create a situation that would not
aggravate into a state of war in the Middle
East. The Middle East, However, is in a very
tenuous position and no speech-making by us
does remove



4365 Motion re [RAJYA

[Shri V.. K. Krishna Menon] the fact that
here is a cockpit of rivalry like the old
kingdoms. From -either side are the great
forces gathered and everybody thinking upon
it as a playground. There is the great phrase-
vacuum. The vacuum is for people who are
ambitious. In those Middle East areas, there
are vast possessions of wealth. When
countries which are not democratic, when the
populations have become conscious that they
are the producers of wealth in those areas and
when Egypt and Syria which is now holding
very fast against any kind of intrusion from
the west, east, north and south—is very
difficult to retain their independence over the
vast stretch of land from the top of east Africa
right up to our own frontiers become liberated
not from the tyranny of foreign rulers, tut from
the reactionary elements in their own
countries, then we will find a different state of
affairs. It may not be in the right time when
we are sitting in this Chamber, but no one in
social affairs can ask whether the effort should
be made because there would be fruit of it
tomorrow. In that case we will not be
independent todav. So that the Middle East
still remains a sensitive proposition. There are
vast numbers of troops in these areas and
changes of Government Irom day to day,
because the changes of Government do not
really represent big mass changes, and we are
happy to feel that some of these countries, in
spite of differences that they have with us, on
most questions can agree with us, whether it is
Iraq or Egypt. Egypt is a very close friend of
ours because it is moving in the direction of
the popular Government. It is not for us to
bring about enmity or create friction between
ourselves and the other countries. We do not
gain anything by greater enmity between
Eevpt and England or France, and we lose by
that. And we are happy that a few months ago,
Effvot out of hei own volition and without any
compulsion from anybody made a declaration
which is international. She bound herself to
international behaviour and accepted the
findings of the Court in
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regard to keeping the Canal open. By and
large, events have shown that the approach
one makes in defence of the liberty of a
country and the maintenance of sovereignty
should be that aggression should not pay. That
is worked out.

So, Mr. Deputy Chairman, the Prime
Minister invites the House to take this
international situation into consideration, and
it is for the House, of course, to express itself.
There are a number of amendments which are
a tribute to the industrious opposition. But
they sound like an American text book, the
whole thing given over and over again. The
Government is not able to accept any of these
amendments except the one that endorses the
foreign policy. But I would like to say one
final word that there is nothing foreign about
our foreign policy. No foreign element enters
into it. The foreign policy of this country—
and I am not ashamed to say—is largely
governed by the consideration of our national
interest, and our national interest, when it is
not a narrow interest, is not inimical to
anybody.

Well, I forget the observation made by my
friend, Shri Sapru. He read out an extract from
Vera Micheles Dean's book. I am glad that he
read out an extract. She did have those views;
she wrote about it, and I sup-, pose she had
since come here, and she is here at the
moment. She went to Kashmir a few weeks
ago. She said something about Kashmir after
coming back. Therefore we must have
patience. I think it is not a little bit of gainful
proposition to put people into coloured bottles,
because at one time they got themselves under
some colour or other. Now I hold no brief for
any of these writers, and I am as much a
victim of the propaganda as anybody else in
the world. But I still survived, and if I have
been able to survive, stronger people can
easily survive. She has been a historian and a
student of international affairs. A few weeks
ago she went to Kashmir, and I must admire
the lady's honesty and courage to come out
and say that the country was well-governed
and
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the people were free and happy.
got the extracts here .

I haven't

SHRI P. N. SAPRU: It was published a few
months ago, in March 1957.

SHRI V. K. KRISHNA MENON: Yes, yes;
in September 1957. She came over here, Sir,
in July 1957. That simply means that the more
the people know of each other, the more facts
are known, and that I hope is the key-note of
our relations in international affairs. This
country, when the history of India is written,
will discover for itself that the Prime Minister,
without a great deal of fanfare, brought into
the world a gospel of international affairs
which is altogether new. It is a great pity—I
express my personal opinion—in our effort to
simplify to call them by various names.

In short, Sir, it is a pragmatic policy which
allows the honesty of one's mind and the
sense of fact to be able to find those solutions
which are necessary for the attainment of
objectives of the international peace and co-
operation.

Surr BHUPESH GUPTA: I would like to
know one thing. Most of the amendments we
would not press for vote. I will seek the
permission of the House to withdraw them.
But I would like to get one point cleared, and
it is with regard to Kashmir. I heard the hon.
Minister talking about engagement and
commitments. Sir, as far as we understand it,
we have no commitment any more subsisting,
so far as the question of plebiscite is concern-
ed. That is gone. That commitment, whatever
it was, has lapsed after the integration of this
thing. Therefore lhat should not be made
conditional upon anything. That is how we
understood the Government policy to be. That
point should be made clear— the question of
plebiscite in Kashmir, as to whether Kashmir
should remain here or there does not at all
arise any more after the developments up to
date. Am I right or am I wrong?

55 RSD—13.
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SHRI V. K. KRISHNA MENON: Sir, as I
said before, it is not only the people in front of
you that you have to fight, but also the people
who are with you. And I am happy to think
that in our present -circumstances the
Government does not think of sending a
composite delegation to these places, because
we shall never say that we shall go back on
any engagements. There is a difference
between engagements and commitments. We
have spent nights and days to find these words
out. There are engagements and there have
been relations that have been established, but
there are no commitments. The commitment is
on the side of Pakistan; when she goes out of
the country bag and baggage and takes all the
people and all the troops and the equipment
that she did not have before the 24th of
December 1948, when she stops the hatred
propaganda, when she absolves herself of the
position of being a third class security armed
to the teeth, and what is more, by her
behaviour earns our goodwill, then only she
would have created a commitment and
commitment would rise upon us

SHRI BHUPESH
commitment?

GUPTA: What

SHrRI V. K. KRISHNA MENON: The
commitment to deal with the situation as it
arises. And at the present moment my
commitment is not to tell you beforehand
what I should not say.

SurI BHUPESH GUPTA: Sir, I would not
pursue this matter. I request the hon. Minister
to think whether sometimes we do not mar
our case by making too legalistic an approach
which has no meaning.

MR. DEPUTY CHAIRMAN: That will do.

SHRI BHUPESH GUPTA: Sir, I beg leave
to withdraw my amendments.

fAmendments Nos. 3,5, 6,7,8, 11, 12, 14,
15 and 16 were, by leave, withdrawn.

tFor texts of amendments See cols. 4209-
4212 Supra.
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MR. DEPUTY CHAIRMAN:
question is:

The

"That at the end of the Motion, the
following be added, namely: —

'and having considered the same, this
House, while generally supporting the
fundamental principles of world peace
and coexistence based on Panchsheel,
regrets to note that in carrying out that
policy, the said principles are not
uniformly applied by the Government of
India, in particular,—

(i) in continuing to be a member of
the Commonwealth, when one of its
principal member has interfered in the
internal affairs of sovereign countries
like Egypt and Oman,

(i) in permitting Portugal to
continue colonisation in the soil of
India by the possession of Goa, etc.

(iii) in allowing Pakistan to occupy
parts of the territories of India,

(iv) in permitting Pakistan to
interfere with the free use by India of
the waters of Sutlej, Beas and Ravi,

(v) in not settling partition debts
due to India by Pakistan, and

(vi) in not protesting strongly about
the interference by Soviet troops in the
affairs of Hungary.'"

The motion was negatived.

MR. DEPUTY CHAIRMAN:
question is:

"That at the end of the Motion, the
following be added, namely: —

'and having considered the same, this
House is of opinion that the policy
that the Government is pursuing in The
regard to Goa has not only failed
to secure the liberation of this colonial
outpost on our soil, but has, in effect
embold-
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ened the Portuguese to resort to frequent
firing into the territory of our Republic,
thereby violating it'."

The House divided.

SHRI PERATH NARAYANAN NAIR: Sir,
there is no light. The voting machine is not
working in my seat.

MR. DEPUTY CHAIRMAN: Then how do
you vote? Are you in favour of the
amendment?

SHRI PERATH NARAYANAN NAIR: 1
am for the amendment.

MRr. DEPUTY CHAIRMAN: It will be
counted.

The resultis: Ayes—11; Noes—72.

AYES Bodra, Shri
T. Deshmukh, Shri N. B. Dhage, Shri
V. K. Gour, Dr. R. B. Gupta, Shri
Bhupesh Kishen Chand, Shri
Kunhambu, Shri A. V. Nair, Shri
Perath Narayanan Sekhar, Shri N. C.
Singh, Shri Jaswant Sinha, Shri
Rajendra Pratap.

NOES Akhtar
Husain, Shri Amolakh Chand, Shri
Bedavati Buragohain, Shrimati
Bharathi, Shrimati K. Bisht, Shri J. S.
Chatterjee, Shri J. C. Chauhan, Shri
Nawab Singh Dave, Shri S. P.
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Deb, Shri S. C. Deogirikar, Shri T. R.
Deokinandan Narayan, Shri Dharam Das,
Shri A. Doogar, Shri R. S. Ghose, Shri
Surendra Mohan Gilder, Dr. M. D. D.
Himatsingka, Shri P. D. Jain, Shri Shriyans
Prasad Jalali, Aga S. M. Kapoor, Shri
Jaspat Roy Khan, Shri Akbar Ali Khanna,
Shri Mehr Chand Lakhamshi, Shri Lavji
Lall, Shri Kailash Bihari Mahapatra, Shri
Bhagirathi Mahesh Saran, Shri Mirza, Shri
D. A. Misra, Shri S. D. Mukerjee, Shri B.
K. Naidu, Shri P. S. Rajagopal Nallamuthu
Ramamurti, Shrimati T Onkar Nath, Shri
Shri S. Panjhazari,
Raghbir Singh Parikh, Shri C. P. Patil, Shri

Panigrahi, Sardar
Sonusing Dhansing Pattabiraman, Shri T.
S. Pawar, Shri D. Y. Pushpalata Das,
Shri Raghubir
Sinh, Dr. Rajabhoj, Shri P. N. Rajagopalan,
Shri G. Raju, Shri A. S. Rao, Shri V. C.

Shrimati Raghavendrarao,

Kesava

IR 19571
Dr. Nihar Ranjan Reddy, Shri A. Balarami
Samuel, Shri M. H. Sapru, Shri P. N. Savitry
Devi Nigam, Shrimati Shah, Shri M. C. Sharma,
Shri B. B. Sharma, Pandit Balkrishna Sharma,
Shri L. Lalit Madhob Shastri, Pandit Algu Rai
Shetty, Shri B. P. Basappa Shrimali, Dr. K. L.
Singh, Sardar Budh Singh, Babu Gopinath
Singh, Shri Ram Kripal Singh, Shri Vijay Sinha,
Shri Awadeshwar Prasad Sinha, Shri B. K. P.
Sinha, Shri R. B. Sinha Dinkar, Prof. R. D.

Tankha, Pandit S. S. N. Tripathi, Shri H. V.

International Situation "gjz Ray,

Venkataraman, Shri S. Venkataramana, Shri V.
Vijaivargiya, Shri Gopikrishna Violet Alva,
Shrimati Yajee, Shri Sheel Bhadra

Yashoda Reddy, Shrimati The

motion was nagatived.

MR DEPUTY CHAIRMAN:
question is:

The

"That at the end of the Motion, the
following be added, namely: —

"and having considered the same, this
House approves of the said policy."

The motion was adopted.
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Message from [RAJYA

MR. DEPUTY CHAIRMAN: I will put the
amended motion.

The question is:

"That the present international situation
and the policy of the Government of India
in relation thereto be taken into
consideration and <having considered the
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meaning of article 110 of the Constitution
of India."

1I

"In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am

directed to enclose herewith a copy of the
Cotton Fabrics (Additional Excise Duty)
Bill, 1957, as passed by Lok Sabha at its
sitting held on the 7th September, 1957.

same, this House approves of the said
policy."

The motion was adopted.

MR. DEPUTY CHAIRMAN: I have some
announcements to make. There are two
Messages.

"The Speaker has certified that this Bill
is a Money Bill within the meaning of
article 110 of the Constitution of India."

Sir, I lay the Bills on the Table.
MESSAGES FROM THE LOK SABHA

|. THE DHOTIES (ADDITIONAL EXCISE
DuTY) AMENDMENT BILL, 1957
ANNOUNCEMENT RE EXTENSION

Il. THE COTTON FABRICS (ADDITIONAL OF SESSION

Excise DuTY) BiLL, 1957

MRr. DEPUTY CHAIRMAN: I have to
announce to the House that the current
session of the Rajya Sabha will be extended
by one day, and tne House will, therefore,

SECRETARY: Sir, I have to report to the
House the following Messages received from
the Lok Sabha, signed by the Secretary of the
Lok Sabha:

I

"In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am
directed to enclose herewith a copy of the
Dhoties (Additional Excise Duty) Amend-
ment Bill, 1957, as passed by Lok Sabha at
its sitting held on the 7th September, 1957.

2. The Speaker has certified that this Bill
is a Money Bill within the

also sit on Saturday, September 14, for the
transaction of Government business.

The House stands adjourned till 11 AM.
tomorrow.

The House then adjourned at
forty-six minutes past six of the
clock till eleven of the clock on
Tuesday, the 10tb September, 1957.



